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LOK SABHA DEBATES

LOK SABHA

Wednesday, August 14, 1974/Sravana
23, 1896 (Saka),

The Lok Sabha met at Eleven of the
Clock

IMrR SepEAKER jn the Chair)
ORAL ANSWERS TO QUESTIONS
ny frgww & ford Soe e ora
ate, vk wvam

*345. w( Wiler @ : 77 fowrf
wite frey Y 77w # gy 63 fw

(%) w7 I HEW ATHECA A7
i gere w2w &1, fadw v § afea faxr
1, I T W gy sfggt wF faor-
T a8 4 wwTiey g, awA & oz
FAT AR ¥ 9 a6 T gwate #
awr w1 E ; Wie

(@) wfx g, & SACRT FTT
7 3o foardt wererfr wnn & wiw 94 9%¢
EIT g & s sfafwar g 7

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C., PANT):
(a) and (b). A statement is laid on
the Table of the House.

STATEMEN1

(a) and (b). A request for financial
a-sistance of Rs. § crores during 1974-
"5 for speedy implementation of some
lood protection schemes in the State,
ncluding the scheme for flood control
nd anti erosion measures in the Ballia
listrict, had been received from the
state Government of Uttar Pradesh,
‘lood Control Schemes are a part of

the State plans, for which Central
assistance for 1974-75 has already been
sanctioned, The Centre has not been
able to find additional resources to
enhance the assistance already pro-
vided.

o whyer oy ¢ ®Rede i faur
gut & f% 1974-75 34 & fAv ¥=hm
qETFar FRAT F AT A 1w
AT IAT R AVHIL { THRE 9¢ AT
gE¥ | TsTTAaT e gan AA e fw
1974-75 % fog agraar @iy 7 2 T4
¥ Famarargar g fa gar mw
TTETC FT Y TR g 7@y A wg?

oft Woer WX QY < T T2 MAARE
FT g W& 4 gt | rrfaa wedowa
# F44Y arada gf dY Wi 1974-75
FT AT ¥ WA § IAF AT ¥ I9Q &ATA-
NN FESFANFTE ) 1974-75
F fan AW AT w1 wifeee § =z
AT B WY TN & 19 FOT 9 ATH
gt & fod & forqy wam sie araa
o 1 2Ta €1 Ve & SA%Y qroeng WY
? foawr fif mrasy feereredt &

sft wfirer sy ¢ 9Av TEW OE
agn weT wRw ¥ € A9 Atz Ay
TEAr § | IR AT TN G
FOT WY FY A A 47 7 afw
aga ¥ § | e e A6 677 T
orfer sy &Y & afeg S B oy
wifrezaudi g agr O aam W AR
whgar g wc & @ fagre A €6 W
Qi W1 Afear & T Y gRI gArd w7
qarg " TAE HdT ¥ ) TH AT
£ U STCIRT T WTHAL & AT § 1T
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ared g wfedt & wiear ® W@y g
afear & foo sl Ia®T @ o wax
g ¥ far g B dzw s
aarod | wg Fga {7 wrie e
t )\ dfwd wmA gg S ww A ofr
HPTNTTET & AR F AT N
oY F1E mEEETsa I R gaeT Tt
q@Ew af 14t #Y sy gawa F fad
s fear 7d 7 B FOT T AW 47
¢ gy @~ frar &1 & s
s g fr wvad Y wfy sw o
¥18 Qe wiqeew W afear & Iy
& WY ITHT FA T FEET

sl W W W : a7 Gt ¢ %
Fat ww, fawe A waw ¥ gH
T Flzwr€ § WY 57 99 IS 7 IO
am Y wfzard @ & \&few sw AW
Y SwAEdT F I HAATT T GAL FG1A
T FTHAT V5% ACHI F AgF W § )
TH {54 9@ ®2 W qWd ¢ a1 IAH
FHT NTIHT TAT AT & | 75 W
¥ QW1 THT &9 99 AT AdY STET
G T T W W T g9 Gar
faur a1 #fed g/ 99 BT 9T gWA & ST
F A@T g T4T ATLAT T A w 7@
g %g Aga wiew waar § 1 fav faoe
FIAAHT FT 490 HIGA afeAQqy & a7 7
FT § T-% 7 A AT ACWAIY TR T
aga §9 gma A1 27 far & g s
FraATT W WA AT ey & o7 fawaa
2 i a3 R gAT A1 AR wEET
Y W« frwaedt g@r @ qr & ghen
#ifew s g f+v #1€ 4w @
FCH GWTET WO WIT T JIFTA o
qTg T uF c@r W % (5E g 9w
Iaw1 wiaifeas faut ST awar § 1 odr
surer &7 gy a9 wuHid )

ot wew fagrdt arwieht : w7 uE
g% 7@ & fr vav w_w & qdf o= &
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gfead oy *1 waeT yww g g 6
T ¥ Wl wfy gt § 7wy O
7 7Y § fir Ty o Framor 574 & fad
St vy frdae a7 awr a7 aE oM
Do aqA F faww @ & 7 W
T A W A < fame frgr § B
W& T I FE AT B w7 Al
A A a3 @ @t A & 0w
P FT AT BT AT® § W AT v
axa ?

oft oy wox qwx : T arE frqan
Frd ¥ ow oo WA o7 B o A w
T TEIAT 107.5 v ARE T [T T 97 ¢
TISE §YEHT { WY A S Y 9y
TH® q1% TAN ¥ Fi-F15 AT 77 g
a8 g Fwar &, ®ef W ST FroOwT F
miaa g ST &, TART ¥ T |
T " ¥ FTgAT Wl gafasar $1 ara
o1 wer & 1 dE o e
ek @Y o q4rd g &, froewd &0

ot T gon s ;I weeA
Rz A R

“Flood contiol schemes are a pait
of the Statc plans for which Cen-

tial aswctance for 1974-75 has
already been sanctioned”,

it St wrgar g fi et aeedn
FH GEgAr F ¥ H 1974-75 A
Dwke oy va @ wf§ A wRT
T GHVIT U I TEW Y ATARHATHT
# qfF & e & 7

ATEYT A4TZ AT § ¥87 €A 44 T
ke A1g wré § W< qw a6t F frgre
zz 74 & | TATT On &Y wwmaT & f
A S FE Tt FT TR A F
arfY ¥ areaye ® v T ST
STwr wger g 5 Sa% WY #w |
fordre Wby wEvEY v v <A ¥ 7
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ot pow wox quy : Ty wgrEET
fedte groriaT & figo =ty giomr &
qEer & wTaT O | AT G 7 AT IS
W wgTaT 9w W &7 JEr oY J@v
T gy & Wt o g3l firar fee
I frodm-r & faa ad @mrae
aa Wz far =AY ) sAw s Aw
shEAr ¥ w1 ¥ o3z & St
Lil

AL TF AAYT FT g9 g | qET
AT § AGT THEH AT & 1 Wi AW
F WETa qET A Ag T § W WY
WY qret wrY wgT g & | qew W ag
¥o *7 g1 @ fred nw 3t fawr o Afiew
wAr W @ gwT & 1 o &Y i dafreer
T g o¥eny . fYo Hro # § Aifav
aifs & & a9 gq w2w, fagrv #iv
waaw wE ¥ | & T ST UST T
¥ araf T W7 TqE T AU
W P, TAWT XY EAY § IAH W7 A
TG AN X AWG g a1 A7 | & WYAT
Fedvs qt 37 Fs -Fw 1 7vg T %17 @1
R

oft wor wox Q¥ ;AR WA A
T T wod a4 w9 Afamr § o
TATEY Y § A Wy aul q agawfus )
wUT AT AT TEV HET FT 7 FAEm
TR g G 5 e frafam v F
fay SR8 T a9F wa ? faadar
gty wfaad oy & it & W+ 7 BE-
8 Wiz & sy & 9 Aew a9
* fod a1 7t wgew e fraaw 3g
T FAAX W LT U 7

ot FT W qRY : HTIE WERT
7 arx 7g & = v| ad Tt & qmam
&Y Y qog H W) ¢ FaW T AH T
IFN AR OANT qXE ¥ AFEA AT
¥ site qw werfrdwn o ferez g )
et T wifew w7 @ § s were
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FI FAS T ¥ 7w g ¥ | Povwar
Iak fodr day carm war § qraet g wodiy
QYT & IAE! AAT A WA W FTF AT
FHT 2090 FAT § | w9 T fEE
AT & AR AR W Ty
ar AT am= 7@t ¥ 1 Afws wre wi€ Py
WTE T ( f7a & w24 ¥ Wy e
# g1 AT A TRy gYET 7 I gAY
¥ & wEW

st o fw ;o T oAEE X
ATy fanr §——Faa | wera Wi a9
oSN AT TVAT 7 | WIF AN W 7 0F
arv Avar & s aferan forsmr sgr % 5o
¥ 41¢ 7 97 A frar wur §, ' A%
3Y a7 4T § aF TIrE QA e # wev
T2V Y TRV A AT qTH F0E TGUT /AT
347 fFelt %0 T7 a9z ¥ =2 wiay
4Y, 7g wdt At q3Ew aifw ow @ 0E
o7 g =47 {war & 7 wlw mg o
£ |TH q18 9T F74T § §F {1 59 a8
wrgAy adfy a7 aaw feer swar ¥ 5
M4 qF GodT FT ST TAFT AEIT §T
F217 A& F7AT AT A% 17 AT FA &
war qv Ff qeAfTs wwar o A
=Ry ?

oft woor wow oy : WT wET TR
920 X oY 97 femT a7 "E, 1074 ¥
FAT 5 FUT ¥ Fy 7 afer wly o
fardry sreafae wfeen g @1v 9ew
¥ fao off | Faw affr & Py Fg oY
sz AT A H vy dY, w3
grafrR g9 W Et afemE W dw
Wrmfas f, FOR serE i & e Al
# T o AR R S w21E g1 VR #
A% ferd SR 0F T2 TLT HAT 97 |

FET T FAAT HY AT F B T
T g A SEET ARl WA e
N o ¥ o
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oft Ty Y W oft : e WETRT,
g O qY a7 WAy §, W Ay ae
wfeq & a9 ¥, oog ¥B ANy A
& T 9T fawelt ormEY & @9 @ R,
a@ ¥ W7 wa &, e e fadr svan
frararT AR A G 2 T@IATT R
AY T AT o 4 F - wgr a< et
JAGT T AT qAX & IART T ¥ A
LT 9T FATAT AT 7 A®A W 9NE
By aefr Y & o o gy qoar A B,
A% QT 9T &, 9@T 9T FW A A@T
qgar | wfeT aga @ ¥ Afr
¥ fer? A7 3ar 2 f o 7 & fee
@ W § AR 99 78 Wa & ar fev
TIAT AWEAT qF FT A § | a1 Frwer
TG T IAFT T@AT g% F7 famr ww
HIT FT F2TT WIAT  TgT q ATH AT
T Forr A% AT § T A G TATHT
F AU O qrad q AT AWK A1
AT AT, JAY qAT €7 T 31 qFAv
g 0¥ ¥ feen Ao g grar &
7 &Y a@r FE A1 fv frei sy 9
TR ATAT &1 qET @A 7 TH AW /T
I FAT AAFT 97 FHET AT |

St FOO WA q 97T WO A
=y o A fRy & o AT e &
g ¥ F71 ¢ fv Q2 ady v wfan
I & farg 7 Aewa g WiT & AwAaTg
f ¥ 724 ¥ @ @R G R E aF
MR qASIT &7 o 1 AT A A fged
7 &1, I8 & e adt § N 7w
g fv 38 %1 et e A &F qm-
e 37 wifew 1 X wEE AW A
FIH ety qirrea fafa ey 2

FET A% U7 AT T I9T Fr A9 §
FFT AT HT AT E AT g AT AF
WY /g @ &, et waw adt wfear
¢ fF F3-FR wardr qudr I § A8-
&% Sitfaw 357 T A7 ATEHY TeeEr T
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T w1 § wg e wm wnr v
fard ¥ y9 wrd & o Qur
A 4 eafel f gua w8,
wafed & agr awd § aarfa forr o feew
ST FET WTAT & IER A WT AN &

SET AF ATAT KT HIT FA AW
g SO AWM A 4511 AT A A G
FY §0% § IEN FAT I HT FqEAQ
™R

st acteg avemw qt€ : faweg
o i A Tk Ay v
qaadty Ao i ofe & § 2@ afa
A T XA JIHRIT BIOET AT R
W7 T 7t A 7 W FY AW grerT 7
st ot forar 7 eqrey @Y ok & w@d Y
Ay FE AT § 99 e Al a), wed
ATtz gz wk & At feaf adt e &t
TE A A AT @y g s
AT A R g ER f wy
979 &1 §% W ATHT WY JOT AT AE
T maT F71 FAT o o 7 gEd aw
] 9Ty qa™H FTA 7

A0 A —— TTAT FAFE qTo
T are 7 o g T aga feArw
FIAAT T TEY §, IART AT FY AVHCL
q w7 foely greom & afx . &) faar A
AN T AAr o Fo Ao [H A
AT A FET F AR IA AwEE
AT F 10F ¢ AT Tk ¥, FEwT
ST gavay & foaedy e i arr Qe
FIEAE WX AW AL IW Y
oY fare ¥73 T far daed @ e
JUF T qraNT F IAR] FEfAT
7 ® Hifow w4 7

St PO WX T : 9T JAWT FT
o &, €A o fararx farar s o

St T el - T S I YW
afedt dar v wedl W@ AW X &
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AAXT A (F (5T AT ZHLOSATH
At st @ w9 fagre awE ser fagre
3 0 @ § @ifsd 2, amg 20
wf § THr arz q@ wrE A4v 0 A =
qEl B FEA FA 4T IH H1T W
Hiagi g fFo9Im oA FTEE
arg frdam ATt #i aF FH 7
qEA @ 21 9T TEr Z, #T g &
HAHA 37 A% fAFA0 JSEET F1 3%
F ogg § aFx uFs  faerar
AN FETH JAT9 § FI7 Fi5A8 30
@I & AT FIF & a4 g 7 AW ZT AT
FUST . I17 3997 7T A F1 A3
FATHqC AT F, AT I THW 'L FT
uF qra fwer FT AT AWAT &
Fffag fFar am @t g9 = 0
1 wfzarg g 7

st PO T @ WA "R,
A wigw 3 Uy Aryg § % waT
T qSq FEHTE AT faqq § o7 @
A g A2 1Z 2 B Fa foaar v

TAZ AT AAzaT 2 TOFZAAATE

AR IT A F oead H gH FT @Al
wai & fFaar 7w wME #EE
Ffaa fem a0 &+ 21 dwar 2
fage F S9d 9@ 7 9 aw 7 g
wfeard o€ g | afea gz sow wew #r
oA 2 zafer ® S@F = ¥ v
TEY wrEar | AT IR W g 2
Tg AT qF FHTL fA=FTTE 76 7 6
Tq T9 FEfE 98 F1 a0 2, qArET AT
FHY &, Fex H o1, A1 39 79 3@ 9 famre
& far s o

Hydro-Electric Projects for Karnataka

in Fifth Plan

*346. SHRI B. V. NAIK: Will the
Minister of IRRIGATION AND
POWER be pleased to state:

(a) the hydro-electric projects
which are proposed to be taken up in
North Kanara district of Karnataka
State in the Fifth Five Year Plan; and

SRAVANA 23,
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(b) the time by which they are ex-
pected to be finalised?

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT):
(a) and (b). A statement is laid on
the Table of the House,

STATEMENT

(a) and (b), The Kalinadi Hydro
Electric Scheme Stage I (Phases I &
II) is at present under construction
and is expected to yield benefits of
775 MW in the Fifth Plan and 135 MW
in the Sixth Plan. The Karnataka
Government have further submitted
project reports on the following pro-
jects in the North Kanara District:—

(1) Kalinadi—Stage 11 221 MW
(2) Badu 210 MW
(3) Gesoppa Tailrace 240 MW

These projects are under examina-
ilon,

SHRI B. V. NAIK: The statement
does not give a clear answer as to the
time by which the decision is expected
lo be finalised. I hope this informa-
tion will be furnished. May I know
from the hon. Minister whether he is
aware of a specific complaint made
oy the hon. Minister for Public Works
Department in the Government of
Karnataka on the 15th July, 1974, at
an Informal Consultative Committee
Meeting of the MPs from Karnataka
belonging to all parties that it seems
as though the Karnataka hydro-elec-

- tric projects are over-locked in favour

of projects in some other States,
particularly in States like UP? May I
know whether it has been brought to
his notice officially or unofficially and,
if so, what he proposes to do about it?

SHRI K. C, PANT: It has not been
brought to my notice, As it was an
informal meeting, presumably the
Minister did not want tp bring it to
my notice either,
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SHRI B. V. NAIK: The Informal
Consull ative Committee has been con-
stituted under a wvalid order of the
State Government of Karnataka and
the proceedings of it®8 meetings are
invariably circulated, I would request
the hon. Minister to go through the
proceedings for verification of the facts
stated.

MR. SPEAKER: His first question
was whether it was conveyed to the
Minister., Now he asks the Minister
to go through it.

SHRI B, V., NAIK: May I know
from the hon. Minister whether the
Karnataka State Government has pro-
claimed its competence to execute not
only Kalinadi, Badti and Gersoppa
but alsp Agnasini and. if so,”what are
the reasons for Agnasini hydro-elec-
tric project not being taken up?

SHRI K. C. PANT: Since he has
repeated the first part of the question,
I would like to inform him that the
Fifth Plan has been finalised before 1
took charge of the Ministry of Irriga-
tion and Power and all the projects
have also been finalised. Whether it
is a project in UP or Karnataka, all
of them have becn finalised. In any
case, I do not think such......

AN HON. MEMBER:' Insinuation.

SHRI K. C, PANT: Well, I would
not use the word “insinuation” for
Shri Naik, But such suggestions are
not very helpful or useful

SHRI B. V. NAIK: They are not my
suggestions. This was mentioned in
the Informal Consultative Committee.
I have simply brought it to his notice.

SHRI K. C, PANT: That is an
improvement.

I have given the names of the pro-
jects the reports of which are under
consideration, I will be frank with
Shri Naik and tell him that just now
our efforts are to get a little more
smsistance for Kalinadi rTojects so that
whatever has been taken up for power
generation in the Fifth Plan for Kar-
nataka is achieved in the present

AUGUST 14, 1974
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situation of scarcity of resources. 1
have had discussions with the Minister
for Power of Karnataka and also the
Finanee Minister and they had also
some discussion among themselves s0
as to find out ways and means of
assuring at least the implementation
of the Fifth Plan targets,

SHRI K. LAKKAPPA' The major
problem confronting the country is
power shortage. Karnataka has got
gifts of nature which can be exploited
and utilized for the betterment of the
country's developmental activities.

In this background, I would like to
pose a question. Kalinkdi Project is
one of the major projecls that have
been contemplated by the State Gov-
ernment, The financial position of the
State is really bad. I would like to
know whether it has been brought to
the notice of the Government sime
and :gain by the Members of Parlia-
mment and also by the State Govern-
ment that to meet the situation, to
execute the project, the Centre should
give financial assistance for it. I
want a categorical assurance from the
hon. Minister whether he would treat
this project as a national project and
see that all financial help is given to
meet the situation and execute the
project at an early date.

SHRI K. C, PANT: If he would not
commit me tg extra resources, I would
treat all the State projects as national
projects. They are national projects
1 the sense that they are serving the
interests of not only the States but
varfous vregions. This is a very
important [projects. As I told him
earlier I have had discussions on this
recently with the Power Minister from
Karnataka and with the Finanee
Minister at the Centre also, They
have had discussions among them-
selves, He would not expect me to
reveal what has transpired in these
discussions, But it is our effort to see if
some additional resources ecan be
found for the Kalinadi Project, at any
rate. what is required. This is a big
project. I will have an impact not
only on Karnataka but on the whole
of the south,
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SHRI P. R. SHENOY: I would like
to know from the hon, Minister the
estimated cost of Kalinadi Project
which would generate about 1,000 MW
of electricity .and the amount that
will be giveq to the State Government
by the Centre as assistance for imple-
menting this project,

SHRI K. C. PANT: The estimated
cost of Kalinadj Project Stage I is Rs.
347 erores. During the Fourth Plan
an expenditure of Rs. 30.85 crores has
been incurred. Rs. 116.35 crores will
be the spill-over in the Fifth Plan. Ay
tar as the Central assistance goes,
whereas in the Fourth Plan, in the
last two years. some Central assis-
tance was given outside the Plan,
irom the Fifth Plan onwards,
during the first year of the
Fifth Plan, the assistance has been
given to Karnataka us a part of the
block grant given to the State. So far
a; ecarmarking goes, there iz no ear-
mearking for this project. There is
only a block grant. For power as &
whole, Rs. 25 crores has been agreed
to during the Annual Plan discussions
with the Chief Minister of Karnataka
held in February, 1874 by the Plan-
ning Commission, This is in respect
of 1974-75. I have already indicated
in an earlier answer the uptodate
position in the matter.

SHRI J, MATHA GOWDER: I want
to know whether the new power pro-
jects to be sanctioned will be affected
by the new policy of re-structuring
power production in the country.

SHRI K. C. PANT: If \ have under-
stood him rightly, he wants to know
whether the restructing of the electri-
city eupply industry will affect the
rower projects. The restructuring is
intended only to help the projects. 1If
at all they will be affected, they will
be affected in a posttive direction,

SHRI P. VENKATASUBBAIAH:
The Kglinadi Praject is a continuing
project and. ewven according to the
estimates of the Planning Commission.
there .will be a huge gap with regard
to the target and the achisvement of
power production in the country.

SRAVANA 23, 1896 (SAKA)
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Keeping this In view and also the
urgent necessity of having power pro-
duction in order to accclerate our
agnicultural production as well as
industria] development, may I ask the
‘hon, Minister whether he can
avuproach the world agency, like. the
Worl] Bank to complete these projects
whuie estimates are jumping up. For
mmstance, the estimates of the power
project of Srisailem have gone up
from Rs 38 crores to Rs 126 crores.
So it has become unproductive and is
adding to inflation Considering all
these tactors, may I know whether
projects like Kalinadi., Srisailam and
othe; Jeontinuing projects will be
taken out from the purview of the
State sector and will be completed so
tha'! power production can be accele-
1ated?

SHRI K C PANT: So far as addi-
tinnal resources for power scctor are
concetned, this is a matter under dis-
cussion within the Government, and
the Ministry of Finance and the Plan-
nig Commission have to see to what
extent anything 1s possible It is very
difficult for me to say anything cate-
gorieal in that regard.

But so far as World Bank or any
foreign assistance is concerncd, I
would only point out that it may add
to the foreign exchange resources of
the country but may not add to the
rupee resources, and rupee resources
are necded in any case, So, this is
not an answer to the problem.

Expansion of Activities of K.V.LC.

*347 SHRI VAYALAR RAVL
SHRI K. P. UNNIKRISHNAN:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) whether the Khadi and Village
Industries Commission propose to ex-
pand its activities considerably during
the vear 1974-75:

(b) if so, the outlines thereof;
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(c) whether the Commission also
progose to improve the working con-
ditions of itg employees; and

(d) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ZIAUR RAHMAN
ANSARI): (a) and (b). Although it
was envisaged that sizeable expansion
of all activities would be undertaken
by the Khadi and Village Industries
Commission during the year 1974-75
it may not be posgible to do s0 now
due to the stringent financial position,

(c) and (d). The Khadi and Village
Industries Commission propdses to
revise the pay and other allowances of
its employees on the pattern of the
Centra] Government employeeg con-
sistent with the recommendations of
the Third Pay Commission.

SHRI VAYALAR RAVT: I would
like to deal with the second part of
the question, namely, the working
conditions of the employees. It is a
pity that there is no regulation or law
for sifeguarding the working condi-
tions of the employees. About the
Chairman of the Khadi and Village
Industries Commission. a lot of stories
are current among the workers and if
whut we hear is true, then it is a dis-
grace and shame that such a man is
continuing as the Chairman. And he
is a person belonging to Gandhigram'
There are no valid reasons for trans-
terring the employees; it is all left to
the sweetwill and pleasure of the
Chairman, One gentleman who has
his wife and three children has been
transierred in 1961, 1963, 1964, 1985.
1966, 1967, 1968, 1869, 1070; almost
every year he has been transferred to
Gaubati, Madras, ett. This shows that
the management of Khadi and Village
Industries Commission are troubling
and teasing the workers to the maxi-
mum. I would like to know from the
hon, Minister what he proposes to do
to give job security and a little pro-
tection to the workers,

SHRI ZIAUR RAHMAN ANSARI:
As far as the working conditions of
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the employees of the Khadi and Vil-
lage Industries Commimion are con-
cerned, KVIC is implementing the
1acommendations of the Third Pay
Commission and the non-garetted
employees of KVIC would be brought
on par with the Central Government
employees.

Ag far as this particular instance is
concerned—of one employee of the
Khadi and Village Industries Com-
mission having been transferred al-
most every year—, I do not have the
facts at this time. But if the uon.
Member has got any information of
any genuine difficulty and is aware
of the circumstances under which he
was transferred. he can write to us
and we will look into it.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SIIR] C. SUBRAMANIAM): In any
event, this could not have happened
under the present Chairman of the
Coiamission who came in only later, I
do not understand the insinuation
whith the hon. Member was making
ugainst the present Chairman who i<
known to everybody, who is a very
well known figure. Unless it is sub-
stantiated, 1 would respectfully sub-
mit, it is not good to make such an
insinuation.

SHRI VAYALAR RAVIL: This
what the employees of the Khadi an-
Village Industries Commission told me
I wanted to know whether this wa
correct

SHRI C. SUBRAMANIAM: A res-
ponsible Member cannot say anything
without verifying.

SJIRI VAYALAR RAVI: The Chair-
aen has not even cared to reply to
my letter, If you think that I am o
responsible Membér of Parliament
then you should ask the Chairman to
reply to my letters. When we write
letters to the Chalrman, if he did nof
care to reply to our letters, then what
should be done, Sir?
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MR, SPEAKER: The hon. Member
is not listening to me. The Minister
has replied to you and he says that if
\here is any particular case in respect
of ¢ny particclar official, it is much
Letier if the Member takes it up with
{he- Minister rather than raising it
here.

SIIRI VAYALAR RAVI: This is a
vast organization, 1 am talking
sarviously. 1 agree with the Ministet
that a responsible Member should not
rmake such charges in the House. But
Sir, he would also agree that whenr
a responsible Member of Parliament
writes to the Chairman, it is the duty
«.f the Chairman to reply to his letters.
His PA shows now respect and when
we send letters, there is no reply. I
have pointed out a specific case and
you imagine the plight of the family.

MI:. SPEAKER: No question of a
rAiabate here, You please ask your
quesiion,

SHRI VAYALAR RAVI: Anyhow.
a: the Minister said that he would look
into the case, I will give it to him.

My second question is: many of the
projects in Kerala, especially in Paya-
noor ard Ernakulam districts have aot
heen tcken up due to lack of funds,
These projects, if executed, would
-rovide a lot of employment to the
rural population. Though the financia]
positivn is somewhat not so easy, I
would like to know from the Minister
whiether in view of the unemployment
situation he will give special con-
sideration to Khadi and village pro-
jects in Kerala.

SHRI ZIAUR RAHMAN ANSATRI:
This is a suggestion and we will look
into it.

SHRI MOHANRAJ KALINGA-
RAYAR: I would like to know from
the hon. Minister whether and how lar
the Khadi and Village Industries Com-
mizsion has expanded in Tamil Nacu
and if so, how many industries have
beey set up and where?

SHRI ZIAUR RAHMAN ANSARI:
I am afraid I do not have the Statc-
wise figures with me now.
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MR. SPEAKER: It is a general

auesuon, Yours is a particular one.
about Tamil Nadu.
SHR1 MOHANRAJ KALINGA-

RAYAR; It is very easy for me to get
it. If ihe Minister does not have thc
informction, what is he for?

MR, SFEAKER: Instead of realising
the scope of the question, you are just
coming right on the Minister. Some-
thina very unusual. It is outside the
scope of the question.

it wewt fagrdt avongt @ S e
T 7{fy & S9H a8 Io7 =1aT & | FHmA
#1 wfafafod & farae & a § @am
¥ | ag qer T & fF seEr i v g,
ATIEATZA FT ¢ | A9 78 w@.fax g
fF araer o9 9T TSy F AR T 99

TR WEEd a8 [T & a1l
q 99 @ & | 39% A 93 wafes
FAEA 3 q9d g | fafae qoegwa
R CARE ke Ed i eE e =1 et e ok | |

AT e giar g a8 af ar & 2 4
SBRI MOHANRAJ KALINGA-

RAYAR: He should have come pre-
pared.

SHRIMATI T. LAKSHMIK.AN-
THAMA: There is alot of demand for
cur Kouedi abroad but we have not
kbeen able to meet it. Further there
is a great demand abroad for the pro-
ducts af our cottage industries, Only
if we are able to meet all this demang,
we can earn a sizeable and valuable
foreign exchange. Further, in view of
the fact that prices of cloth of other
varietiez have increased and Khadi has
become cheaper, there are thousands
of people prepared to work and seeck
>mployment under the Khadi Board.
S0, will the Government review the
ifluatiop and change its policy of non-
:xpansion of activities of the Khadi

Indusiry and allot more funds for
the same?

SHRI ZIAUR RAHMAN ANSARI:
KVIC had a very ambitious pro-
gramme for expansion in the Fifth
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Plan, But the difficulty is thet, we
o not have enough funds %o ex-
pand tne programme of Khadi and
Village Industries Commission.
‘rheiciore I doubt if much ean be
done,

oft weer fewire Wi : s AERY,
Wt wgrem A ot v ¥ IO H v @
fr amlt weftw & o wfe dar it
whwd & qudr wfafefadt w1 faeme
W %< e 1 ¥ w  wed
¥ fs wa wid sy wdv
dw & a0 Avit & fay g w19 w<
Far g, Wt WERW & qg o
T W ¥ A feer W &
¥ & faeare & fod @RI wE
#yor & ofe § v #7 A F@ #
ITHY qerg AN W gawr qhrar 92w
w3 e wrdy wforTsT e o wE ?

oft fmratgrer weardt ¢ wsaE
o, wgi ov tw fewe wikr @
™ (Fifth Five Year Plan ¥
qiwE % waw &, Sar f§ ga
e & foy  eeegwm srfdety
w aga v W fam owmw g,
A ooy fader SR ¥ W ¥
W g wEAAw 9 g
Farar A faan v § WK I[P § Ew
g weday & afw &
s wt wmit g & fag. Wi afe
Samra s g

SHRI MADHURYYA HALDAR:
The Kbadi industry workers borrow
monecy from the private money lenud-
ers and they are to pay high rate
of interest; they arve forced to sell
wneir produce at a very low grice.
By this way the worhers are being
cheated. Therefare I want to know
whether the Government will advise
the Khadi and Village Industries
Board to lend money to the khad
workers and the small weavers of
vitlages at the time of ‘their need
with o wiew to expand the Kkhad
progranime.
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SHt1 C. SUBRAMANIAM: The
Xhpdl and Village Indusiries Com-
inigslup ¢goes not take up projects
diiectly, It qffers aid to State Gov-
cinnems/instituiions concerned to
take up these projects and if there is
any suggestion with regard to that
point, the hon. Member may make
it to the State Government,

SHRI BHAGWAT JHA AZAD: 1
want to know whether the work ot
the Commission iz hampered due to
lack of finance or mismangement? Is
it a fact that the recommendations of
the Ashoka Mehta Committee, where
the present Chairman and many
member; were the members, have
not so far been implemented either
Jy the Government or by the mem-
bers themselves? Is it not a fact
that the Public Accounts Committee
had gone into it in a very detailed
way atout the Commisgion's func-
tL mng? They have recommended
certain things which have never
Loen implemented by the Members of
the Coummission, May be, because
they have built up an empire 1n
K.had: Board, these may not be con-
dactwe for the functioning of  the
Knadi Board. I want to know
from the hon. Minister as to what
huas ueen done with regard to this

SFRI C, SUBRAMANIAM: There
15 always scope for improvement in
the tunctioning of an Institution. As
far sz Ashoka Mehta Committee’s re-
commendations are concerned, they
are auite different from the question
put down here. That was with re-
ference to various other  Village
Industries, They are being linked
with the khadi and they have also
a programme which would have
to be taken wup by vartous Btate
Governmrents and the Village ndus-
ries Commission is assisting the vari-
ous Btate GCovernment ‘for this
purpose. The question here is
whether there is any expansion of
the activities of the 'Village In-
dusivies Commission, I em soITY
the hon, Members has put 3% in 8
way which may reflect against the
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funclioning of the Village Industries
Commission. That is (because of the
non-availdbility of fumds. That is
& gemeral  constraint. Resources
came in the way of their functioning.

o wwwr faw Ay W o,
% e wvgen § e fagre o amdy
WA qW & wee @t |t fd W
wic frar ward, s s WA wifade
‘wE w1 aff faur sy § i @ sOw W
A GOt §, T A IW qHT T HATE
FAAFTN AT AT JqE AT T A
s M ew o v A o @ &
fr wid &t oifew fomr amd, Twmar
srfade o faar oy WX dEr sqae
& oy f | oRTEE WY ST e
Baw?

sit femslgem owerd : e fod
#difeq oY wrwET £

SHRI K. GOPAL- Mr. Sp2aker,
Sir, one of the activities of the Khadi
and Village Industries Commission is
to put up gobar gas plants in view
of the fuel shortage, I would like
to know from the Minister whether
they will allot some funds for the
gobar gas plants.

SHRI ZIAUR RAHMAN ANSARI:
With regard to gobar gas plants, in
1974-75, the Commission proposed to
set up 5585 gobar gas plants,
out of its own programme of assis-
tunce. In addition, under the special
programme of the Ministry of Agri-
culture, in the context of fuel and fer-
tiltser shortage, it is proposed to set
up 20,000 gobur gas plants through-
ottt the coutry during the current
yeer.

SHRI P. G. MAVALANKAR: We
know that in our country there are
sompe centres and areas where quality
khat: is produced. We also know
that some village industries are so
rare and scarce that there are only
a ‘few localised centres for this in-
dustry. May 1 know, therefore.
whether ‘the 'Khadi and Village In-
dustries Tomniission ‘have any pro-
gramme for developing those special
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indusities which are getting rather
out of tune and scarce because there
is o assistance given to continue that
purticular industry which is  still
remaining in the fleld? I want to
know, what special programmes
bas the Khadi .Commission got?
Secondly, will the Government kindly
tell us what are the perquisities en-
joyed by the Chairman and other
Members of the Commission and
what is the relationship which these
perquisite, have got in regard to
salarwes drawn by the vast pumber
of employees of the Khadi Commis-
bion?

SHRI C SUBRAMANIAM: I am
atraid, the latter part of his ques-
tiun requires notice because, I do not
have the figures with me. But as
far as I could recollect, there is no
great disparity betweepn the emolu-
ments which the Chairman receives
and other officials receive, That is
all kep' in mmd, particularly, taking
into account that this is a reference
to the khadi which is representative
of the poor people of India. With re-
gard to the other aspect, namely han-
dicrafts, which are disappearing now
we tool: up some projects. but it ulti-
mately depends upon how far there
ara markets for the products, Tak-
ing that into  account, there is a
programme ip help these artisans with
new and meodern technigues , and
moderr tools so that they may im-
prove tie technology and improve the
quality of the products also. This
is one of the programmes of the
Khadi ang Village Industries Crin-
misston.

Villages to be served by Batelllie

Instwuctional Melevision Experiment
*348, SHRI VISHWANATH
PRATAP BINGH:

Will the Minister of INFORMATION
AND BROADCASTING
be .pleased to state:

(a) whether the list of villages to
be served by Satellite Instructional
Televisien Bxperiment has ‘been fina-
lized; and

{b) the progress made in regard to
the setting up Base Production Cen-
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tres, gelection and production of pro-
grammes for Satellite Instructional
Television Experiment and the train-
ing of suitable persons who would
look after the TV sets in the rural
area?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM

BIR SINHA): (a) Out of 2,400 vil-
lages to be selected for re-
ception, 1400 have already been
selected. The selection of re-

maining villages is in progress.

(b) The Base Production Centres in
Hydcrabad. Cuttak and Delhi have
been essablished and he production of
programmes has already started.

Persons who would be appointed
to look after the TV receivers will be
given necessary training by ISRO ut
the time of installation of the TV
Community Viewing sets.

SHRI VISWANATH PRATAP
SINGH: The hon. Mmister has stated
that the training of the personnel wil]
he done when the sets are actually in-
stalled, The hon. Minister will be
aware that TV programmes include
programmes on science for students
So, such summary training wil] not do
justice to the objectives of the pro-
gramme, The maintenance of a TV
is a complex matter and such improptu
on-gite training. I think it will not
serve the purpose I would like to
know whether such pergonnel arc
available in the 1,400 villages that
have already been selected.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI I. XK.
GUJRAL): My hon. friend is mixing
up two or three things, The persons
who will be appointed in these villages
will be the care-takers who will be
there to start the programme and
cloge it and switch off the set when
the programme is over, and also take
care of the set.

So far az maintenance is con-
cerned the ISRO has organised sepa-
rate teams in Jook after the
sets that would be functioning,
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So fgr as science programmes and
other programmes are concerned which

are going &0 be telecast to
the villages, we are - ftrying
to link them wup with the

extension services available in those
areas so that while, Yor instanceé, an
agricultura] programme is.on, its in-
terpretation is posaible and discussion
may follow thereafter and similarly
for educatiénal programmes for
schools etc. Bo, I do not think that
there would be any difficulty, The
people who are to be trained for these
sets will be trained by the IBRO a
month or so earlier, because to train
them for looking after the set is not
a very complicated thing.

SHRI VISHWANATH PRATAP
SINGH: I shall gatisfy myself with
this answer. And yet I have a second
question to ask. In view of the fact
that TV ¢ a powerful mase
medium and testing and evaluation of
the programmes are necessary becase
otherwise, they may have unsettling
effects on the rural soc'ety. I would
like to know whether pre-testing of
programmes in Andhra Pradesh, Kar-
nataka, Madhya Pradesh and Orissa
has been done, and whether the exact
criteria of evaluation have been final-
1sed In a booklet 1ssued by the Indian
Space Research Organisation, I find
at page 17 that the exact criteria to
evaluate the impact of the projects is
yet to be determined.

SHRI I. K. GUJRAL: The pre-test-
ing has been undertaken again by the
Space Department. They are doing the
pre-testing and they have already
done it in the States of Rajasthan and
Bihar. In other States, they will be
doing it before the experiment starts.
There is also the inbuilt factor of the
post-mortem of the programme itself
and the impact studies. The soclolo-
glsts and others will be studying this
simultaneously. The idea basically is
that since for the first time we are
exposing the rural society to a me-
dium like this, we are keen to under-
stand the impact so that when we
undertake the followup programmes,
we know what to lock for.
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SHRI VISHWANATH PRATAP
SINGH 1 asked whether the criteria
have been finalised or not That has
not been answered

SHRI I K GUJRAL: They have
been finalised When I said that 3,400
villages, have the sets and 1,400 vil
lages have alieady been selected, the
criterion 1s the same It cannot b=
different

W W wee gfvew & weow
o g wwrer & T Wt & W W
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ar X &1 TR o ey fr
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MR. SPEAKER: The Question Hour
is over.

off T wrelht ;WO A F
¢ fe won goee s fgmma &y of &
fe o gt o w9 (¥w) *Td
& o wmgar § fir fe-fer aoat #
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WA sy A Loaar A A
T ORR PR ?
MR, SPEAKER: You can
formation to him. It is
winutes more than the Question
it is wery rare.

sgi

WRITTEN ANSWERS TO
QUBSTIONE

Procvedings usder €r. P. ©. agalint
Economic and Social Offences

*340. SHEI BHOGENDRA JHA:
Will the Minister of HOME AFFAIRS
be pleased to simte:

{a) how many proceedings under
section 110 of the Criminal Procedure
Code have been gtarted in the States
and Union Territories against
hoarders, black-marketeers, with-
holders of provident funds of em-
ployees and perpetrators of untouch-
ability; and

(b) what action the Union Govern-
ment have taken or propose to take
n the Centrally administered States
and Union Territories and ensure that
the State Governsents stricHly imple.
ment this provision against the
economic and social offences?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): (a) Section 110 of the
revised Criminal Procedure Code con-
tains provision for taking security for
good behaviour from persons in cer-
tain specified circumstances connected
with social offences including the
offences of hoardnig, black-markesting
etc. The Code of Criminal Procedure,
1978 itself came into force on Ilst
April, 1974; information regarding the
number of proceedings started under
this provision has not yet been
obtained.

(b) Government propose to invite

the specific attention of the State
Governments and Union Territory
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Administrations to the enabling pro-
visions of Section 110 Cr. P. C. in re-
lation to economic and social offences.

wor sw & affewht  faww
e
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(%) sradr, shmr)
(@) ww7 & 3397 )

Closure of Nangal Fertiliser Factory
to save PoWer

*352. SHRI MOHINDER SINGH
GILL:
S8HRI DEVINDER SINGH
GARCHA:

Will the Minister ot IRRIGATION
AND POWER be pleased to state:

(a) whether the Nangal Fertilizer
Factory has been closed to save
power to be used for other agricul-
tural purposes in Punjab and
Haryana; and

(b) if so, for how many days the
factory will rcmain closed, the amount
of power saved and the uses to
which it has been put”

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT):
(a) and (b). The Nanga] Fertilizer
Factory was closed from 22-7-1974 to
1-8-1974 and the energy thus saved
due to reduction of Nangal Fertilizer
Factory load, was diverted to Punjab
and Haryen; to meet the urgent agri-
cultural pumping loads for paddy

sowing. The energy saved during the
period of closure was 13.9 lakh units
per day. Out of this, Punjab was
given 808 lakh units and Haryana
584 Jakh umts. Power supply to the
Nangal Fertilizer Factory hag since
been resumed,

Powe; Target for Fifth Plan

*358 SHRI ANADI CHARAN DAS:
SHRI RAGHUNANDAN LAL
BHATIA:

Will the Minmister of IRRIGATION
AND POWER be pleased to state-

{a) whether Government arc sure
of fulfilling the power target for the
Fifth Plan;

(b) 1f not,
and

the reasons therefor;

{c) the cost to be incuried for the
power orojects in the country during
the current year?

THE MINISTER OF IRRIGATION
AND POWER (SHRI K C. PANT):

(a) and (b) The Draft Fifth Plan
envisages provision of an additional
generating capacity of 16.5 million
kW. Every effort will be made to
acrhieve this additional generating
capacity on schedule.

(c) A provision of Rs 381.19 crores
has been made for the power genera-
tion schemes in the Annual Plan for
1974-75.

Loss in P. & T, Department due to
Theft of Copper Wire

*354. SHRI P GANGADEB:

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether Indian Posts and Tele-
graphs Department is undergoing a
loss of Rs 1 ciore a year;

(b) 1f so, whether copper wire
thefts are responsible for such g loss;
and
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(¢) the additional steps Government
propose to take in this regard?
i ]

THE MINISTER OF COMMUNICA-
TIONS (SHRI K. BRAHMANAND
REDDI): (a) and (b). Yes, on ac-
count of copper wire thefts,

(c) (i) Copper wire ig being pro-
gressively replaced by copper-weld
wire and Altminium Conductor Steel
Reinforced wire which are less prone
to theft.

(i1) Copper wires rendered surplus
on commissfoning of coaxial-micro-
wave systems are being dismantled.

(i1i) Amendments to the Telegraph
Wires (Unlawful Possession) Act 1950
are under consideration to provide for
enhanced and deterrent punishments to
the culprits,

(iv) The Chief Ministerg ang the
Chief Secretaries of the States have
been addressed to direct the Inspec-
tors General, Police to bestow special
attention to the problem and take
effective steps to prevent copper wire
thefts.

(v) Laaision 1s being maintained by
the Departmental officers with the
Police autharities at all levels 10 ex-
pedite investigations and prosecution
of the culprits; and

(1v) Indigenous manufacture of
copper-weld wire has been taken up
by MI|8 Hindustan Cables Ltd.  ut
Rupnarainpur.

Revision of Advertisement Rates for
Newspapers
*355. SHRI S. N. SINGH DEO:
Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether the Central Govern-
ment advertisement rate: for small
langusige|regional newspapers are very
low as compared to increase in the
price level; and

{b) it &0, whether Government pro-
vore to Fevise the rates?

Written Andtoérs 2
THE MINISTER OF INFORMA. .
TION AND BROADCASTING '(SHRI

I, K. GUJRAL): (a) Advertisemem
tariff is fixed by the newspapers them-
selves on the basis of their circula-
tion,. area coverage, naturg of
readership eﬁ and not by Govern-
ment, The Directorate of Advertising
and Visual publicity, hpweyer, make
use of on]gu tho‘i ?ewmﬁeu and
periodicals whose rates are found
economical from the point of view of
Government’s publictty reguirements.

(b) Does not arise

Announcement of Film
1973

Awardg for

*356 SHRI JAGANNATH MISHRA:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether fhe awards for the
feature and documentary films for {he
year 1973 have been announced, and

(by if so, the main features thereof;

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI

] K. GUJRAL): (a) Yes, Bir. A
Statement giving details of the
National Film Awards (1973 s

placed on the Table of the House.
[Placed in Library. See No. LT 8189/
741

(b) The main features
awards are ag follows:—

(1) Treating the medium of film as
a vehcle of aegthetic and
social communication, due Te-
cognition has been given to
creative talent in differeut
fields,

(i) The amount of prize motey has
been enhanged and Directors
have 4lso been given cash
prizes as have been thg Pro-
ducers. The prize money for
various categories of Awards
has been increased from Rs.
1.51 lakhs to R, 486 lakhs

of the
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(i) A new Award: “National
Award for the best story” has
been added.

fiv) The Awards have becn given
on the recommendations of a
National Jury, cach for feature
films and short filmis, wlhach has
resulted in achieving uniformi-
ty In assessment. The National
Jury was composed of

persons
of talent ang calibre from
different parts of the country

well-versed 1n the languages in
which the compeling filnis have
been made,

(v) Government has done away
with the provision of the free
depnsit of one prnnt of each
Award-winn ng  films for th~
National Archives; films will e
rdeposited bul th> coey w1l now
reimbursedt by Government

icit of Centra® Team to F.ood
Affated nks -f River Suberna-
rekha

*357 SIIR] SAKTI KUMAR SAR-
~AR Wilt the Mimmster of 1RRI1
“TATION AND I OWER be pleased t»
11ite:

. whettye r a Central Minister and
. Cenlial team wvisited the food affec-
ted banks of 11ver Subernarekha dur
in’ the year 1973-74,

(h) whether  they  submitted anv
rep it ty the Central Government on
flood control schemes of the river,
and

(LY 1f qo, t.c main features of the
tepoit ar] the action taken thereon
up to-date?

THE M NISTER OF IRRIGATION
AND POWER (SHRI K C PANT):
(.) {0 (¢) The Union WVinistey of Irr-
‘aon and Power viated tho  flood
«ffected areas includmg the areas
»ffecied by the Subernurekha niver in
Orissa 1 October. 1973.  Central
teams for on-the-spot assessment of
damage caused hy floods in Orissa

L we s
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during 1973 and recommending Cen-
tral assistance for rehef and restora-
tion measures visited the flood affected

areas 1n September and November,
1973

The Central Teams in therr report
have made general observations re-
Inting o flond contro]l measures in the
coastal areas of Orissa. They have
sugzested that the State Government
ol Orissa should draw up a Master
Play of dramage in the affected areas.
Th- State Government cf Orissa have
reported that a Master Plan for.flood

control in the State is under prepara-
tion

Eulier 1n August, 1873 a Technical
Co nmittee constituted by the Minis-
'y of Irmgation and Power had pre-
nar~d a scheme of flood control in the
Subernarekha basin

Ditution of foreign equity holding of
International Business Machines

*358 SHRI D D DESAI
SHRI SHRIKISHAN MODI-

Will the Minister of ELECTRO-
NICS be pleasced to state:

«) whether Electionics Depart-
m-n has {aken any decision regard-
1ng the dilution of foreign equity
holding of International Business
MMachines,

{b) whether 1BM had spelled out
~ny proposals, 1f 8o, the broad featur-
e thereof, and

() vhrther any decision has been
*1'¢n by he  Government thereon?

THE PRIME MINISTER, MINIS
kR OF ATOMIC ENERGY, MINIS-
TR OF ELECTRONICS AND
SIINISTFR OF SPACE (SHRIMATI
INDIRA GANDHI) (1) Messrs IBM
merate \p India as & branch -of -IBM
World Tiads Corporation New York.
The company is nol regstered in
Lrdin wnd has 100% foreign equity.
In various discussions held with the
Company m the past. they have not
wiced 1o any foreign equity reduc-
tion Government have therefore
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taken ftihve stand that with 100%
foreign equity; manufacture of sophis-
ticateg equipment by the company
may e permitted but on the basis of
100% export; and also refurnishing of
AS.IS. equipment for gale/lesse in
India is being phased out. These and
other activities of the company are
currently under examination and will
be governed by the Foreign Exchange
Regulation Act, 1973,

(b) and (c). No proposal has been
received from the firm regarding the
dilution of its equity. The gquestion of
Government taking any decision con-
cerning this aspect does not therefore
arise;

Steps taken by IT.I  Bangalore to
aoquire latest knowledge

*359. SHRI P. K. DEO; Will the
Minister of COMMUNICATIONS be
pleased to state what steps have been
taken by the Indian Telephone Indus-
tries, Bangalore to acquire the latest
knowledge about the telephone
jndustry in varioug fields?

THE MINISTER OF COMMUNICA-
TIONS (SHRI K. BRAHMANANDA
REDDI): The Indian Telephone
Industries Ltd., have laid consi-
derable emphasis on research
and development. The R. &
D activities are being increased by
the Company considerably, during the
Fifth Five Year Plan period. A pro-
vision of Rs, 4.10 crores has been in-
cluded in the Draft Fifth Five Yesr
Plan for the purpose. The Company
ifs keeping in touch with the latest
development in the fleld of telecom-
munieationg In the advanoed coun-
tries;

Aogpiting, Land for
Talaphomes

4360, 'SH'NT SARJOD PANDEY:

Will the Minister of COMMUNI-
CATIONE be pleased to state:

(a), whethar. Government propose to
acquire a costly land for Caleutta

Caloutta

AUGUST 1§ 1074
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Telephones at Chowringhee Road,
Caleutta despite acute financial erisis;

(b) whether the lang is situated at
the fringe area of the concerned Cal-
cutta Telephone Exchange;

(c) the facts regarding technical
feasibility including' cable laying pro-
gramme; and

(d) under what consideration ac-
quisition is being ordered?

THE MINISTER OF COMMUNICA-
TIONS (SHRI K. BRAHMANANDA
REDDY): (a) Governmenut proposes to
acquire 0.6 ares of land at 33A,
Chowringhee Road, Calcutta through
land acquisition proceedings.

(b) No Sir.

(c) Technical feasibilities have “cen
examined,

(d) There is a conceniration of de-
mand for telephoneg in and arouna
this area,

Issue of Licences to Entrepreneurs who
Guarantes export of thelr Products

*361. SHRI S. N"MISRA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECH-
NOLOGY be pleased to state:

(a) whether Government have taken
any decision to issue licences to those
entrepreneurs who guarantee 60 per
cent exports of their products with-
in three months of the date of licence;

(b) if 80, how many firmg whose
applications are already pending with
Government for grant of licences have
offered to meet the requirements for
exports and the number of parties to
whom licences have already been
sanctioned under the said scheme:

(¢) whether this scheme is also ap-
plicable in the case of monopoly
houses; ang

(d) i so, how many of them are be-
ci::rnumlduud for the grant of licen-

THE MINISTER QOF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
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TECHNOLOGY AND AGRICULTURE # =
(SHRI C SUBRAMANIAM) (a) to m*; % W gt g &
(d) Government’s pollcy 18 to en- e

courage setting up of industrial under-

takings which are mamnly export- .
omented  Special conmderation 18 siretfre fawrer e e e sl

given to those categories of cases in fret sioft war wfe o (s Yo

the grant of industrial licences, ete L );

In regard to monoply houses, foreign

companies etc Government's policy Is

to consider the issue of indusirtal (¥) 1974-75 & wafw #

licences m areas other than those MY IAFM ATAY WA I whafe

stipulaied in Appendix I of the indus- gﬁ‘lﬂiﬁ
trial Policy Statement of Febuary, ¥ faawm aw ggwr v

1973 provided a run'mum export qeqmAT F1 q37 FYF AYT AT AT
obigation of 60% per annum I8 F} AT FIF UEA ATAR!, TR
offered In areas reserved for small B ..

scale industry, the export obligation faqors 7or o faers ward warg
should be a minimum of 75% Gover-  FIAI WIfHT & | TAX |aTar wmg-

nment also consider whether balance frafreror fyabr gaga = g
of production which would be market- A /9T, IT Z7T HITT

ed within the country 18 of such a N34 ¥ &t &riAv Afgs  wgraw
nature as not to swamp the other  JTW &7 famg 57 wfafea fan
FEGdicers ¥ o grefrornr qf@rAaT Frawa

During the periog from 1-1-73 to ¥ [APN7  ITAFT wimA M T
j1st March 1974 105 applications for 72 & #naw ¥ faywa mgmar aar

the grant of industrial licences were 3 T
received 1 which 60% or more of s ¥ F AAW Y Jrw

production was oqered for export EF‘ETTU: ﬂmﬁﬁ m al
Out of these 138 schemoas were approv-

ed and 29 schemes were pending as i

on 31st March 1974 38 schemes were (&) =g Imr favra Frasw oF

either rejected or withdrawn Out of 3 qTAvT.
the applications which were pending g Sfpd ) AT e

on 31-3-74, 7 applications belonged W7 HIIA! ® FTAN F AER T
fo companies covered by the MRTP a IU & TgEEw T + fao fafaw
Act a5 7 ¥ WA AT gl warT
& AT F | TIWE  1973-74 FY

wq el & foww & fog offoe oofy g ey oo e @@ i i
ghrg afemit & frw 58 G 7 @ Frer

302 ot wien fog Wgwm ¢ w1 ¥ fAu wfaa s wfafee aw
wutfre  feww &l 98 @@ A 59 WA T IAAL FIO AW FI [T
w3 fe #7 wfuwr g, @9 30T ¥ ST
frarry  Juwt w4 @ETar

(%) o v Fomwm & for T %w ¥ afe wom
1974-75 ¥ 7y wisfom  gfagm afefaa # 1 A N G WA
WY IW W AT FA FT qEE R @ AR s R
LT ATEIHT B AW ¥ /gE@Ar F0A
(¥) o a% Y AR W A & fog 17 T wEE fEw WX
fiRe  gfird 3% w yer @7 o fearen afafa &7 w3 fwar war
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New Look to Cities on Prime
Minister’s Visits

363. SHRI SAMAR GUHA: will
the Minister of Home AFFAIRS %e
pleased to state;

(a) whether whenever the Prime
Minister visils a city in any part of
the country; the place is promptly
given a new environmental look by
removing street dwellers, street baz-
ars, pavement stalls, garbages and
similar dirty looking things;

(b) if so, whether such attention is
made to create better impression in
the mund of the Prime Minister re-
parding the environment of the place;
il

(e) whether during her recent visit
to Howrah Maidan in West Bengal
to vpen Howrah-Amta Railway, all
street dwellers, shops stalls, strect
bazars, garbages and similar dirty
lonking things were removed from
the areas of Howrah Railway
Station and Howrah Meai’

THE MINISTER OF
AFFAIRS (SHRI UMA SHANKAR
DIKSIIIT): (a) and (b), Arrange-
menis for the Prime Minister's visit
to Stetes are made by the concerned
Stale Governments within their dis-
cretion subject to instructions regard-
ing security issued by this Ministry.

HOME

(¢} The Informatinn is being col-
lected and will be laid on the Table
of the Houge,

Amount Sanctioned by RR.C. for
hlectrification cf BilasPur Distriet
NPy

*364 PROF. NARAIN CHAND PA-
RASHAR: ‘Wil. the Manister or 'RR™-
GATION AND POWER bhe nlensed fo
“tate:

(a) whether any amount has been
sanctioned by the Rural Electrifica-
tion Corporation for the electrifica-

tion of Bilaspur Disirict of Himachal-

Prudesh in the Fifth Five Year Plan;
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(b) if so, the total amoynt sanctio-,
ned for the purpose; .

(¢) whether any phased programme
of electrification has been drawn up
tor the entire district; and

(d) if so, the main features there-
of?

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C, PANT):
(a) and (b). The Rural Electrification
Coiporation Limited has not sanctjon-
ed any scheme for rural electrification
in Bilaspur District after the com-
maoneement of the Fifth Five Year
Plan on 1st April, 1874.

Earlhier the Corporation had sanc-
tioned on 31st May, 1073 one scheme
jor rural eleetrification in Bilaspur
and Ghumervin tehsils in Bilaspur
Disiriet involvine a loan assistance of
Rs § .998 lukhs envisaging electrifica-
twn ct 172 villages

Another composite scheme had been
<ancloned on 22nd September, 1071
for rural electrification fin Mandi,
Wangra and Bilaspur districts invelv-
ing loan assistance of Rs. 28 660 lakhs
and envraging electrification ot 60
vi'lages, 3 of these willuges fall in
Filaspur district,

Both thgse schemes are phased for

completion over a period of 4 to §
years.

(c) and (d). No phased programme
has so far been drawn up by the
Himachal Pradesh State Electricity
Board for rural electrification in the
entire Bilaspur district

Inter-State Water Dispute,

2399. SHRI Y. ESWARA REDDY:
SHRI K. M. MADHUKAR:

Will the Minister of IRRIGATION
AND POWER he pleasel to -tafe:

(a) which are the inter-State water
disputes 8'ill pending decision;

(b) the main questions of disputes
involved in each of these;

(c) the steps takep by Cantre to
resolve thess disputes; and
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(d) how far these disputes are
affecling the programme of harnes-
ging the concerned rivers by various
States?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) The major disputes
pending scttlement are those relaling
to the Narmada, Godavaii, Krishna,
Yamuna, Cauvery, surplus Ravi-Beas
watrre and the Damodar.

(b) Disputes mainly 1elate to the
al'ocation of t.e walers among-l the
Staws and for sanction of new pio-
jects, some of which conflict with
existing or proposed uses,

(c) When the disputes arc not re-
solved muiually by the States. the
Ceilial Gouve.nment uzes 1ts guod
oflic.s for their seitlement, failing
which Tribunals are set up under the
Inter-State Water Disputes Act, 1956.

The Krishna Water Disputes Tri-
bunal has given its Report and is now
examining the points referred to it for
clarifications/guidance by thc States
and the Government of India.

Adjudication procecdings of the
Tiriunals for Narmada and Godavari
Disputes are in progress,

The other disputes are under discus-
sions,

(d) While the development of irr-
gation and lower potent.al has
sulfered in river basins where there
are disputes, the country as a whole
has not suffered any significant loss
sinve the funds available for uriga-
tion and power devclopment have
been utilised on developing this poten-
tial in other river basins,

Central Assistance to State Govern-
ments for Employment

2400. SHRIMATI BHARGAV1
THANKAPPAN Will the Minister of
PLANNING be pleased to state.

(a) whether Upion Government
thiave decideg to help thy State Gov-
ernments to provide jobs to those who
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have registered thelr names with Em-
ployment{ Exchangesg for more than
three years but have not been provid-
ed jobs by the State Governments;
and

(b) if so, what kind of assistance
will be provideg by the Centre in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOILIIAN DHARIA): (a) and (b).
Theie 15 no  decision by Government
to help State Governments to provide
jobs swpr (ifically to those who have
regictered their names with Employ-
men. Exchanges for more thap three
years However. under the Employ-
ment Promotion Programme which has
bt taken up by the Government in
1874-75, the States Umion Territories
have been asked to give first priority
to the schemes for absarption of
enpineers and highly-gqualified techno-
logists whose namep stooq registered
with the employment exchanges as on
31st December, 1972 and who are yet
unemployed.

The States/Union Territorie, have
bhcen asked to formulate proposals
under the Employment Promotion
Progrumme  Suituble releascs of Cen-
tia] assictance will be made to them
afte; these proposals are received and
sciutinised by the Planning Commis-
ston  The thrust of Employment Pro-
motion Programme will be on self-
empluoymeni ventures. The entrepre-
neurs will be provided seed capital/
margin money so as to enable them
to cbtain loans from the public sector
banks and other financial institutions,
Alrangements will also be made for
their training wherever necessary,

Discussion on Naga Problems

2101. SHRI NARENDRA  ~INGH:
Will the Minuster of HOME AFF.AIRS
e pleased to state

(a) whether exiled Naga Leader,
Mr. Phizo, has sent a lettey from
London to the Prime Minister of India
in which he has desired to have dis-
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cumsion with her on the Naga prob-
‘hm..

{b) it so, the contentg of the let-
ter; ang

(¢) the reaction
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) No, Sir.

(b) and (c). Do not arise,

Supply of power o Steel Planis from
captive power generative system

2402, SHRI KRISHNA CHANDRA
HALDER: Will the Mnister 2f TRRI-
GATION AND POWER be pleased to
state:

(a) whether there is any proposal
to supply adequate power to steel
plants from captive power genera-
tive system: and

(b) if s0, the main features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) No, Sir.

(b) Does not arise.
Foreign Collaboration to boost Exports

2403. SHRI ISHAQUE SAM-
BHALI°- Will the Mmister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state!

{a) whether Government of India
have decided to encourage foreign co'-

of Government
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daberation with a view 1o boost ex-
poris;

(b) it so, the facts thereof;

(¢) the mames of foreign firms
who have participated iy this scheme
since November, 1973 to July, 1974;
and

(d) what i{s their ssset ang what
items are exporteds

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRICUL-
TURE (SHRI C, SUBRAMANIAM)"
(a) and (b), Government's policy in
respect of foreign collaboration con-
tinues to be selective. Collaboration
is permitted only in flelds of high
priority and in those fields of industry
where technological gaps exist. In
other fields, import of technology 1s
considered on merit, if substantial
exports are guaranteed over a period
of 5 to 10 years and there are reason-
able prospects for such exports. There
is no change in this palicy.

(c¢) and (d). During the period Nov-
ember, 1973 to 30th June, 1974, the
foreign collaboration proposals of the
following foreign firms i.e. Branches
of foreign companies operating in
India/Indian Subsidiaries of foreign
companies/foreign majority partici-
pation companies were approved with
an export stipulation:—

SL No. Name of the firm

Item of manufacture

1. Homeywell Indis (P) Ltd., Bambay-7.
2. Bestobell India Limited, Calcutta,

. M/s. Indo-Nippon Foods (P) Ltd.
: New Delhi. ®

. iC. M. CloPioneer Sports
b ks () Lad Fulhnder,

Air conditioning and refrigeration controls.

Pneumatic-servo-operated Recorder-sets.

Sheep and Goat casing for the manufacture of
sausages,

Tennis, Squash, Badmintion Rackets.




45

feeolt % i o Wit

3464, X0 wWRbATIEW qhiy :
i sheifos fawow sl @ T A
9T w4 fr

(%) wr faeet & fi¥e o ol
sy AN TERA 50T
gfrard faxyfar @, W

(w) afg &, ar o & asl &
HATATT  FHY F4T § W T T
TRA T AT FC TR 7

wiveirfire fawre s # ag-a
(vt fowmx omw  wad ) :
(%) o (@) Ser s fafaw
Tgrey, FA  Faorelt ¥ N wgar
aqr ¥+ At wifg ¥ gt sgafer,
A Ium & frgaw & sE g &
qformeasT vq qvg  IoEew @<
) /T FT GO FA D g At A
wa faeer 7 @i & &9, qw oW
Wz ¥ qay w9 & syTeq w7 0F
a1 aTwEr ETe frae e w ¥
wias o wrg o¢ fesft & i &
aT R AR AR ¥ g W
farfirse STl 7t &, W% ag wwewT-
for =t & fr g9 wamifos o
fefer w1 aramaer [arwr 351 <@ &Y

TER T fa e o @
Jueey FN & fase &, ol ww
T ® gXfe faredee ¥ A fide
N ffr v e s F R A q-
wy g wfafaw & wfiw wRw
®Q & & fag w7 T a0 feelY
sera ¥ W7 Tar wndw Ol v faar
§ 1 meww weg whefes & o,
faeslt swew W wifes  srage @
T womfaw Tl & §w faeed
& fay, e wfwerose § |

Az A JoeeT AT FT FAE
« ¥ frror v T TR

Written Answers SRAVANA 2B, 1808 (SAKA) Written Awswers 46

fag % foodr o ool o sheer
T ¥ TTEIC 9% 1 Ak, 1973 ¥
30 97, 1974 a% %1 wafg & fag
w2 faffe g, ¥ w2
g goee % fawior st Wik
WA AW TR Y ATAEFATHT
¥ warar § R ¥ gro wew ¥ Q@
far amar & 1 wrelt Rrelt &
safe & sreEmEy ¥ e ¥ e
Jqafer & wmaTcaT weiw fomdy &
fag wmazw faar wmar &)

d¥= %1 Sqeey AT & faa
A FE & fra ¥ Woodie
A AN Y ey B Frafi asder
gfaar *' oF Il wfafa g
) Sret & anfe Frear A S o
¥ AN greY efsTeqy ¥ aar waw
TEEA B AT wH | W WA
fovmr & wewig oF  wqrdy e
(fodwr) =fafy w1 wor fivay omm §
a1 fafaw @i sEEr @ IR
FYG FY TTAEHAT AW FE H T
faw-fae Fraer e & aarg s faar
mrd 1 @w & fafew sTEA S
ser gt s s feafa-
wae 18 faw  wher w4
¥ faq 9o & g ‘FERICT T8
wqifya frqrar 1 170 00 ATE Yo
=AW wfafor award forg medew/
s ot o feg ar w & fred
¥ 1974-75 W FAWT 17 F@& o
T WY wmar 7§ W W S

g !
et ¥t R i

2405. ¥ wwhAToRw  qhiw
ft wawwe fog
war sitenfive fawre welt og TR
ey won fe:

(%) war (et Y Frdffamr <



47 Writen Answers

qC PR A faay & $O0 g% wfs-
AIEAY ®T @TRAT FT 96 ¥gr ¥ forwar
WATS §VE I TV qE @Y, AR

(&) afzer arfwmdr Y frafas
BT QT 142U F I 39T FUT T
frg s Ear ST AR @y ?

wintfe  fawre aar  farww wite
sefnet ewr gfe wft (sit wio
e ) ¢

() 34z & 140 ¥ y77 Ov
sk srAr fagawafrd

(=) wex gragr w5

Annual targét achieved by Natlonal
Projects Constraction Corporation

2408 SHRI ARVIND M PATEL
SHRI D P JADEJA

Will the Minister of IRRIGATION
AND POWER be pleased to state

¢a) whether the National Projects
Construction Corporation Limiteq has
drawn up a piogramme to achieve
an annual target ot Rs 8 to 10 crores,
and

(b) i se, the concrete steps taken
to achieve the target set out?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) (a) The National Projects
construction Corporation Ltd has
drawn a programme to achieve a tar-
get of executing works of the value of
Rs 87107 lakhs during 1974-75,

(b) Steps taken by the Corporation
to achieve this target inter-chia 1n-
clude

(1) fixing targets for the exeru
tion of works by individua'
umts of the Corporation,

(1) agvance planning for furfush
ing resources of men and

. machinery for each umit to

AUGUST 14, 1074
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enable it to achieve the tax
swet for it,

(1) weekly review of the progres
of work;

(1v) a monthly review of the tai-
gets fixed for each unit wi'»
a view to take corrective
measures as required, and

(v payment of incentive bonus to
the employees of the unitc
which achieve the {argets
fixed for them

Raig op office premises and residen-
ces of officers of Birla Concern

2407 SHRI RAGHUNANDAN
LAL BHATIA
SHRI SHRIKISHAN MODI

Wil  the PRIME MINISTE1L
be pleased lo s ate

(a) whether the Enforcement Di
rec.orate had raided office premiscs
of Birla concern and residences of
then officers 1in the 1st weck of May
1974 and

(b) whether seized documents re
veal aidden sources of income of this
group?

TI{E MINISTER OF STATE IN TH¥
MINISTRY OF HOMF AFFAIR
AND IN THE DEPARTMENT Ol
PELSONNEL (SHRI RAM NIWA
MIRDIIA) (a) No search of the offc
prcnuses of any Birla concern or th
of the residences of the officers ¢l an
Lu la concern, has been carried out b
the Euforcement Directorate duin
Mav 1974

(b) Does not arise

Effect of Low Melting of Snow it
Himalayan Ranges on the flow of
Water in Northérp Rlvers and in
Power Generation in Bhakra

2408 SHR! RAGHUNANDAN LAL
BHATIA
SHRI D D DESAI
Will the Mimster of IRRIGATION
AND POWER be pleased to state

(a) whether there has been low
melting of snow in the recent yeal
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in the Himalayan ranges as reported
\n & local English daily dated the
4th June, 1974;

(b) whether this hag played havoc
in regard to flow of water in the
northern rivers and also in the power
generation in Bhakra; angd

(c) if so, the reaction of the scien-
tists thereto?

~ THI MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT):
(a) o (c) According lo the informa-
tion available with the Meteorological
Dapurtment, in recent yecars the snow
plecipitation over the Eastern Hima-
layas was below normal during 1970-
71, 1972-73 and in January-February
1974; below normal in the Central
Himaluyas during 19870-T1, post-mon-
soon period of 1972 and winter of 174
and below normal in the Western
Himuloyes, except for 1872-73.
Febiuary-—May  river  discharges,
which . re an indication of the snow-
melt eontribution, have been gencrally
ahove the average in  some of the
Himalayan rivers and below average
in the others, during the past five
years. The inflows into the Bhakr.
1eservoi; in recent years have not
significantly deviated from the design-
ed expectations, and power generation
fromn the Bhakra complex during the
lat six years was pbout 3 per cent
bigher than the designed energy
potential,

Expansion of Power Plants in
Eastern reglon

2408, SHRI BISHWANATH
JHUNJHUNWALA;

Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) whether with a view to aug-
menting availability of power, Gov-
ernment have considered the desira-
bility of permitting the existing
power plants to expand their capacity
in the Eastern reglon of the country;

(b) the names of such plantg which
have already asked for expansion of
- capacity and Government's decision
thereon; and

The”™
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(¢) what would be the additional
units of power available when these
expansion schemes are gone through?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD). (4) and (b) A statement
snowing the names ot power stations
i the Eastern Region. their existing
s oatuled capacity, proposed exten-
8105, 1 osition 1egarding sanction by
the Plunning Commission and infor-
maion regarding inclusion of exten-
€iuns in the draft Fifth Five Year Plan,
1. L.d on the Table of the House

[Placed in Library. Sece No. LT-8189|
1.

(¢) The expansion of existing power
sw.bions would add 2,470 MW of in-
statied capacity in the Eastern Region
1his would correspond to an increase
1™ e gy availability to the extent of
9 4C0 million unils per year when the
tabenaon schemes are completed.

Study by Bureau of Indusirial Cost
and Prices regarding increase in
prices of finished goods

2410. SHRI BISHWANATH
JHUNJHUNWALA:

Will the Minister of INDUSTRIAL
DEVELOPMENT be p.cased to stato:

(a) whether lhe Burcau of Indus-
trial Cost and Prices has under con-
sideration applications from different
industries asking for increuse in pri-
ces of their fimdneq goods;

{b) if so, the names of the indus-
tries whose applications are pending
and by what time a decision ip their
cases will be taken; and

(c) the names of the industries
which have been given price increase
during the last three years with the

percentage of increase given in each
case?

THE MINISTER OF INDUSTRIAI
DEVELOFMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM]): (a) The
Bureau of Industrial Costs and Prices
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w9 mot receive or entertain applica-
tions from industries for price revision,
ameept in respact of druge and fermu-
lations, as indicated below. The
adnministrative Ministries concerned
refer cases of jnvesiigation into the
cost structure of industries, as and
when they deem necessary, to the
BICP, The Bureau in turn reports its
findings to the concerned administra-
tive Ministries,

Since, 1st January, 1974, the work
relating to the fixation and revision of
prices of drugs and formulations.
under the Drug Prices (Control Or-
der), 1970 has been transferred to the
Bureau. Applcationg for revision of
drug prices elc., are, therefore being
made direct to the Bureau since the
beginning of this year.

(b) At present, studies in respect of
the following industries (referred 1o
the Bureau by the administrative
Ministries concerned) are i hand,

(i) Paper and Paper board.
(1i) Newsprint,

(iii) 17 bulk drugs costed earlier
by the Tariff Commission,

(rv) Ferro Manganese.

(v) Products of Hindustan Photo
Film Corporation.

The Bureau normally completes
studies 1n about four months afier the
receipt of necessary data from differ-
ent unms, The decisions on the
receipt of the Bureau including revi-
sion in prices, if any, are taken by
the concerned administrative Minis-
tries,

(c) According to the Resolution
constituting the Bureau, if functions

as an advisory body. The Bureau
does not give or authorise increases

in prices of products of incestric.
examined by it. [lecisions in this ro.
gard are taken by the concerned
Manistries.

In the last three years, thg Bureau
has submitied reports on the follow-
ing ndustries: .

& ot
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(1) Report on the fair selling
prices of Trastors and Tractor
Engines,

(i) Report on the fair selling
prices of Cryolite and Alumi-
nium Fiuoride,

i) Beport on fair selling prices
of Sodium Hydrosulphite.

(iv) Report on fair selling prices
of Zine.

~

(v) Report on Soap.

(vi) Report on  Safety Razor
Blades,
(vii) Report on Cotton Textiles,

(viii) Report on picolines and Pyri-
dine Bases.

tix) Report on Formaldehyde,
deexamine and methanol.

(x) Report on Aluminium and
Products,

(xi) Report on Commercial Vehi-
cles, 8 tonnes and above

capacity,

(xii) Report on Commercial Vehi-
cles less than 8 tonnes capa-
city.

(xm) Report on Automobile Tyres
and Tubes,

Inereases in prices, if any permitted
by Ministries are announced or com-
municated by the concerned Minis-

tries.

New Telephone System

2411. SBHRI P. GANGADEB:
SHRI D. D, DESAI:

Will she Mimister of OOMMUNI-
CATIONS be pleused to stale:

(a) whether Gowernment's atten-
tion has heen wirewm %0 4 mOWs TC-
port on 2nd June, 1974 shat Siemens
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offereg their new telephone system
for manufacturing i India;

(b) if wso, whether Government
have take,, any decision;

(c) whether any evaluation of the
Bysiém vis-a-vis the crosg bar system
has been made; and

(d) if go, the facts thereof?

THE MINISTER OP STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH): (a)
Yes Bir.

(b) Yes Sir.

(¢) and (d) In 1978, Siemens offer-
ed their EMD system for manufacture
in India. At that time, the offer of
Siemens weas evaluated along with the
other available systems and it was
decided to set up a manufacturing
capacity of 100,000 lines per year of
the existing type of step-by-step
Strowger equipment at Rae Bareh
factory. The Government have consti-
tuted with effect from 8th April, 1974
a 'Technical Team to evaluate all
available Common control Switching
system and recommend a suitable
system for further production in the

2412, SHRI P. GANGADEB;

Will the Minister of PLANNING
be pleased to state:

(a) whether the Minimum Needs
Programme chalked out by the Orissa
Goveroment ang which is to be In-
sluded in the 6th Plan has been ac-
cepted by the Planning Ministry;

(b) the main features of the pro-
gramme and the amount allotted for
the purpose to Orisgyg in 5th Flan; and

(c¢) the steps taken by the Central
Gevernment to meet the Planned
target drawn out by the State of
Orissa?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA): (a) to (c) The
proposals for the Minimum Needs

54

Programme aggregating to Rs. 58982
crores, submitted by the State
Government, were considered 1in the
Planning Commission in consultation
‘with the representatives of the State
Government and the concerned Minis-
tries. No final view with rezard to
the allocations has however, been
taken since the draft Fifth Plan is still
to be finalised in the light of the
changed economic situation and the
progressive rise in prices.

In order to make a start towards the
implementation of the Nationa] Pro-
gramme of Minimum Needs a provi-
sion of Rs. 13.21 crores has been in-
cluded in the Annual Plan of Orissa
for 1874-75. The provisions for indi-
vidual items under the Minimum
Needs Programme in Orissa’s Plan
for the current year are indicated in
the attached statement.

Statement

Annual Plan  1974-75—Minimum Needs
Progrsmme—Orissa

Earmarked
(gs.uu_ l:{::l)
1. Rural Electrification 300
2. Rural Roads . 320
3. Elementary Fducation 250
4, Primary Health Centres | 131

5. Nutrition 150

6. Rural Water Supply 125
7. House sites for Rural Land-
less Labourers . . )
8. Environmental Improve-
ment of Slum . . . 5

1321
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Foundry-cum-fabrieated Industry at
Jamenkira, District Sambalpur
(Orissa)

2413. SHRI P. GANGADEB: Wil
the Minis.er of INDUSTRIAL DE-
VELOPMENT ANp SCIENCE AND
TECHNOLOGY be pleaseg to state.

(a) whether the Nationa] Industrial
Development{ Corporation have ap-
proved to the establishment of fifty
new Industries in villager area in
India;

(b) whether one such industry in
Orissa, namely, foundry-cum-fabri-
cated as per the old proposal of the
State of Orissa will be started at
Jamenkira iy the District of Sambal-
pur; ang —_,

(¢) the steps taken by the Centre
in collaboratioy with the State Gov-
crnment of Orissa for materialisation
of the said industry soon?

THE MINISTER OF INDUSTRIAL
DEVELLOI’'MENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C SUBRAMANIAM)- (a) and
(b) No, Sir,

(¢) Does and arise.

Utllisation of Unspent Amount Sanc-
tirned by REC for Tube Wells oand
Electrification of Villageg in Bihar

2414, SHRI BHOGENDRA JHA:
Wil' the Minister of IRRIGATION
AND POWER be plcased to refer to
the reply given to Starred Question
No. 898 on the 30th April, 1074 re-
garding utilisation of unspent amount
sanctioned by REC for tube wells and
electrification of villages and state:

(a) the causes for keeping more
than half of total amount granted hy
the REC unutilised in Bihar;

(by whether any responsibility has
been fixed; and

(c) the steps iuken by Government
in the matter?

THE DEPUTY MINISTER IN THE
M ISTRY OF IRRIGATION AND
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POWER (SHRI SIDDHESWAR
FRASAD) (a) to (¢) The low level
ol utilization of funds by the Bihar
Stule Electricity Board is largely re-
lated t¢ the difficultias in securing
materials, and to organisational
deficiencies. The Bihar State Electri-
cily Board has been adviseqd to streng-
then its orgamsation for expedi.ing
ithe execution of rural electrification
programmes,

Nationalization of Joint Bector enter-
Prises

2115 SHRI BHOGENDRA JHA: Wi,
th2 Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to reie
to the reply given to the Unstarred
Question No 2103 on the 6th March
1974 1egarding joint seclor umts and
state:

(a) the latest figure of joint seciw
ernterprises mcluding the new ones,

(by whether 1t is proposed to na-
tionalise those joint <ector eutc:-
priscs where Government and Pubir
Mnancial 1nstilutions have contribui
¢ major part of the financial inves!
ment or credit, and

(c) if so, the facts thereabout?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND  SCIENCE
AND TECHNOLOGY AND AGRI-
CULTURE (SHRI C. SUBRAMAN
IAM) (a) According to the informu-
tion made available by the Bureau
of Public Enterprises, the following
nits have been added to the list fur-
nished in reply to the unstaried
qucstion No, 2103 answered on 6th
March, 1074:—

(i) Scooter India Ltd., LucknoW,

(ii) Hindustan Petroleum Corpora-
tion, Bombay,

(in) Balmer Lawrie and Company,
Calcutta and its subsidaries,

(b, No, Sir,
(c¢) Does not arise.

¥ ¥
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Implementation of District Pians
Kerala

2416. SHRIMATI BHARGAVI
THANKAPPAN: Will the Minister of
PLANNING be pleased to state:

(a) the progress made in regard
the implementation of district plans
iw Kerala;

non-citicials are pro-
dis-

(b) whether
posed to be asso:ziated with tha
trict-based plans;

(¢} whether funds for the iinple-
mentation of these plans in Kerala
are provided for bv the Planning
Cemmission; and

(d) if so, the amount allotted io
Kerala?

THY MINISTER OF STATE IN
TH® BMINISTRY OF PLANNING
(3HRI MOHAN DHARIA): (a) and
(b). Information has been called irom
the Government of Kerala and it will
ne laid on the Table of the House
ua receipt.

Statement

Name of the District

I. ‘Trivandrum

2. Quilon
3. Alleppey
4. Kottavam
5. Ernakulam
6. Trichur
7. Palaghat
8. Malapuramm
9. Calicut
1o, Cannanore

11, Idiki

ToraL
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(¢) No, Sir.
(d) Does not arise.
small Scale Industries iy Kerala

2417, SHRIMATI BHARGAV!
THANKAPPAN: Will the Minister of
INDUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state the number of small
scale industrial units registered ip the

iate of Kerala during the last thr~-
vears, i» dustry-wise, D.sirict-wise, 10-
tal capital investment, and the growth
of production?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEV-
ELOFMENT) (SHRI ZIAUR RAH-
MAN ANSARI): District-wise in-
formation about number of small
scale industrial units registered in
1he State of Kerala during the last
thres years is attached. Information
regarding names of industries, total
capital invested and the growth of
production in them is being ‘collected
and will be laid on the Table of the
House,

—_ -

Cumulative total as on

3I-12-71 - 31-12-72 31-12-73
1758 "-'"1964 2218
1511 1691 1903

815 815 1098
1030 1146 13c6
2254 2486 2862
1499 1727 2087

868 QoS 946

270 375 541
1530 1612 1650
1147 1280 1300

8 28
12682 140C9 15939

Swtrcer—WRerala State In fustrie; Departmen!.
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Effect of Shortage of Eaw Material on
Kerala Indumiries

2418. BHRIMAT) BHARGAVI
THANKAPPAN. Wil the Minister
of INDUSTRIAL DEVELOPMENT
AND SCIENCE AND TECHNOLOGY
be pleased to state,

(a) whether shortage of coal, fuel
o1l, rail wagons, power and immovabi-
lity of both raw materials and finish-
ed products have affected varioug in-
dustries particularly m Kerala; and

(b) if 8o, the names of the inaus-
tries which have been affected most?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRI-
CULTURE (SHRI C. SUBRAMAN-
IAM): (a) and (b). The shortage of
coal, fuel oil, rail-wagons, power
and transportation bottle-necks have.
inter aliry affected industrial pro-
duction in the country, including
Kerala. The industries which have
been affected most are, among others,
metallurgical, engineering and che-
miual industries.

Crisis in Tamil Nadu Film Indusiry

2419. SHRI R. V. SWAMINATHAN
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether Tamil Nadu Film In-
dustry is facing serious crisis since
1972;

(b) if so, the main reasons therefor;
and

(c) whether Union Government has
been approached by the State Gov-
ernment to help the industry in this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DEARAM
BIR SINHA): (a) No, Sir.

(b) Does not arise.

(c) No, Bir

AUGUBT 14, 1974
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Commibiiee for Beveiopment of Buck-
ward Arety

(a) whether any Committee has
been set up by Government +o con-
sider the development of backward
areas of the country;

(b) if go, the composition of the
committee;

(c) whether the Committee hag since
submitted any interim report o the
Government and f so, the recom-
mendations made therein; ang

(d) Government's reaction to those
recommendations?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): (a) Yes,
Sir.

(b A  Statement indicating the
composition of Committee on Back-
ward Areas is laid on the Table of
the House,

*(¢) No, Sir.

(d) Does not arise.

Srarement

Compositson of the Commutree on Backward
Areas

Professor §. Chakravarty
Member, Planning Commission Chairman

Programme Advisers: . Members
Shn B. S. Manchands . . -
Dr.S. K.Rau . . . »
Shr1 M .P. Carjapppa . B »
Shri H. K. L. Capoor . ”
Adviser (Project Appraisal) »
Shn Loveraj Kumar
Jomt Secretaries:
Shri Anand Sarup . Y
Shri Maheshwar Prasad »
Shri 8. 8. Grewal . . »
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Adviser {Power):

ShriB. N. 'Bl)lin .+ Members
Additional Adviser (1&M):

Shri M. SW M N . »
Chief (Hill Areas):

Shri R. Vasudevan—Convener.

{All members of the Committee on Backward
Areas belong to the Planning Commmssion)

Eviction of Harijans from Land
Allotted to them in Narainpur
Village, District Ballia (U.P.)

2421. SHRI N. K. SANGHI: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government’s attention
has been drawn to a news item ap-
pearing in g local English daily dated
26th May, 1974 that Harijans have
not only been able to take possession
of land allotted to them in the wvil-
lage of Narainpur in District Ballia
bat they are being evicted from thetr
houses and many of their hutg have
been burnt down, .

(b) whether a thorough enquiry in-
to the matter has been made; and

(¢) if so, the findings thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): (a) to (¢). Government
have seen & news-item on the subject
published in the Tumes of India dated
May 28, 1974. According to information
received from the Government of
Uttar Pradesh, there is a dispute
between a section of the people in
village Narainpur and Harijans and
others over the question of wages.
No cognizable offences was, how-
ever, reported in May, 1874, One
platoon of the P.A.C. and three Sub-
Inspectors have been posted in the
area to safeguard the interests of
the Harijans. ‘The Distriet Autho-
rities are in touch with the Hari-
jans of the village.

Tdegal Production of Tape Recorders
by Telsfunken

2422, SHRI MADHU LIMAYE:
Will the Minister of ELECTRONICS
be pleased to state:

(a) whether it is a fact that Tele-
funken, g foreign company, has pro-
duced about 2,000 sets of tape recor-
ders last year without any proper
licence from the Government;

(b) whether the Industrial Develop-
ment Mimstry brought this illegahty
tn the notice of the Electronics De-
partments;

(c¢) whether u;spite of this no actina
was takKen against this foreign firm
and the matter was hushed up;

(d) if so, whether an investigation
would be held into the responsibility
of the officers of the Electronica De-
partment for hushing up this maiter;
and

(e) 1f not, the reasons for not tak-
ing action indicated in (c) & (d)?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF ELECPRONICS AND
MINISTER OF SPACE (SHRIMATI
INDIRA GANDHI): (a) M/s, Tele-
funken India Limited had produced
3,807 tape recorders in 1971-72 through
the use of replenishment licences re-
ceived through export of radios. M/s,
Telefunken had been given a Letter of
Intent in June, 1971 for the production
of 10,000 numbers of tape recorders
per annum.,

{(b) and (c). The Directorate
Genera) of Technical Development had
informed the Department of Electro-
nics in May, 1973 that three companies
(including Telefunken) had produced
tape recorders through export entitle-
ments The Department had imme-
diately asked the Directorate General
of Technical Development to obtain
the explamations of these Companies
so that a view could be taken whether
suct production was in order. The
mat! ’r is now being examined in con-
sult Vion with the Ministry of Indus-
trir Development,
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To avoiq such a contingency in fu-

ture, the Import Trade Folicy for
1973-74 (as also for 1974-T3) was
amended so that onlv items in the

actual users licence are all for import
tirough replenishment licences.

(d) and (e).

Piedue ion and Sa'e ¢ Radio Sels

Do not arise.

2423. SHRI MADHU LIMAYE: Will
the Minister of ELECTRONICS he
pleased to state:

(a) what is the total production of
vadin sets. per vear, both transistoris-
ed and ordinary;

(b) the share of foreign-owned anc
managed companies of the total pro-
duction and sales of radio sets:

(¢) the share of big Indian-ownea
Cempany; and

(d) the share of small scale units
in the total production and sales of
rudio sets?

THE PRIME MINISTER, MIN'STER
OF ATOMIC ENERGY. MINISTER OF
ELECTRONICS AND MINISTER JF
SPACE (SHRIMATI INDIRA GANDHI):
(a) The tota! production of racdio
receivers® (hoth transistorised anrl
ordinary) during the last two calen-
dar years is as follows:—

1072 1973
30 lakhs 26- 5 lakhs
*Figures shown include production

in the organise:l seclor (for which pre-
cice production returns are availakle
with the Directorate-Gene~a! of Tech-
nical Develooment) and production in
the small scale sector where the Ggures
are essentially estimated.

(b) The share of foreign owned and
managed companies in the prod-ction
of radio receivers is as follows:—

1972
17 69 lakhs

1973
1392 lakhs
(The Depariment has no separ»te in-
formation on the sale of Radio Re-
ceivers).
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(c) The share of the other Indian
owneJd companies in the organised sec-
tor in the total roduction of radio
receivers during the last two vears is
a« follows:—

agj2

v a1 lakhs

1973
2+54 lakhs-

(d) Rest of the production of ralin
receivers is in the small scale e.tor.

1972
1o°'1 lakks

1973
17734 lakhs

Mavufazliure cf Cassties by Warzian
India Private Iimited, Delhi

2424, SHRI MADHU LIMAYL: W1l
the Minister of ELECTRONICS ke
pleased to state:

(a) whether Tarzian India Private
Limited Najafgarh Road, Deihi have
obtained pro er industrial licenca for
manufacturing casettes;

(b) what is their annual production;

(c) whether they are imprinting
il"ega'ly “Mad~ in USA” mark on
‘h ir products with a view to receive
he public; and

(d) whether any actioa has heen
lak=n against them for unauthoris~d
produ-~tion and illegal use of “Made
iy USA” marks?

THE PRIME MINISTER, MIN'STER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GANDHI):
(a) M/s. Tarzian India Pvt. Lid. have
been issuved a licence on 6-3-1973 for
the manufacture of Magnetic Taves for
audio recording with an annual capa-
citv of 120 million R. ft.

(b) Period Quantity Valu.
millon Rs.
R. ft. lakhs
-6-72 to 31-12-72 16°74 3-531
1973 8492 12-33
January to May, 4796 7-36

1974
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{¢) Government have received no al-
legations to this effect.
{4} Does not arise.
Jmee of Ad-hoc Licemses to M/n

Caflbury Fry sng M/s. Coca Cols
Export Corporation

2425. SHRI MADHU LIMAYE: Will

the Minister of INDUSTRIAL DEVE-
LOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to refer to
the reply given to Starred Question
Ne. 538 on the 20th Deecember, 1872,
regarding production of Fanta and
Coca Cola from imported raw mate-
rial and state:

(a) whether import licences are
clpssified by this Ministry as Actual
Users Licence, Ad-hoc Licence and
Import Replenishment Licence (Im-
port Entitlement);

(b) what is the distinction accerd-
ing to this Ministry between Ad-hoc
Licence and Actual Usger's Licence
and what are the circumstances and
conditions under whidh Ad-hoc licenc-
s are issued;

(¢) whether Ad-hoc Licences have
been given by this Ministry or on its
recammendation by any other Minls-
ty to Mis. Cadbury Fry and M|s Coca
Cola Export Corporation in the last
three years;

(d) if so, the value thereof; and

(e) the respans fgr giving them
Ad-hoc Licences?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNQLOGY AND AGRICULTURE
{8HMR! C. SUBRAMANIAM): (a) and
(b). According to the Import Trade
Control Policy, for the putopse of
Hcensing, importers are genstilly ¢lvig-
«d into the folowing braad categories:

(i) Dstablished Importers,

(11) Actual ysers:

(a) Industrial

(b) Bervices (i.e. non-indusirial).

(c) Hospitals and 'nstitutionx,
16820 1.5-3.
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(d) Actual Users to whom i‘rences
are issued under the 'mport
policy for registered exporters.

(iif) Others.

The applicationg for lLicences ¢re con-
sidered in terms of the relevant policy
in force.

Ad-hoc licences are granted to Actual
Users depending on the merits of the
case.

(c) and (d). No Ad-hoc licence was
issued in favour of M/s. Cadbury Fry,
during the last three years, Actual User
licences were issued in favour of M/&
Coco Cola Export Corporation on ad
hoc basis as per details below:—

Perird to which Value of the licence
licenc~ retates Rs.[lakis
97172 . . 8-95
1972-73 . . 16 00
1973-74 Under con-

sideration

(e) With effect from 1-4-1971, the re-
plenishment allowed to Coca Cola Ex-
port Corporation agans{ their exporis
of concentrates was reduced from 20
per cent to 4.5 per cent. The import re-
plenishment quota at the higher rate
was being ysed by them till then to
meet the requjrements not only of ex-
ports of concentrates but also of the

o
local bottling plants, In view of

exports, ad hoc actual wuser
bad to be issued to the Corporation
wheepmbwmgphtamm-

Bemuofﬂh-bhldndua te
Rentals, Beyaliy and Miscellakecus
Sales

2428, SHRI D P. JADEJA;
SHR! VEKARIA:
Wil the Mipister of INFORMA-

TION AND BROADGASTING be
pleased to mate:

(a) the ravenue earned by the
Filmg Division on sctount of rentsis,
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royalty, sale of prints, stock-shots and
other miscellaneous sales during 1973-
74; and

(b) how it compares with the reve-
nue earned during the previous two

years?

AUGUST 14, 1074
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THE DEPUTY MINISTER IN THR
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) and (b). The infor-
mation for the Jast three years is given.
below'—

Rs. in lakhs.
197173 1973973 1973-74%
Reptals . ., . . . . . 118:36 13809  147°09
Royaty . . . . 0'90 265 049
Sale of prints and stock-shots , . 34* 12 37°20 16-23
Otherreceipts. . . . . . 10-41 10:93 8's8
ToTrAL . . 16379 188:87  172-69
#The figures are provisional, as final audited figures are still awaited.
Telephone Advisory Committee for State ¢

Delhi

2427. SHRI SUKHDEO PRASAD
VERMA- Will the Mimster of COM-
MUNICATIONS be pleased to state

(a) whether the Telephone Advisory
Committee for Delhi have been re-
constituted;

(by) whether the strength of the
Commuttee has been slashed from 43
to 22 membars; and

(c) if so, the reapons thereof and
the personnel of the new Committee?

£

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF, SHER SINGH): (a)
to (¢). The new Telephone Advisory
Committee for Delhi has been consti=
tuted on 30th July, 1974. The strength
o? the Commitiee has been reduced
considerably. For the present, 19 mem-
bers have been nominated a statement
containing a list showing their 1ames Is
aftached,

A list of the Members of the Tele-
phone Advisory Commuttee, Delhi,

Chatrman

1. General Manager, Telephones, New
Delhi.

Members

2. Shri Sunder'al Bhargava.

3. Chaudhry Dalip Singh, M.P.

4, Smt, Savita Behen, M.P.

5. Shri Arjun Dass.

6. Shri Jal Prakash Goel,

7. S8ardar Tirlochan Singh.

8. Shri Dharmendra Kumar Rastogh.
9. Sardar Charanjit Singh,

10. Shri Bans: D4har Gupta.

11. Shri Nihal Singh.

12. Shri Ratanla] Joshi,

13. Dr. Brij Mohan Bajaj,

14, Shri Harcharan Singh Josh.
15. shri K. C. Dixit.

16. Mrs. Sushila Jarmanidass.
17. Shri D. P. Shah

18. Shri H. Rangarajan.
19. 8hri B, N. Bhargava.

# -
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mmumrfwm.
viding Employment to Educateg Un-
employed

2428 SHRI SUKHDEO PRASAD
VERMA:

Will the Minister of PLANNING
be pleased to state

(a) the financial assistance asked for
by the Government of Bihar for
1874-75 for providing employment to
the educated unemployed persons in
the State; and

(b) the amount actually granted
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA) (a) and
(b) Under the Employment Promotion
Programme which has been taken up
during 1974-75 for providing additional
employment to educated persons, the
Government of Bihar hag been allocat-
ed a ceiling amount of Rs 345 ciored
The State Government has been asked
to formulate schemes in accoidance
with the guldelines laid down fm ‘bhe
Programme

Increase in Postal Rates

2430 SHRI BANAMALI PATNAIK
Will the Minister of COMMUNICA-
TIONS be pleased to state*

(a) the likely :evenue expected to
yleld as a result of the mecrease in
postal rates, and

(b) whether the increase has affec-
teg the sales in any manner?®

THE MINISTER OF STATLC 1IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF SHER SINGH) (a)
Rs. 2576 crores in a year

(b) It is premature at this stage
to assess the effect of the Increase in
the postal rates on the sale of postal
stationery or on the postal traffic

Fixing of Priorities for Science and
Technology iy Fifth Pla,
2481 SHRI 8 N MISRA- Will the
Minister of SCIENCE AND TECH-

NOLOGY he pleased to state:

70

(a) whether Government have
taken a final decisign about dxing of
pricrities for Science and Technology
in the Fifth Five Year Plan, and

(b) i so,
thereof

the broad outlines

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C SUBRAMANIAM) (a) and
(b) Volume I and II of the Oiaft
Science and Technology Plan (1974—
78) which gives tnter-aha broad out-
lines of prionities for Sclence and
Technology in the Fitth Five Year
Plan was placed on the Table of the
House on the 26th March 1974 The
areas of priority indicated in the T raft
Science and Technology Plan are agri-
culture including post-harvest techno-
logy, development of coal technologv
to meet the energy shortag: a com-
prehensive natural resource. appra sal
information system for sclence and
technology utilisation of agrcultural
industrial and urban wastes -reatlon
of 1n house research develonnt ent and
design 1n industrial units etc

Report of Inquiry on Selsure of Bombs
and Weapons in Kanpur and Lucknow
(Uttar Pradesh)

2432 SHRI § N MISRA Will the
Minister of HOME AI'FAIRS be
pleased to state

(a) whethe: Goveinm.nt have 1e-
cewved the Repoit of Inquiry relating
to scizure of large quantities of bombd
and weapong in Kanput and Luck-
now recently

(b) 1f ;0 the findings of the inquiry.
and

(c) action taken by Government in
the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN), (a) to (¢}
The criminal cases registered 'n this
connection are still under investige-
tion
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Functioning of Telephones in the
Country

2433. SHRI S. N, MISRA: Will the
Minister of COMMUNICATIONS be
pleased to state:

(a) whether it has come to the
notice of Government that the inci-
dence of wrong telephone connections,
cross connections, billing out of pro-
portion to the actual number of calls,
‘dead’ lines and other defects have

been on the increase in the country;
and

(b) if so, what steps Government
have taken or proposed to take to
rectify the defects in the telephone
system in the country?

THE MINISTER OF STATE IN
THE MINISIRY OF COMMUNICA-
TIONS (PROF. SHER SINGH): (a)
There has been no general increase in
the incidence of wrong telephone con-
nections, cross connections, billing out
of proportion to the actual number cf
calls, dead lines and other defects in
the country. Some telephone systems
have shown improvement and some
others margina! deterioration. The
number of complaints received regard-
ing disputed meter readings and dis-
crepancies in the bills have decreased
e.g. for the quarter ending 30-9-1972,
there were on the average 22 com-
plaints per 1000 telephones whereas
for the quarter ending 30-9-1973 such
complaints were only 15 per 1000 tele-
phones, Complaints of unsatisfactory
maintenance of local telephone system
have also slightly decreased from 16.5
per thousand telephones to 15 per
thousand telephones.

(b) The following steps are being
taken to improve the efficiency of the
various Telephone systems on a con-
tinuing basis:—

(i) A testing team from the Lirec-
torate is sent to the various im-
portant stations periodically and
the nerformance of the telephone
system is observed. Advice is
given to deal with the specific
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aspects noticed during these
observations  which .equire

special attention.

(ii) To deal with the problem of
power failures and power shed-
ding constant liaison js heing
maintained with the various
Eleciricity undertakings. “Wher-
ever possible, direct f{eeders
from sub-stations to the tele-

phone exchanges are arranged
so as to exempt them from
power shut down. The provi-

sion of standby power plants
such as engine allernators has
been standardized and all field
units have been empow=ered to
rrocure them as ner standards,

(iii) To increase the mobility of the
maintenance staff the standards
for sanction of wvehicles have
been rationalised.

(iv) A Group maintenance scheme
for the upkeen of small ex-
changes in rural areas has been
introduced. Under this arrange-
ment the maintenance of groups
of exchanges has been =ntrusted
to technical teams which are
equipped with motor cycles
for prompt attention to faults.

(v) The ma,négement set-up in the
major telephone svstems 1: be-
ing reorganised.

(vi) A scheme of cable presurisation
and ducting to protect the cables
from the hazards of damage due
to road digging, operations etc..
is being gradually implemented.

(vil) A number of training rcentres
have been opened for :neeting
the requirements of additional
trained technical nersonn=l.

Setting up of Cement Plants in M.P,,
U.P. ang AP

2434. SHRI ARVIND M. PATEL:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:
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(a) whether the Cement Corpore.
tion of India Lid hag prepared and
suibmitted proposals for getting up new
plants at Akaltsra and Neemuch in
Madhya Pradesh, Beruwala m UP
and Adilsbad, Tandur and Yaraguntla
in Andhra Pradesh;

(b) if =9, the expenditure invalved
in setting up of new plants, and

() whether it would be possible
to aghieve gelf sufficiency in cement

with the establishment of thess new
plapts?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI ZIAUR RAHMAN
ANSARI) (a) Yes, Sir

(b) The estimated cost of the pro-
Jects 12 ag follows —

8 No Piant ¥ ocation Capacity Total
(i lakh estimated
tonnes cost
(Bs wnlakhs)

1 Tandur (Andhra Pradesh) 4 1683

2 Adilabad (Andhra Pradesh) 4 1603

3 Yerraguntla (Andhra Pradesh) . 4 1542

4 Akaltara (Madhya Pradesh) . . 6 1870

5 Neemuch (Madhya Pradesh) . . . 4 1538

6 Baruwala (Uttar Pradesh) , . 40r5 2164 a1

. 2437

While the formal sanction in res-
pect of projects at Tandur, Adilabed,
Yerranguntla and Akaltarg has al-
ready been 1ssued and sanction in res
pect ot.Neemuch project is Lhkely to be
issued shortly, the proposal regarding
Baruwala project s stHl under
examination

(c¢) While the establishment of these
projepts may not result in complete
self-suficiency, this will make addi-
tional production of cement available
ang to that exteut reduce the antici-
pated gap betwesn the demand and
production of cement at the end of the

(a) the steps taken by Government
to check the foreign money in pel-
tics

(b) the ouicome thereof, and

(c) the further steps envisaged n
thug, darection?

THE DEPUTY MINISTER IN 1HE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN) €a) to (v). In
pursuance of the assyranca gven 4o
the Howse on the 14th May, 1960 by the
then Minister of Homa Affaws, the
Foreign Contribution (Regulation)
Bilk, 1873 was imtodmoed in the Rajya
Sabha on December, 1078 The Bill
seeks to regulete the sceeptance and
utiisation af foreign gontribution end
foreign hospitality with a view to en-
suring that our parlmmentary institu-
tions, polibicad associations, aohdesnic
und other voluntery orghisaiiors as
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well as individualy working in impor-
tant areas of national Life may func-
tion 1n a manner consistent with the
values of a Sovereign Democratic Re-
public, It envisages wnter aliz on out-
right prohibition of the receipt of
foreign contribution by any candidate
for election, member of any legisla-
ture of political party of office-bearer
thereof The Bill is now before a
Joint Committe of both Houses of
Parhiament

Recrultment of Class III Employees

2436 PROF. NARAIN CHAND PA-
RASHAR Will the Minister of COM-
MUNICATIONE be pleased to state:

(a) the total recruitment to Class
III in the various categories m Pun-
jab Postal Circle in the year 1073.74
and from 1st April, 1074 to 30th June,
1674, geparately; and

(b) the break-up, State-wise of such
recruitment for each one of the three
States namely Himachal Pradesh,
Punjab and Haryana?

THE MINISTER OF STATE 1IN
THE MINISTRY OF COMMUNICA-
TIONS (TROF. SHER SINGH) (a)
and (h) The information asked for 1
not readily available and is being col-
leciad and will be laid on the table ¢f
the Hlouse as soon as possible

Telcphone Exchanges sanotioned in
funjad Cirele

2437 SHRI NARAIN CHAND PA-
RASHAR: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the number of telephone ex-
changes sanctioneq in the Punjab Cir-
cle during the first six months of

(b) whether any phased programme
has been drawn up for the opening
of these exchanges, and

(¢) if so, the brief outline of the
mww

THE MINISTER OF BTATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH) - (a)
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Three exchanges have been sanefioned
in the Punjab Circle during first six
months of 1974, Wiz, 2 in Himachal
Pradesh «nd one in Haryana 3tate.

(b) Yes Bir.

(c) These three exchanges are pro-
grammed to be opened during the last
quarter of the curreat financial year.

Proposal to sanction Posty of Corres-
pondents for ALR, Simia

2438, BHRI NARAIN CHAND PA-
RASHAR: Will the Minister of IN-
FORMATION AND BROACASTING
be pleased to state:

(a) the names of the Districts in
Himachal Pradesh which have got
Correspondents for the All India
Radio, Simla;

(b) whether it is proposed to sanc-
tion the posts of such Corregpondents
for the remaining Districts of Hima-
chal Pradesh; and

(c) if sy, the likely date by which
these posts would be sanctioned?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA). (a) All Incia Radio has
part-time Correspondents in Solan,
Mandi, Kwu and Kangra Districts of
Himachal Pradesh,

(b) and (¢) Subject to avallabilty
of funds, the question of appeluting
part-time Correspondents in some more
Districts of Himachal Pradesh wall be
considered in a phased programme. No
definate date can be indicated at pre-
sent.

Sites for Looation of Nuclear Power
Station,

243). SHRI 8. A. MURUGANAN-
THAN: Will the Minister of ATO-
MIC ENERGY be pleased to state:

(a) wnether sites Yor location of
nuclear power stations have beea fin-
ally selected; and

(b) if o, the names of these places?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SBPACE (SHRIMATI INDIRA GANDHI):
/(a) and (b). The Site Selection Com-
mittee appointed by the Government
to select suitable gits in the Northern
Western and the Southern Electricity
Regions for setting up new atomic
power stations has submitted its re-
ports for the Northern and Western
Regions. After considering the Report
in respect of the Northern Electoicity
Region, a decision has been takea to
set up the fourth atomic power si:lion
at Narora in the Western U.P. The
Report on the Western Reglon has
been referred back to the Committee
for collecting certain additional data
necessary to arrive at a decision. The
‘Committee is currently examinmg
various sites in the Southern Region,
and its Report is awalted,

«Changes in Indusirial Licensing Folicy

2440. SHR] S, A, MURUGANAN-
“THAM: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCI-
ENCE AND TECHNOLOGY be pleas-
ed to state-

(a) whether the Chawrmgn of the
Southern India Mill Owneis Associa-
don hag urged Government to modify
its licensing policy, if the textile In-
dustry is to achieve the Fifth Plan
target;

(b) if so, the facts thereof; and

-{c) Government's response thereto?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(EHRI C. SUBRAMANIAM): (a) No
modification of the textile licensing
policy had been suggested to «overn-
ment by the BSouthern India Mill
aOwners Association,

_ «{®) and (c). Do not arise.
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Requirement of Fissile Material for
Nuclear Programme

2442, SHRI VISHWANATH PRA-
TAP SINGH: Will the Minister of
ATOMIC ENERGY be pleased to
state:

V' (a) whether a quantitative study has
been made of the requirements of
fissile material needed for our nuclear
programme in the coming fifteen
years,

(b) if so, the result thereof; and

(¢) how do we propose to phase
our production capacity to match the
above demand?

THE PRIME MINISTER, MINI!STER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GANDHI):
(a) to (c). The Department of Atomic
Energy had set up a Task Force to
formulate a plan for the nuclear pcwer
programme for the ocoming fifteen
years. ANer taking into consideration
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the various constraints imposed by (a)
the uranium production capacity; (b)
the rate at which the heavy water pro-
duction capacity can be increased; (c)
the fuel fabrication and reprocessing
capacity; (d) capital
mobilisation; ang (e) the industrial
infrastructure required for the power
programme and associated activities,
the Task Force recommended a uuclear
power programme envisaging nstalla-
tion of 4720 MW¢e¢ in Candu type reac-
tors andy if possible, two fast breeder
reactors of 500 MWe each in the last
five years i.e., beiween 1984 and 19§9.
A detailed assessment of this recom-
mendation is presently in hand and,
therefore, the recommended programme
can at this stage be taken only as
teniative,

The requirement of wuranium and
fissile plutonium for the above pro-
gramme hag been assessed. After

finalisation of the programme, appro-
priate steps would be taken to meet
this requirement.

Development of Technology for Re-
mote sensing of Natural Resources

2443. SHRI VISHWANATH PRA-
TAP SINGH: Will the Minister of
~ SPACE be pleased to state:

(a) the progress being made in de-
veloping the technology for remote
sensing of natural resources;

(b) whether we intend foreigp col-
laboration in this field; and

(¢) by when do we expect to build
our own satellite for remote sensing
of natural resources?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF

- ELECTRONICS AND MINISTER OF
" SPACE (SHRIMATI INDIRA GANDHI):
(a) The technulogy is new and is still
develobing evén in the developed coun-
~'tries; Sewveral sensitive instruments
"~ ¥ike ‘electro orptical scanner, mulli-
spectral scanner, two channel radic-
- metek, ete.. are being developed. Equip-
ment for measurements of reflectances

AUGUST 14, 1974

and manpower-

Written Answers 8o
of different types of crops and for
automatic processing of data have

been identified.

(b) While we are developing the
technology indigenously, we are rever-
theless utilising wherever possible the
experience gained in this area im
foreign countries.

(c) Preliminary studies have beem
initiated to define a satellite for re-
sources survey experiments. It is too
early at present to establish a fdefiniie
plan for building our own satellite for
remote sensing.

Progress made in Perfecting RH-568

2444. SHRI VISHWANATH
PRATAP SINGH:

Will the Minister of
be pleased to state:

SPACE

(a) the up-to-date progress made m
perfecting RH-560;

(b) whether the guidance controk
and on board instruments of SLV-3
will be flight-tested on it; and

(c¢) if so, by when?

THE PRIME MINISTER, MIN!STFR
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GANDHI):

(a) The two stage rocket has been
developed. Three flight tests hawve
been carried out. Fourth test is

scheduled for September, 1974.

(b) Only on board control systems
will be flight-tested.

(c) By October, 1974,
Removal of Regional Inmbalande

2445, SHRI BANAMAL] PATNAIK:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased 1o stdte:
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(a) the criterla for issuing Hcentes  Manufscture of Tyres with Forelgn

for sefting up industries in different

rel;lnn}-nml

(b) whether amy eye is kept to re-
move the reglonal imbalance while
issuing the same?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
{SHRI C. SUBRAMANIAM): (a) snd
(b) In taking a decision on industral
licence applications, Government take
into account various considerationg in-
cluding locational aspects in the Lght
of regional demand and the need for
balanced industrial development of the
country. In particular, Government
examine whether such of the indus-
tries as are capable of being located
in backward areas, should be so locat-
ed. Government also fake into sc-
count the broad configuration of

Collaboration

2446, SHRI P. GANGADEB:
SHRI D. D. DESAIL:

Will the Minister of INDUSTRIAL
DEVELOPMEN TAND SCIENCE AND
TECHNOLOGQY be pleased to state.

(a) whether some tyre companies
hag approached Government regard-
ing the renewal of their forelgn col-
Ipboration agreements; and

(b) the names and location of these
companies alongwith their installed
capacities?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): (a) Yes
Sir.

(b) The names, location and m=tal-
led capacity of the tyre compamnes,
which have requested for the r2rewal

regional demand requirements and of foreign rollaboration agreements.
supply avaflabilities. are given below—
Name of the Unit Location Tyres Installed capa-
city.
- Nos.
1. M's, Dunlop India Limited. . Shahaganj, Calcytta. 8,68,900 pius
2,72,100%
2.  M/s. Dunlop India Limited. . . Ambattur, Madras. 5,80,000
3. M/s. Birastone Tyre& Rubber Company  Bombay i.;;;,-:g‘p}m
3,
; f I Ltd. . Bomb. 6,50,000 plus
4. M]/s. Ceat Tyres of India ay 2S P
5. M/s. Goodyear India Ltd. . Ballabhgarh, Haryana 6,00,000
6. Madras Rubber Factory Ltd. . Madras 6,10,000 plus
Ms 3,90,000"%
M{s. Pregier Tyres Ld. . Kalamassery (Kerala)  3,00,000

e

-mmrmhdu*muﬂhﬁgp'w
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Special Assistance for Backward Areas
in Andhra Pradesh

2447, SHRI Y, ESWARA REDDY:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Government propose t0
grant special assistance for the deve-
lopment of backward areas in Andhra
Pradesh; and

(b) if so, the salient features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR! F. H. MOHSIN): (a) and (b)
‘Government have announced a rpecial
assistance of Rs. 90 crores durlng the
fifth five year plan period for the de-
velopment of backward areas of
Andhra Pradesh, This assistance will
be earmarked in the ratio of 5:3:2
between Telengana, Rayalaseema and
«Loastal Regiong of Andhra Pradesh.
The Andhra Pradesh Government have
been asked to submit specific schemes
in this regard.

Out in Allocation of Amount tp Delhi
for Harljan Welfare

2448. SHRI MOHINDER SINGH
GILL: Will the Minister of HOME
AFFAIRS be pleased to state:

<a) whether the Centre had approv-
ed schemes totalling Rs. 4350 lakhs
for the current financial year and
have now given only Rs. 5.72 lakhs to
Delhi Administration for Harljan wel-
fare; and

(b) if so, the reasons for such a
drastic cut?

THE DEPUTY MINISTER IN T1HE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN): (a) and (L).
The budget provision of Rs. 5.72 lakhs
which was made before the epproval
of the Annual Plan for 1974-78, is
being raised to Re. 20.55 lakhs.
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Setting up of Oxygen Plant in Small
Scale Sector

2445, PROF. MADHU DANDA-
VATE: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND SCl-
ENCE AND TECHNOLOGY be pleas-
ed to state:

(a) whether Government have de-
cided to permit setting up Otygen
Plants in the small scale sector;

(b) if so, the difficulties faced by
the small scale sector in setting wup
these plants; and

(c) the steps being taken to remove
these difficulties?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI Z'AUR RAHMAN
ANSARI): (a) Yes, Sir,

(b) and (c¢) One of the firms has
represented regarding high prices of
certain types of oxygen plants }ropos-
ed to be imported and the matter is
being looked into.

Freedom Fighters who refused
Tamrapatrag

2450. SHRI MOHAMMAD ISMAIL:
Will the Minister of HOME AFFAIRS

be pleased to state:

(a) the names and addresses of thuse
Freedom Fighters who were invited
to receive Tamrapatra at functions
held for thﬁ purpose at Delhi and mn

states*but who have sp far ref-
ninod from accepting their Tamra-
patras; and

(b) the grounds, if eny, advanced
by them for their non-acceptance of
the Tamrapatras?

THE DEPUTY MINISTER IN 1HE
MINISTRY OF HOME AFFAIRS
(SHR1 ¥F. H. MOHBEIN): (a) and (b)
A statement prepared on the iasis of
reports received from the states L
laid on the Table of the Hows
[Pisced in Lidbrary. See No, LT-8101|
743,
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Grants to Freedom Fighters
Associations

2451. SHR1 MOHAMMAD ISMAIL:

Will the Minister of HOME AF-

FAIRS be pleased to state:

(a) the names and the addresses of
the varioue Freedom Fighters Associa-
tiong in Delhi and outside to whom
the Home Ministry has been giving
grants; and

(b) the amount of grant, the names
of the President and General Secre-
tarles of such Associations?

THE DEPUTY MINISTER JN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) and (b)
A statement is laid on the Table of the
Hcuse. [Placed in Library. See No.
LT-8102|74].

Opening of P& T Dispensaries st
Varloug Places in Bibar

2452, SBHRI RAMAVATAR
SHASTRI:

Will the Minister of COMMUNICA-
TIONS
be pleased to refer to the reply given
to Unstarred Question No. 7136 on the
17th April, 1874 and siate;

(a) the towns where the P & T Dis-
.pensaries have been opened and the
basis for arriving at such decisions in
Bihar Circle; and

(b) the reasons for delay in open-
ing of the P&T Dispensaries at
Chapra, Darbhangs, Dhanbad, Jam-
shedpur, Gaya, Bhagalpur, Ranchi
and Muzaffarpusr?

THE MINISTER OF STATE IN
*THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH): (i)
The new PAT Dispensaries sanctioned
at Chapra, Dhanbad, Darbhangs, Gaya,
Ranch! and Muzaffarpur in Bihsr Cir-
cle have mot so far been opened. The
decisions for opening of the new Dis
pensaries have been taken on grounds
ol economy. Dispensaries have been
wenctioned in wuch pluces were' the
anticipated  expenditure .on medical
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facilities aiter the opening of the Lis-
pensary was estimated to be lvss as
compared to the existing expenditure
on medical reimbursement and thus a
clear saving to the Department was
anticipated.

(b) The main reason for delay 1in
opening of P&T Dispensaries et
Chapra, Darbhanga, Dhanbad, Goaya,
Ranchi and Muzaffarpur is non avall-
ability of suitable accommodation for
the Dispensaries. Efforts are teing
made to locate necessary accommoda-
tion at each place. There is no justi-
fication at present for opening of Dis-
pensaries at Jamshedpur and Nhagai-
pur,

Creation of LSG Posts in Bihar Cirels

2453, SHRI RAMAVATAR SHAS-
TRI: Will the Minister of COMMU-
NICATIONS be pleased to state:

(a) the number of LSG Posts creat-
ed for the cadre of Postal Clerks, Tele-
graph Office Clerks, RMS Sorters,
Engineering Clerks, Telept.one Opera-
tors, Techniclans, working under PMG
Patna and DMT Patna on the basis of
agreement for raising LSG posts to 20
per cent between the adminisi-ation
and the staf gide in Deparimental
Couneil of JCM; and

(b) what step has been taken {o fill
up those posts?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMOUNICA-
TIONS (PROF. SHER SING): (a)
and (b). The case is belng processed
and is likely to be finalised chortly.

HRA tp Employees of MMTC ang Oil
India Ltd.

2454. SHRI ATAL BIHARI
VAJPAYEE:
SHRI JAGANNATHRAOQ
JOSHI:
Wil] the Minister ot INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) the rate at which the House
Rent Allowance is being paid to the
employees of Mineral and Metal Trad-
ing Corporation and that of the Of
Tndia Ltd.;
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(b) whether these rates differ from
that of the Indian Standerds Institu-
tion; and

(c) if s0, the extent thereof and the
reasons therefor?

THE MINISTER OF INDUSTRIAL
g!:VELOPMEN'I‘ AND SCIENCE AND
ECHNQLOGY AND AGRICULTURE
{SHRI C. SUBRAMANIAM): () A
t showing the rates of House
t Allowance applicable to the em-
Rloyees of Mineral and Metal Jrading
Corporafion and Oil India Limited is
attached.

(b) Yes, Sir.

(¢) The Indian Standards Instilu-
tion, being substantially finanead by
the Go of India through
grant-in-aid, generally follows the Gov-
ernment pattern of allowances. With
the implementation of the Third Pay
Commission’s recommendations in
respect of Grades II, INI and IV of
I8.I. employees, with effect from 1-1.73,
the rate of House Rent Allowance has
been revised and in Delhi and other
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new pay «acales, sybjact to protection
of the existing guaptum of House Rent

Allowance drawn by any employee.
Qil India Ltd. is a joint venture of
the Govgrnment of Ipdia and the
Burmah Ojl Company Ltd,, each hold-
ing 50 per cent of the equity. This
Company is ngt in the public sector,
Mineral and Metal Trading Corpora-
tion is a red Company wijth en-
tirely different type of activities and
it does not necessarily follow the Gov-
ernment pattern of pay scales nnd al-
lowances. Therefore, it is pot relevgnt
to compare the rates of House Rent
Allowance paid by Qil India [td. and
Mineral and Metal Trading Corpora-
tion with those paid by the Indian
Standards Institution fo its employess

Statement

(a) The employees of Mineral and
Metal Trading Corporation and Oil
India Ltd., are being paid House Rent
Allowance at the following rates:

(A) Mineral and Metal Trading

‘A’ Class cities is 20 per cent of the Carporation
Status of Staff ‘A’ Class Field Non-field Remarks,
City Stations. Stations.
Section Officers and below 15% 5% 10% These pctccn
relate the basic
Above Section Officers. , 30% 15% 20Y%, salary.

—

(B) Oil India Limiteg
1 HRA paid In the field and pump
stations along the pipe lines
Workmen and persons in clemeal
grades are paid HRA between Rs. 35
p-m. and Re, 65 per mensem. This al-
lowance is paid to such employees
who réside outside the company area
and are not provided with rompenvy
accommodation. Employees in ‘aiade
v and abwe (i.e. officers) are pm»-
vided with company housing apd n
TRA fo ppid fo them.

(a) Workmen: Those with monthly
basie ‘salary of less thaz Rs. 100 BM.

are paid HRA as Rs. 60 per mensem.
Those with monthly basic salary of
Rs. 100 and above are paid fIRA of
Hs, 80 per mensem.

(b) Executives: For monthly basic
palary between Rs, 300—425 P.M., the
HRA is upto a maximum of Rs. 200
P.M. For monthly basic salary kgtween
RA. 450 to Ra. 800, the HRA iy apio a
menthly

©) Emploppes in Crade W
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above (i.e. officers): They are pro-
vided with company housing and on
HRA is paid to them.

Fhow wwfodl & feeg v

2485 st owew WAt : @
e it ag Taty 7 pat #37 fw

(%) = f7 2§ ggy foeelt
AT W ETF AT & 9 AR
shafeai M g9 37 qwr IdEw
ATEAT #7 gerdr X &7 Ny avdv
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o I qieF W ¥ wiaw §;
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(o) 1 o aF sufeay &
frag o Fng s Ay ?

wure  wwrea % o Wl (W

Wwettg ) : (%) a¢am gerd
L 8

(@) & (w) wor & @t
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Eupamsting Posial ang Telecommasl-
cation Beanches of P&T

2456, SHRI SUKHDEO PRASAD
VERMA: Will the MintMer of COM-
MUNICATIONS be pleased to sthte:

(a) whether Government sre ¢on-
sidering a icheme to separate postal
atd telecommunieations branchey of
the P &'T department; and

{b) it so, the resschy thereo? amd
awy Tar the schamie ig likely to affect
the efficiency in both the Depatritaents?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. SHER SINGH): (a)
and (b): There is no proposal for sepa-
ration of the P&T Department into
separate Postal and Telecommunication
Branches. The question of functional
reorganisation of the P&T Circles n
the fleld into Postal and Telecom-
munication Circle with a view to
achieve better operational efficiency
and facilitate the implementation of
the Plan schemes is under considera-
tion.

Foreign Collaboration Agreements

2437, SHRI JYOTIRMOY HOSU:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SC'ENCE AND
TECHNOLOGY be pléased to state:

(a) total number of foreign collabo-
ration agreements, financial ns well
ag technical separately as in 1957 and
December, 1973;

(b) shares of (i) Britain, (il) USA,
(iii) West Germany, (iv) Japan, (v)
France, (vi) Sweden, (vii) Italy and
(viii) other countries in collaboratiom
agreements as in December, 1073;

(c) how many foreign collaboration
agreements were approved by Gow-
ernment during January to March,
1974 and number of products for
which these agreements were gigned;

(d) whether it is a fact that techni-
cal know-how for the manufacture of
most of these products is indigenous-
ly available; and

{(e) the present policy of the Gew-
ernment in this regard and whethes
this policy has been strictly adhered
to?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SC'ENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): (a) The
number of provosal involving foreige
collaboration, financial & well o



91 Written Answers

technical approved by the Government
in 1957 and 1873 is given below:

Year Total  Financial Tedmlnl
. numbl:r of g cases
uppmved
1957 106 26 8o
1973 265 34 a3z

(b) Country-wise break up of 285
collaboration proposals approved in
1973 ig given below —

SL Name of the No, of the Percentage
No. country foreign of Col(3)
collaboration to total No.
‘ propm;ls of
- approve npprmrﬂl
it i.e’ 265,
} 2 3 4
i -
1. Bntain . 53 20" 00
2. USA . 48 18 11
é. West Germany 60 22+64
4. Japan . 39 1471
5. France . 13 490
f
6, Sweden | 7 2-64
7. Italy . 5 190
8. Other
" countries | 40 1510
265 100" 10

(c) During the period January to
March, 1974 113 foreign collaboration
proposals were approved by the Gov-
emmment. Out of these, 19 propusals
involved foreign equity capital parti-
cipation. A statement of these cases
indicating the name of the Indian
Party, the name of the foreign colla-
borator, Item of Manufacture, and
whether the collaboration also involves
Toreign vcapital participation is avail-
able in the Parllament Library.
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(d) and (e). Government's policy in
respect of foreign collaboration con-
tinues to be selective, Collaborstion
is permitted only in flelds of high
priority and in areas where the import
of forelgn technology is considered
necessary. In other areas, import of
technology is considered on merit if
substantial exports are guaranteed
over a period of 5 to 10 years and there
are reasonable prospects for such ex-
ports.

Foreign Exchange Requirement of
Medical Flectroniocs Equipment
Factory of Philips (India) Ltd,

Poona

2458, SHRI JYOTIRMOY BOSU:
Will the Minister of ELECTRONICS
be pleased to state:

(a) the total estimated cost of the
propoged medical electronics equip-
ment factory Poona, of Philips India
Ltd.,, Poona; < . ..

(b) the total amount of foreign ex-
change involved; and

(c) the break-up of foreign ex-
change requirement under each head?

THE PRIME MINISTER, MIN'STER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS AND MINISTER OF
SPACE (SHRIMATI INDIRA GANDHI):
(a) to (c). As stated in the licence
application of M/s. Philips India Ltd.
the total estimated cost of the propnsed
Medical electronics equipment factory
at Poona of Philips "'ndia Ltd. is Rs. :3
lakhs of which Rs 5 lakhs is for huild-
ings and the rest for plant and muchi-
nery. Forelgn exchange is required for
the import of capital goods of aa ap-
proximate value of Rs. 2 lakhs,

Issue of Licence for Seiting up of
Industries in Backward Areas

2459. SHRI JYOTIRMOY BOSU:
Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) region-wise eand State-wise
number of industrial licences issued,
year-wise, during the period 1971-72
to 1973-74;
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(b) how many of the licences issu-
ed during this period were meant for
setting up of industries In the back-
ward regions, State-wise;

(c) whether regional imbalance in
industrial development has grown in
recent years; and

(d) if the answer to (c) be in the
negative, how is it that some States
and regiong are lagging far behind
otherg in regard to issuing of indus-

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI ZIAUR RAHMAN
ANSARI): (a) and (b). Statement
showing region-wise and State-wise
number of industrial licences issued
for seiting up of industries during the
vear 1971-72 to 1973-74 is laid on the
Table of the House (P'aced in Idb-
rary. See No, LT-8193/1974).

(c) and (d) .Although there 18 a
definite trend towards industrin] de-
velopment of backward areas, 1t is
premature to make a relative assesa-
ment of development in different areas

Limited Departmental Examination of
Section Officers of Intelligence Burean

2460 SHRI JYOTIRMOY BOUSU:
Wil the Minister of HOME AFFAIRS
be pleased to state:

(a) whether Intelligence Bureau's
Section Officers’ Grade Limited De-
partmental examination is being con-
ducted by the Intelligence Bureau
and not by the UPSC; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
M'NISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Yes. Sir,

(b) The Limited Departmental Ex-
amination for promotion to the grade
of Section Officers 1n the Intelligence
Bureau iz restricted to Assistants al-
ready serving in the Bureau. Such
promotion, being from one Class I
post to another, does not require con-
sultation with the UPSC, in view of
the exemption under Regulation 3(c)
of the Union Public Service Jommis-
sion (Exemption fram Consultation)
Regulations, 1058,

‘gret e’
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1971, 1972 @ 1973 ¥ gor faelt
fasa® s gl |, W
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Dt g & fag owdt v
wak & ey Al
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Scheme to enable Scientists, Techno-
logisis ang Engineers to set up
Industries based on CSIR
Know-how

2465 SHRI D P JADEJA Wil the
Mmnister ot SCIENCE AND TECHNO-
LOGY Ye pleased to state

(a) whether CSIR has evolved a
new scheme to enable scientists,
technologists and engineers to set up
industries based on CSIR know-how;
and

(b) 1f so the outlines of the scheme?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICUL1URE
(SHRI ¢ SUBRAMANIAM) (a) Yes,
Sir

(b) The scheme envisages that
CSIR empluyees—stienticts  technolo-
gists and  engineers—individually oc
in association with otherg may be
permitted to set up industries based
on CSIR know how fo- commercial
utibsttion and for exploitation of
rescarcheg carrieg out by the CSIR
for 1ndustrial development The
purpose of permitting scientists/
technologists/engineers to st up n-
dustries  based on CSIR know-
how 1s to create & cadre of entrepre-
neurs—to experiment with new 1deas
and methods of o-gamsation and to
faulitate transfer o! tecnnologv

The scientist/technologist engineer
can avail of the facility of use of pilot
plants and other equipmont ete against
suitable charges that the Laboratory/
Institute may levy

A Scientist/technologist/engineer
permutted to set up an industry under
this scheme will be granted extrao-di-
nary leave for a period of three years.
On expiry of the leave he will have
elther to re-join the service of the
CSIR or will have to resign his post
under the CSIR or seek voluntary re-
4ir ve.4 @8 permussible under the
Tules.

. A
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Black-marketing in Television Picture
Tubeg

2466. SHRI D, P. JADEJA:
Will the Mimster of INFORMATION
AND BROADCASTING

be pleased to state:

(a) whether black-marketing is
flourishing 1n television picture tubes;
and

(b) 1f so, the steps taken to curb
black-marketing?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) and (b) This
Mimstry has not received any com-
plaints from TV, receiver manufac-
turers or indivaidual TV receiver
owners in regard to black-marketing
in television picture tubes

¥ |reTe & waiwal # conre
sy wiwhwat
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Ad Hoc Grants to Freedom Fighters

2469 SHRI RAMAVATAR
SHASTRI:
SHRI KRISHNA CHANDRA
PANDEY:

Will  the
AFFAIRS

Minister of HOME

be pleased to state-

{a) the number of Freedom Fightess,
State-wise, who were paid ad-hoc
grants during each of the last three
financial years ending 31st March, 1974
and also from 1st Apnl, 1974 till to-
date, and

(b) the different purpose for which
such amounts were paid?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H. MOHSIN} (a) A stale-
ment 15 attached.

(b) Ad-hoe finencial asmstance 1§
given to freedom fighlers and thar
dependents for specific purposes like
treatment of serious iHness ete,
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Statement
Sl No. State/U.T. 1971-72  1972-73  1973-74  1974-75
. (Upto July 74)
1. Andhra Pradesh |, . 13 11 9 3
2. Assam . . I 2 2
3. Bihar , ) . . 84 70 19 8
4. Chandigarh ) 2
5 Deln, " 32 48 18 8
6. Goa, Diu & Daman . 1 1 1
7. Guyarat . . . 1 . 3 I
8 Haryana P . 1 '
9 Himachal Pradesh " 1
10 Jammu & Kashmur 1 1
11 Karnataka . 11 16 16 4
12 Kerala | . N 14 5 3
13 Madhya Pradesh 22 21 7 2
14 Maharashtra . 7 7 M F]
15 Onssa F . 12 7 6 1
16 Punjab . . N 5 7 5 2
17 Pondicherry . z
18, Rajasthan . . . I 6 8 .
19 ‘Tamul Nadu . . 123 68 23 2
20. Trpura . . . 33 17 2 1
21, Uttar Pradesh . . 153 153 88 8
22, West Bengal . . . 68 47 23 10
23. Meghalaya , . 1
Torar . 583 490 236 56
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Proposal to split functions of State
Electricity Boards

2471 SHRI K. MALLANNA,
Wil the Mimster of IRRIGATION
AND POWER

be pleased to glate:

(a) whether there 15 any proposal
under the consideration of Govern-
ment to split the functions of the State
Electrieity Boards,

(b) whether the opinions of the
States have alio been sought in this
regard, and

(<) 1f 80, the maip features thereof
as well gs the recommendations mude
earlter by a team of experts led by
Shr1 Pgthak, Member of Planning
Commission?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (PROF SIDDHESHWAR PRA-
SAD) (a) to (¢) 'The proposals for
restructuring of the electricity indus-
try include separation of generation
from t-ansmission and distribution in
the State Electricity Boards This has
been proposed tor increasing the ra-
tionalisation of managem=nt and ensur-
ing undivided attention to each of the
functions Discussions were heli with
almost all the State (lovernments and
their views on the proposal have been
asceitained The Planning Commus-
sion while emphasising the need for
improving the managerial capabilities
in the State Electricity Boards have
expressed that these functions shoull
not be separated A final decision on
the separation of functions would be
taken by each State Government

Civil Works on Diversion of Water of
Two East Flowing Rivers to
Loiganamakki Reservoir

2472 SHRI D B CHANDRA
GOWDA:
Will the Minister of IRRIGATION
AND POWER *

be pleaseq to state:

(a) whether Karnataka Government
are awaiting a green signal from the
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Centre to go ahead with the eivil
works on diversion of waters of two
east-flowing riverg in Shimog, District
to Lolganamakk: reservorr, the main
source of power generation 1n Saras-
wati Hydel Project; and

(b) 1f so, at what stage the matter
standg at present?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) (a) and (b): No propoeal to
divert waters ot fwo ecust flowing
nvers into the Linganamakki reser-
voir of Sharavathy Project has been
recetved Th= Government to Karna-
taka have, however, submitted a pro-
Ject report on Chakra Scheme in July,
1974 The scheme envisages diversion
of waters from the west [lowing
Chkra rver and its tributary Save-
haklu 1nto the Langenamakk: reser-
voirr 1n the Sharavathi basin for aug-
menting the energy potential of powe-
stationg 1n the Sharavath valley The
scheme 1s estimated to cost Rs 3675
crores and 1s lhikely to be considered
by the Advisory Committee on Irriga-
tion, Flood Control and Power Project:
shortly

Ban on Organisations like Congres,
for Cultural Freedom and Gandhi
Peace Foundation

2473 SHRI M § PURTY Will the
Minister of HOME AFFAIRS be pleas
ed to siate

(a) whether any demand has been
made for the immediate ban on grgan:-
sations like the Congress for Cultural
Freedom and the Gandhi Peace Foun
dation, ang

(b) 1t s0, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) - (a) Govern
ment have seen a news report regard-
Ing the demand for an immediate ban
on organisaffons like the Congress for
Cultural Freedom and the Gandhi
Peace Foundation.
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(b) Exmsting provis.ons in law are
considered adequate to deal if some
of the activities of these organisations
as are found to be orejudicial to pub-
lic order and national securty,

Grant of Penmon to Ex-Andaman |
Prisoners

2474 DR SARADISH ROY Wil the
Manuster of HOME AFFAIRS be pleas-
ed to stale

(a) whether some applications for
prisoners are still pending with the
Ministry

(b) 1f so, number of such petitions
and reasong for the delay, and

(¢) when they are likely to be

finalised?

THE DEPUTY MINIS1ER IN THE
MINISTRY OF FOME AFFAIRS
(SHRI F H MOHSIN) (a) No Sir

(b) and (c) Do not arse

Demand from Mizoram Pradesh to
have ta'ks with the Underground
Mizos

2475 SHRI N E HORO
SHRI K MALLANNA

Will  the
AFFAIRS

be pleased to state

Mimster of HOME

(a) whether any demand has been
made by Mizoram to the Central Gov-
ernment to hold talks with the under-
ground Mizos, to find a lasting solu-
tion to the problems of the Union
Ternitory, and

(b) if go, the reaction of Umon
Government thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI ¥ H MOHSIN) (e) Np such
demand has been received from the
Union Territory Administration,

(bL Does not arise,

100

Manufacture of Items with Forelgn
Collaboration

2476 DR KARNI SINGH Wil the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state

(a) whether many of the 113 items
listed recently for joint ventures with
foreign collaboration airangements are
those for which indigenous know-how
15 readily available in India

(b) whether thig does not go aganst
wur object of self-rehance, and

(c) the corrective action proposed
10 be taken in the matter?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI ¢ SUBRAMANIAM) (a) to
(¢) Governments p licy 1n regard
1o Fuoreign Collaboration comtinues to
be selective Foreign collaboration 18
not normally permitted m areas whete
the requisite technolngy 1s indigenous-
ly available except where such colla-
boration 1s intended 10 promote ex-
ports Areas where the technological
base 1n our economy needs to be
setrengthened have been identified by
the National Commiitee on Secience
and Technology and suitable Re<earch
and Development Progiammes have
been drawn up for this purpose as
part of our policy fo promote self-
reliance

Tmprovement of AIJR serviceg Inm
Strategie Areas of Barmer and
Jaisalmer in Rajasthan

2477 DR KARNI SINGH Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether Government are aware
that the people in the strategic areas
of Barmer and Jaisalmer m Rajasthan
st1l] depend on Pakistan Radio for
news gince the All India Radio bulle-
tins are not audible clearly in those
areas and

(b) the steps propesed to be taken
to improve the services of AIR in those
areas”?



107 Written Answers

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
JROADCASTING (SHRI DHARAM

IR SINHA): (a) Some paris of Eas-
tern Jaisalmer and Eastern Barmer
are within the primary service range
of high power transmitter at Jodh-
pur. The remaining paris do not come
under the primary coverage of any
tansmitter either in India or in Pakis-
tan. However, these areas come under
second grade nignt-lime coverage of
some AIR stations including Jodhpur.

(b) The question of improving the
services of AIR in Rajasthan includ-
ing the border areas is under consi-
deration,

Industria] Production in M.P,
2478. SHRI MARTAND SINGH:

Will the- Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleaseg to stale;

(a) the extent to which industrial
production suffered due to coal and
power shortage during the last six
months in the Madhya Pradesh region;
and

(b) the steps taken to ensure an
adequate supply of coal and power 10
industries?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): (a) No
report has been received to show whe-
ther generally production suffered due
to coal and power shortage during the
last six months in the, Madhya Pra-
desh -egion in particular. The power
supply position in Madhya Pradesh is
generally satisfactory and there have
been no reports of sny major short-
fall in supplies to industrial units.

There has been no short-fail in the
oduction of coal in the country. The
position of supply to userg is, however,
not satisfactory on account of the fact
that; owing to considerablé increase in
thedétnand for coal, particularly - by

the power houses and the steel plents,’

AUGUST 14, 1074

Written Answérs  1o8
which enjoy & ‘higher pﬂ.o'it, for al-
lotment of watm:. the relatively low
priority consumerg have had to face
shortage of coal in the recent months
all over the country. Ac a result; the
demands of all industries were not
met in full but pro rata distribution of
available coal wag made to them to
ensure that the minimum requirements
of coal were reached to keep the in-
dustrieg going,

(b} The following are some of the
steps taken to improve the loading
and the equitable distribution of coal:

(i) The field urganisatior of the
Railways at Calcutty has been
strengthened with tac posting
of a senior oificer as Direc
tor, Rail Movement, A Joint
Cell with the representatives
of Coal Mines Authority Limi-
ted, and Bharat Coking Coal
Lid. has been created under
the Chairmanship of Director,
Rail Movement. The Cell is
having regular meelings to
discuss movemen. of coal.
sort out problems and keep
overall watch over mwvement
of coking coal and hard coke,
allotments of which are con-
trolled by Coal Controller.

A high level Committee has
been constituted by the Minis-
try of Steel and Mines under
the Chairmanship of Deputy
Minister of Steel and Mines
to look into the problems of
distribution angd transport of
coal. The Committee has
decided to step up movement
of coal for supply to various
sectors, espetially tp small
scale industries brick kilns
and ~domestic  consume:s
Schemés for opening dumps
at*  importunt oonwmi 4
centres for :u:pphr of coal to
small scale i.ndmtriu brick
burners and domestic consu-
mers are belng pursued vllo'
rously.

(ii)
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As regards power, efforts are bemg
made continuously by the Planning
Commussion, Ministry of Irrigation and
Power, the Minusiry of Heavy Indus-
try and this Muustry to oveicome
this problem and take remedial mea-
sures for making available adequate
powe: to industries The short-term
and the long-term measures taken/
proposed to be takep are —

Short-term measures:

(i) Available survlus power 1n
certain Stafes 1s being fully
utilised to meel the :hortage
in the deficit States

Repair to the therm.l gene-
rating units has been cxpeait-
ed.

(1)

{in) Arrangement for better guality
of coal to the thermal power
stations 1n the Eastern Region

where units are gelting
damaged due 1o use of infe-
rior quality ot coal have
been made

{iv) Power generation projects
under construction and im-
portant  transmissioi  Llines

have been expedited

{v) Small generating sels lying
idle with Electricity Boards
have been pressed into se~

vice

(vi) Process industiies using sleam
are being permiited to instal
captive powen  generaling
plants.

{vli) Desel sets have been installed
by some of the Sta‘e Electri-
city Boards.

(viii) Industries have been permut-
ted to instal standby emer-
gency diesel sets to be run in
time of power shortage/fai-
lure.

Long-Term Measures,

A decade Plan for power develop-
ment has been prepared, During the
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Fifth Five Year Plan, it 1s proposed
to add 9.4 milhon KW of thermal, 6.4
mullion of KW of hydro aud 0.7 mil-
lion KW of nuclear powe: If the
above programme g fulfilled, there
will be no power shortage at the end
of the Fifth Plan.

Setting up of Raw Material Banks

2479 SHRI N K P SALVE,

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether Government are think-
ing of setting up Raw Material Banks
to help smal| entreprencurs, and

(b) 1f so, the advantages envisaged
by starting such Banks?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ZIAUR RAIIMAN
ANSARI) (a) and (b) This Minis-
tiy has no information regaiding any
proposal to set up raw mate-1a] banks.
However, nineteep State Governments
and one Union Terri*cav have Set up
Small Indusiries Corporations to assist
small scale units in procurement of raw
materials

A list of Small Industries Develop-
ment Corporations set up so far is
attached

Statement

States

Andhia Pradesh
Assam

West Bengal
Bihar

Kerala

Gujarat.

Madhya Pradech,
Maharashtrc
Karnataka .
Orissa

. Punjab
Rajasthan.

Uttar Pradesh.

B0 3 O W R W ke

- —
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14 Tamil Nadu

15, Haryana

16 Himachal Pradesh

17 Trnpura

18 Manipur

19 Jammu and Kashmir
Unlon Terntory

1 Dell:
Applicatien for Setting up Clinker
Unit at Patratu in  Haszaribagh

Distriet

2480 DR H P SHARMA Will the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE AND TECH-
NOLOGY be pleased to state

(a) whether while the first cement
plant 1n West Bengal at Durgapur 1s
nearing completion, the application
for the connected clinker unit to be
set up at Patratu in Hazaribagh Dis-
trict (a) counterpart of thjs cement
plant) 15 shll awaiting Central Gov-
ernment clearance

(b) if so, at which stage the appl-
cation for the chinker umt stands at
present, and the reasons for the de-
lay mn its clearance and by what
time 1t 18 lhikely to be cleared, and

(¢) from which umtg the clinker
supplies of the said cement plant
would be made available?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ZIAUR RAHMAN
ANSARI) (a) and (b) No, Si~
Letter of Intent for the chinker plant
at Patratu has been 1ssued on 1%-6-
1974

(c) Pending completion of the clink-
er plant at Pairatu, the clinker sup-
plies to Durgapur (Cement Plant will
be made available from Satna Cement
Worksg of the same Company

Development of Centray Forces in
Bihar

2481 SHRI SAMAR GUHA Wil
the Min'ster of HOME AFFAIRS
be pleased to state

(a) total number of Central Re-
serve Police and other (antral forces
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used for dealing with current mass
agitations m Bibar;

(b) whether Army help was also
sought there.

(c) 1f so, the occasions when such
Army help was sought, and

(d) break-up of the fgures of
numbers of CRP and other auxi-
liary forces under the Central Home
Mmastry?

THE DEPUTY MINISITER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) At pre-
sent 45 coys of CRP and 7 coys of
BSF are dep'oved 1n Eihar to assist
the State Government in the manten-
ance of law and order

(b) No Sir
(c) Does not aiise

(dy The armed forces under the
Mimstry of Home Affairs inter ala
gomng 1n aid of cavil power are CRPF
BSF and Assam Rifles The CRPF
consists of 60 battalions BSF have
77 battalions and Assam Rifles 21
battalions

National Researcy, Laboratories in
Kerala

2482 SHRI VAYALAR RAVI

Will the Mmister of SCIENCE
AND TECHNOLOGY be pleased to
state

(a) whether there 1s any proposal
to set up some national research la-
boratories in Kerala, and

(b) if so, the outhnes of the pro-
posal and the steps alréady taken in
that direction?

THE MINISTER OF INDUSTRIAL
DEVELOFPMENT AND SCIENCE
AND TECHNOLOGY AND AGRI-
CULTURE (SHRI C SUBRAMAN-
IAM) (a) and (b) The Governing
Body of the Council of Scientific and
Industrial Research (CSIR) have de-
cided (1) to take over the Industrial
Testing and Research Laboratory of
the Kerala Government in Trivan~
drum; a spices technology unit and
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a ceramics technology umit will be
locuted here () to set up a Poly-
technologica] Clinic 1n Trivandrum,
and (1) to set up a Complex of Unuts
of some of the National Laboratories
in Cochin The Government of Ke-

rala have been requested to take

necessary steps for the transfer of
the said laboratory
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Functioning of MR A

2486 SHRI B K DASCHOW-
DHURY Will the Mimister of HOME
AFFAIRS be pleased to state

(a) whether his attention has been
drawn to a news 1eport on
18th June, 1874 in which the Megha-
laya Finance Minister was stateq to
have said that the functioning of the
MRA is a matter of opmion
whether 1t 1s good or bad, and

(b) whether in pursuance of ques-
tions raiseq in the Parhament he
has made any enquiry into the alleged
involvement of Meghalaya Ministers
wity the CIA through the MRA®

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) Yes
Sir

(b) No such enquiry has been
made Full wigilance 1s, however,
being maintained 1n regard to national
secyrity
Atomic Clock acguired by Natlonal

Physical Laboratory

2487, SHRI JBANAMALJ PATNAIK
Will the Mymster of SCIENCE AND
TECHNOLOGY be pleased to sttte:

(a) whether the National Physical
Laboratory has acquired an atomir
~ clock,
[}
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{b) if g0, the salient features there-
of and

(¢) whether the laboratory ls deve-
loping & series of cesium-beam,
hydrogen-maser and rubidium vapour
atomic clockg with indigenous know-
how 1if so, their stage of developmient
and the time by which these are
likely 1o be devse',ped?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRI-

CULTURE (SHRI C SUBRAMAN-
IAM) (a) Yes Sir
(b) The Cestum-Beam  Atomic

Clock 15 based on fundamental quan-
tum phenomena and has an accuracy
of one second in ten thousand years
With the acquinng of this atomic
cloch the accuracy of the present
system which 1s 2 parts in 10»
and 15 based on quartz crystal has
been mproved to 7 parts m
101« The higher order of accuracy
avail ible from this atomic clock will
meet the wophisticated time and fre-
quency  requirements of Defence
Space Re<earch, Radio Science Com-
munication  Satellite tracking and
other  research activilies 1n the
country

(¢) Yes Sn  The development of
a serites of cesium-beam hydrogen
maser and rubidium wvapour atomic
clocks with indigenous know-how
has been initiated at National Phy-
<ical L horatory (NPL) It is hop-
ed that indigenous atomic clocks will
be ready in about flve years’ time
depending upon the availability of
resources which involve considera-
ble inputs

Techriical Objectién in Setfing up of
Newsprint Project In Kerala

2468 SHRI VAYALAR RAVI" Will
the Minister of INDUSTRIAL DE-
VELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether dustan Paper Cor-
poration has any hew techni-
cal cobjection regarding the setting



. 117 Written Answers SRAVANA 28, 1896 (SAKA) Written Answers

up of a mewsprint project in Kerala;
and

(b) if so, the\iactt thereof and the
steps taken by Government to the
smooth progress of the works on this
project and its completion at the
scheduled time?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRI-
CULTURE (SHRI C. SUBRAMANI-
AM): (a) No, Sir.

(b) The Hindustan Paper Corpo-
1ation ir going ahead with the im-
plementation of the project. The
Project Report has been updated and
orders for plant and machinery are
expected to be placed shortly,

Kerala Agricultural Labouy RBill

2489 SHRI VAYALAR RAVI:
Will the Ministes of HOME AF-
FAIRS be pleased to state:

(a) whether Central Government
has not so far given clearance to the
Kerala Agricultural Labour Bill
which 1s aimed at improvement of
the working conditions of several
lakhs of agricultural labourers; and

(b) 1f so, the reasons for delay and
the time by which clearance is ex-
pected to be given to this Ball?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN): (a) The
Bill ha: been assented to by the
President on 31/7/1974.

(b) Does not arise.

Black Marketing of Truck Tyres in
Kanpur

2480. SARDAR SWARAN SINGH
‘SOKHI: Will the Minister of INDUS-
TRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY
be pleaseq to state:

(a) whether Police has recovered
“hoarded Truck Tyrss worth several
lakhs of rupees at Kanpur, recently
in June, during raids on several

-godowns; -

(b) whether any quantity of tyres
and tubes are available in black
market and the genuine customers
are deprived of them due to defective

distribution system in the whole
country; ang
(e) if so, the steps Government

propose io take against tne licensed
authorised dealers, who are either
caught red handed or doing Dblack
marketing in this trade?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRI-
CULTURE) (SHRI C SUBRAMAN-
IAM)- (a) Government of U P.
has been requested to furnish the
required information It will be
laid on the Tahle of the House as
soon ns it iy, collected

(L) ang (¢r) There has bYeen a
shoitfuli 1n the production of tyres
and tubes due to power cuts, lobour
troubles and inadequate availability
of 1aw matnals etc, As a result
of this, there are complaints regard-
mng the shortage and selling of tyres
and tubes at a premium; particularly
tyres and tubes for buses and trucks,
The real solution les in stepping up
production so as to keep pace with
demend. The Government have
therefore been concentrating on wvari-
ous measures to increase production
to the extent possiblee. The Indus-
try ha®s worked out a distribution
scheme in consultation with the Gov-
ernment which envisages close moni-
toring of the activities of distributcin
and dealers at various levels The
distribution scheme provides that
every small consumer will register
himself ai the nearest Tyre Distri-
bution Centre and obtain a tyre quota
card for each wvehicle he owns and
operates.

Automobile tyres and tubes have
also been declared ag essential com-
modities under the Essential Com-
modities Act. The dealers, if found
involved in hlackmarketing are dealt
with according to the provisions of
essential Commodities Act.
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Proponltostuplmpcﬂmdlxhlhl-
‘tion of Foreign Crime Fllmg

2491. SARDAR SWARAN SINGH
SOKHI: Will the Minigter of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) whether Government  are
aware that the increasing wave of
bank robberies and other crimes are
closely linked with increasing unem-
. ployment ag well as due to the
foreign crime films exhibited in our
country;

I(b) whether these  undesirable
films teach our youth how to rob
Banks and commit crimes; and

(c) if so, the steps Government
propose to take to stop import of
such filmg and impose restrictiong on
their exhibition?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) Crime in general
is' related to complex socio-economic
factors and it would be wrong to
lay stress on a few of them.

(b) All films are certified by the
Board of Film Censors in accordance
with the provisions of the Cinemato-
graph Act, 1852 and the rules made
thereunder, after excision of objec-
tionable parts such as sequences
which could incite the viewers to
commit crime and details of the
modus operandi of criminals etec.

(¢) The present import policy is
one of selective imports and through
censorship, firmer curb over violence
depicted in all films, forelgn or
Ind_i_an.
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Completion of Power Projects

2493, SHRI 5. R. DAMANI: Will the
.Minister of IRRIGATION AND
POWER be pleased to state:

(a) thg particulars of power pro-
jects which are ip an advanced stage
of completion:

(b) how soon each of them will
be commissioned; and

(c) the nmeasures taken to expe-
dite completion, of the other projects
which have been under construction?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) and (b). A statement
showing the projects which are in
an advanced stage of completion and
are likely to be commissioned by
the end of this year is laid on the
Table of the House. ([Placed in
Library See No, LT-8194/74,]

(e) (i) A close watch is being
kept on the progress of construction
of various power projects. A Cen-
tral Monitoring Unit is being set up
in the Ministry of Irrigation and
Power 50 that any difficulties could
be indentified and corrective measu-
res token well in time,

(ii) Arrangements are being made
for procurement of essential construc-
tion materials such as steel, cement,
explosives and industrial gases,

(ui) It 18 further proposed to re-
structure the Electricity Supply In-
dustry and improve the manage-
ment of the State Electricity Boards
and project execution.

Directiveg to States for employment of
8. C. and S. T. candidatey In
offices

2404 SHRI ANADI CHARAN DAS
Will the PRIME MINISTER be pleased
to state whether the directives of the
Central Government are being follow-
ed by the State Governments in ihe
matter of recruitment of Scheduled
Castes ang Scheduled Tribes candidates
én various offices?

™

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF FPER-
SONNEL (SHRI RAM NIWAS
MIRDHA): “State Public Services” is
an Entry in the “State Last” in the
Seventh Schedule to the Constitution.
The reservalions for Scheduled Castes
and Scheduled Tribes 1n the services
under the Stale Governments are,
therefore the concern of the respeciive
State Governmenis 1n terms of Article
335 read with Articles 16(4) and 12
of the Constitution. Hence, no direc-
tive or instruclion m this regard can
be 1ssued by the Government of India
to the State Governmentsand assuch
the guestion of the State Governments
followang the directive of the Central
Government in thisregard does not
arise llowever, the varjous instrue-
tions 1ssued by the Government of
India from time to time regarding re-
servations for Scheduled Castes snd
Scheduled Tribes have been brought to
the notice of all the Stale Governments
also. Besides this, a gist of the various
measures taken and the concessions
allowed by the Ceniral Government 1n
this regard have bLeen specifically
brought to the notice of the State Gov-
ernments with the request that they
may review their measures/concessions
and take such remedial action as
necessary if they fell short of the
measures taken by the Central Gov-
ernment relating to employment of
Scheduled Castes and Scheduled
Tribes,

Newg item captioned ‘Aluminiuom
shortage hits Cable Units’

2495. SHRI ANADI CHARAN DAS:
Will the Minister of INDUSTRIAL
DEVEUOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state*

(a) whether Government's attention
has been drawn to a news item ap-
pearing in a Delhi Paper dated the
21st July, 1974 entitled, ‘Aluminjum
shortage hits cuble units’, and

(b) if so, whether Government are
aware of its consequences®
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THE MIN'STER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C SUBRAMANIAM) (2)
Yes, Siur

(b) Yes, Sir Remedial action has
been taken to reheve the shortage
specially tor priority sectors, to the
extent poseible within the constrant
of mted avalabihity of the metal

Inclusioy of major river valley project
of Onssa m Fifth Plan

2496 SHRI SHYAM SUNDER
MOHAPATRA Will the Minister of
IRRIGATION AND POWER be
pleased to state

(a) whether any major nver val
ley project of Orissa has been melud-
ed 1n the Fifth Five Year Plan, and

(b) if so, the main features thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD) (a) and (b) The State
Government have not proposed to
take up any new myor srrigation pro-
ject mn the Fifth Plan

18Sue of import hicence to Aerated
Water Companies

2197 SHRI NAWAL KISHORE
SHARMA Wil the Mimster of IN-
DUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY
be pleased to state

(&) the number of aerated water
companies operating in Indig foreign
or Indian who asked for import licence
for the import of raw material during
a period of one year endmg 31st July,
1874,

(b) the names of such companies
and the amount of hcence asked for,

(c) the number of companies, foreign
or Indisn given licence for the import
of raw material or soft drinks thewr
value the names of the compames and
the reasons for granting jmport licen-
ces and whether these raw materiala
were not available indigenously, and
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(d) in case no Indian company has
been granted a licknce to import raw
material the ressons therefor and
whether their requests would be con-
sdered again ‘with a view to promote
Indian companies?

THE MINISTER OF INDUSTRIAL
DEVRLOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C SUBRAMANIAM) (a)
to (d) The re'evant information 1s
being collected and will be laid on the
Table of the House

Manufactare of new Telephone Instru-
ments

2498 SHRI NAWAL KISHORE
SHARMA Will the Miuster of COM-
MUNICATIONS be pleased to state*

(a) whetlher a proposal 1s under the
consideration of Government to manu-
facture & new type of telephone instru-
ment m the near future,

(b) 1f so the extent to which the
new device will be better and superior
in various respects to the existing one

(c) the expected annua] production
of the new instrument and the extent
to which the new wmnstrument would
meet the present requirements and

(d) how far 1t would be cheaper
than the existing one’

THE MINISTER OF SIATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF SHER SINGH) (a)
Yes by the Indian Telephtme Indus-
tries 1td Bangalore

(b) The new instrument 15 designed
ta give umproved performance effi-
ciency and reliabihty It will also
facilitate case of maintenance having
improved type of componenis and cons-
truction technique

(¢) It 18 expected that imbial pilot
production would start in 1975-76 with
an estimated production of 50,000
Instruments The production will ln-
crease in the subsequent years The
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‘hew telaphune will supplement ‘manu-
facture of other varieties of instru-
‘ments, and would meet the growing
demandg considerably.

. (dy It is expected to be marginally
cheaper than the present models.

News Item captioneg “Bhakra Level
near Crisis Point”

2500. SHRI NAWAL KISHORE
SHARMA: Will the Minister of IRRI~
GATION AND POWER be pleaged to
state:

(a) whether the attention of Gov-
ernment has been drawn towards a
news item appearing in a local English
daily dated 20th July, 1874 under the
heading “Bhakara level near crisis
point”;

(b) if so, the reaction of Govern-
ment thereto; and

(c) the steps being taken by Gov-
ernment to keep regular supply of
electricity for agricultural purposes?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) There is no substance
in the news report that the level in
Bhakra Dam had reached near the
crigis point. In fact, the reservoir level
on 19th July, 1974. was about 53 feet
higher than the designed dead storage
level and was . rising. By the 12th
August, 1874, it had risen by another
68 feet.

{b) Does not arise.

(c) Essential agricultural require-
ments of power were met by stepping
up generation at Bhakra and also by
partly diverting supplies from the
Nangal Fertiliser Factory.
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Grant of pension to Freedom Fighters
from Maharashtra

2502. SHRI DHAMANKAR:
SHRI VASANT SATHE:

Will the Minister of HOME.

AFFAIRS be pleased to state:

(a) the District-wise position of pen-
sion cases processed/sanctioned for
pension /rejected funder query/unpro-
cessed in Maharashtra under Central
Government scheme for grant of pen-
sion to Freedom Fighters;

(b) whether Government have fixed
priority for sanction of pension to
such Freedom Fighters who are very
old/ailing cronically/disabled/widows
of Freedom Fighters who have died
after submission of application pending
final clearance; and

(c) if so, the guidelines formulated
and the number of such cases pending
clearance, Districtwise in Maharashtra
and the steps taken/proposed to clear
the same?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H, MOHSIN): (a) A state-
ment is laid on the Table of the-
House. (Placed in Library. See No..
LT-8195/74). v
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{b) -and (c). The applications are
.gener:lly taken up for examination in
chronological order. Priority is al-
loted to Freedom Fighters who are
‘wery old, (firsi priority over 80 years
-pecond priority over 70 years) or very
ill or in financial distress. Witlows
without any means of subsistence are
.also accorded priority. A statement
-indicates position of such pending
cases is laid on the Table of the House
{Placed in Library, See No. LT-8195/
“74).

News ltem captioned “New Film
award system kicks out top stars”

2503. SHRI DHAMANKAR:
SHRI VASANT SATHE;

Will the Ministey of INFORMATION
AND BROADCASTING be vleased to
:gtate;

(a) whether the attention of Gov-
-ernment has been drawn to the news
report appearing in a local English
daily dated the 23rd July, 1974 under
the caption ‘New film award system
“¥kicks out top stars’; and

(b) if so, the reactlon of Govern-
.ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
'BIR SINHA): (a) Yes, Sir.

(by The National Jury which was
dree to evolve ils own procedure was
guided by the sole consideration of
-merit as displaced in the competing
~entries.

Police firing at Jetalsar in Rajkot

2504. SHRI P. M. MEHTA: Will
the Minister of HOME AFFAIRS be
_pleased to state:

. (a) whether Police had to open
fcre at Jetalsar in Rajkot on 15th July,
“1074; .

" (b) if 50, the reasons therefor;
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(¢) the numlm- of _persons ki.lled
and ) _
. . 4
(d) whether enquiry hag been insti-
tuted in this regard? .
THE DEPUTY MINISTER IN THE

MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) Yes, Sir.

(b) As reported by the Btate Gov-
ernment, to disperse a violent mob of
about 2,000 which damaged seven State
Transport buses and caused hurt to
six police officers and men,

(c¢) No person was killed as a result

. of Police firing.

(d) Magisterial inquiry by the Sub-
Divisional Magistrate Gondal has been
instituted in this regard.

Telephone Exchanges at Sawra and
Kot Khai in HP.

2505. PROF. NARAIN CHAND
PARASHAR: Will the Minister of
COMMUNICATIONS be pleased to
state:

(a) whether the Telephone Ex-
changes at Sawra in Tehsil Jubal and
Kot Khai in Tehsil Kot Khai of Dis-
trict Simla in Himachal Pradesh have
been sanctioned;

(b) if so, the date when they were
sanctioned; and

(c) the likely dates by which they
would be set up?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF. -SHER BINGH): (a)
to (c). The proposal tfo open a tele-
phone exchange at Sawra in Tehsil
Jubal of Himachal Pradesh has been
sanctioned. A telephone exchange al-
ready exists at Kot Khai. The project
for opening a_telephone exchange at
Sawra wag sanctioned (n February.
1974. The question does not arise in
case of Kot Khat and ix 1 to be
commissioned in the current financiel
year. .
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Represzion on Harljang at Bhadoli Ka
Pura, Ambzh District, Madhya Pradesh

2506 SHRI N. K. P. SALVE:

SHRI BHAGIRATH
BHANWAR:

Will the Minister of HOME
AFFAIRS be pleased tp state:

(a) whether Government have got
the full and authentic account of the
tyranny perpetrated recently on Hari-
_Jjang in village, Bhadoli Ka Pura in
Madhya Pradesh;

(b) if s0, the measures Government
.have taken or propose to take to curb
such incidents; and

() whether Govarnment have given
any relief to the affected families and
_1f so, the nature thereof?

MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PER-
SONNEL (SHRI RAM NIWAS
MIRDHA): (a) to (¢). According to
information received from the Govern-
ment of Madhya Pradesh, on the
evening of June 11, one Dhondu Singh
Tomar of village Barwai, P. S. Ambah
district Morena was wayiaid by zome
persons while escorting his newly
married sister. A complaint about the
robbesy was made at P.S Ambah and
police registered a case U/S 394/392
LP.C. Three Harijan suspects of Bha-
doltkapura village were detained by
‘the police for interrogation. On June
13, a crowd of 4000—5000 Thakurs
armed with lethal weapons had ccl-
lected in Bhadokikapura village. The
Dy. SP.,, Ambah, one Head Constable
and four Conmstables had reached the
spot by then. The Dy SP tried
to persuade the crowd not to take the
law into their hands, Simultaneously,
he smefit wor@ to the SP. at
PS8, Ambih for additiona] reinforce-
ment. By this time, a section of the
crowd wert into an adjacent village
Kymberpura mngd, aftemapted to loot
and eommit-arson, There seemg to
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have been a minor exchange of fire
between three or four Harijans and
the Thakurs, By the time the Dy. S.P.
and his party controlled the situation
in village Kumherpura, the crowd has
re-assembled at village Bhadolkapura
and started looting and burning Ha-
rijan housés. The Dy S.P. and his
party had to rush back from Kum-
herpura ty Bhadolikapura and fire 10
rounds to disperse the crowd. Desppite
their best efforts, 45 houses of Hari-
jans were burnt and an old disabled
woman died.

Two cases were registered—one
in respect of the incident at village
Bhadolikapura and anothér in respect
of the incident at Kumherpura, Fifty
accused persong have been arrested
and challenged.

A sum of Rs. 66,000/~ (Rupees Sixty
six thousand) has been granfed to
the Harijans in addition to wheat, ce-
ment, G. C. sheets and cloth. The
Foreat Department has heen asked to
provide timber for re-construction of
thelr houses,

The Government of Madhya Pra-
desh have set up a special .eell at the
police headquarters. Bhopal in the
charge of a Deputy Inspector General
of Police to deal with all complaints
of ili-treatment, harassment, etc. of
the members of Scheduled Castes and
Scheduled Tribes. For fleld inquiry/
investigation, the cell has under its
control seven special police stations
each having jurisdiction over the
whole of a Division.

Allocations to States for development
of Backwards Regions

2507 SHRI MURASOLI MARAN:
Will the Minister of PLANNING
be pleased to state the amount sanc-
tioned from 1972 to 1974 year-wise
for each State for development of
backward regionsa?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
(SHRI MOHAN DHARIA): During
the Fourth Five Year Plan, States

[ERY. TI
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were given Central assistance in the
form of block loans and block grants
on the basis of an objective formula
and not with reference to the develop-
ment programme for any specifific area
or scheme of development. The deve-
lopment of backward areas primarily
bemng the responsibility of State
Governments concerned, they were
urged to determirie the allocation of
financial resources out of the total
plan resources availa¥le and formu-
late development programmes for
backward areas taking in view their
problems, potentials and priorities,

New Fire Engines

2508 SHRI VARKEY GEORGE
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether a new wonder fire en-
gine, which can withstand mob fury
and is twice as efficient as the normal

‘fire engine, hag been developed by the
"Delhi Fire-Service Engineers on the
' gpecificalion of the Indisn Standards
Institute;

(b) whether Government intends to
replace the old fire engine by the new
"ones; and

(c) if so, the approximate cost of
one engine and the total estimated
amount Government propose to spend
for the new fire engines?

THE DEPUTY MINISTER 1IN
THE MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN): (a) No mew
fire engine has been developed by
the Delhi Fire Service Engineers Ins-
tead, in order to provide protection
to the fire crew from the mob anti-
riot guards have been fitted to the
windows and wind shield of an exist~
ing water tender of Delhi Fire Service
and a pumping set added to the in-
terior. There is no modification to
the original fire engine which gene-
rally wonforms to the Indian Standard
Specification,

(b) Does not arise.
(®) Doex not arise,
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Super explosive developed by an
Indian Firm

2508. SHRI CHANDRA 3HEKHAR
SINGH: Will the Minister of SCIENCE
AND TECHNOLOGY be pleased to
state:

(a) whether Government are aware
that an Indian firm has developéd a
new super explosive composition have
ing a blasting capacity not achieved
sp far anywhere in the world, accord-
ing to the' verslon of the Director of
the Central Electro-Chemical Reskafch
Inshtute, Karajkud:, which appeared
in a local daily dated June 22, 1974,

(b) if 50, the facts thereof; and

(¢) whether this has been tesied by
the said Institute before its Director
had made the said statement?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICUL-
TURE (SHRI C SUBRAMANIAM):
{a) and (b). The Director, Central
Eleetro-Chejnical Reeearch .Instjtute
(CECRI), Karaikudi while addressing
the Smal] Industries Get-together or-
ganised by the Regional Committee
for Small Scale Industries for Madu-
rai and Ramnad on June 20, 1974 at
Madurai referred to the technology
developed by CECRI for the produe-
tion of perchlorates, The process has
been released to IDL Chemicals Lid
Hyderabad through Nationa] Research
Development Corporation (NRDC)
Using sodium perchlorate as one of
the raw materials, the firm have de-
veloped a new explosive composition
which has high blasting capacity.

(c) The explosive is being {ested
by Central Mining Research Station
Dhanbad. .

Production of Electric Typewriters

2510. SHRI VARKEY GEORGE-
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether according to a news
report on 22nd July, 1974 the State-
owned Hindustan Teleprinters Ltd
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will shortly start production of elec-
tric typewriters,

(b) whether electric typewriters
produced for the first time in che
country by Hindustan Telepinters
Ltd will become avallable m the
market within two months, and

(c) o so, whether the electric type-
writer would prove better for typing
purposes and 1ts durabihity as com-
pared o the present typewriter’

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (PROF SHER SINGH) (a)
Yes

(b) These typewriters are likely to
he released 1n the market by the end
of this year

(¢) Yes

Goe-thermal project in Puga valley m
Ladakh

2511 SHRI KUSHOK BAKULA
Will the Minister of IRRIGATION
AND POWER be pleased to state

(a) when the work on the geo-
thermal project based on steam from
the hot springs m the Puga valley m
Ladakh Dastrict 13 expected to com-
mence and

(b) the power generation poteutial,
cost of construction and benefits t~ be
accrued therefrom?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) (a) and (b) The Project Re-
port 1 under examination and the
work would be commenced a- soon as
the project 1s sanctioned The capa-
city of the project 1s 1000 kW uand the
total estimated cost 1s Rs 64 lakhs
The project would provide the basic
mfrastructure for the development of
the remole areas of the Puga Valley
It would a'so result 1n saving of kero-
sene and diesel o1l for heatine light
ng and power, Besider power genera-
tion, geothermal fluld could also be
used for other apphcations such as ex-
traction of horax. ete.
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Progress of Stakna Hyde]l Project
2512 SHRI KUSHOK BAKULA

Will the Mimister of IRRIGATION
AND POWER be pleased to state

(a) the present progress of the
Stakna Hydel Project, and

(b) the target for completion and
the amount earmarked for the opro-
ject?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SIIRI SIDDHESHWAR PRA-
SAD) (a) A revi ed project covering
the installation of five units of 1600
kW each ha- been submitied by the
Jammu and Kashmir Government and
this 1s currentlv under examination in
consultation 'with the project authori~
tics

(b) The scheme 15 lLkely to yield
benefits 1n 1977-78 The outlay recom-
mended for the project in the Fifth
Plan 15 Rs 10 crores and for the an-
nual Plan (1974-75) Rs 50 lakhs

Laying of Reports of Commissioner for
Scheduleg Castes ang Scheduled
Tribes on the Table

2513 SHRI § M SIDDAYYA Will
the Mimster of HOME AFFAIRS be
pleased to state

(a) whether the Reports of the
Commussioner for Scheduled <Castes
and Scheduled Tribes for the years
1971-72 1972-73 and 1973-74 have
been submitted to the President,

(b) if 50 when they will be laid on
the Table of the House, and

(c) if not the reasons therefor”

THE DEPUTY MINISTER IN THE
MINISIRY OF HOME AFFA'RS
(SHRI F H MOHSIN) (a) The Com-
missioner for Scheduled Castes and
Scheduled Tribes has submifted a
single report covering the years 1871-72
and 1972-73 The Report for the year
1973-74 has not yet been submitted
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(b) and (c). The Hindi and English
versions of the Report for the vears
1971-73 1s undeér print. The report
will be laid on the Table of the House
as soon as printed copies are avail-
able

Scholarships to 8.C. candidates

2514. SHRI 8. M. SIDDAYYA: Will
the Minister of HOME AFFAIRS
be pleased to refer to the reply gven
to Unstarred Question No. 5477 on the
18th December, 1073 regarding increase
in scholarships to Scheduled Castes
and Scheduled Tribes candidates and
state:

{a) whether the means-test for the
award ¢f the ‘scholarship to the Sche-
duled Gaste candidates will be abo-
Ished ¢s an tiee cuse of the Scheduled
Tribes; and

(b) if not, the reasong therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) (a) No Sir.

(b) The main purpose of the post-
Matric Scholarship Scheme 15 to
enable students from poorer Scheduled
Caste families to prosecute theiwr
studies.

Water famine In India by 1989

2515. SHRI BHAGIRATH BHAN-
WAR: Will the Minister of IRRI-
GATION AND POWER be pleased to
state:

(a) whether QGovernment's atten-
tion has been drawn towards the
study conducted by a Scientist of IIT,
D:lhi published m a local Enghsh
daily dated the 22nd July, 1974 that
by 1989 water demand would vutstrip
availability in India and the country
would face water famine despite its
immensity in water resources, and

(b) the reaction
thereto?

of Government

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT)"
{(a) Yes, Sir.
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(b) The Government is seized wath
the growing scarcity of water in many
regions and the lkelthood of such
scarcity accentuating in the near future
with increases 1n population. The need
for evolving a suitable water policy
and preparation of detailed and com-
prehensive river basin plans with
adequate tle-up with reglonal and na-
tional plans of development has been
recognised. The following steps are
also being taken with a view to con-
serve and economise for optimum use
of the available water in the irriga-
tion sector:

(I) Modernisation of old irrigation
works.

(IT) Integrated use of
ground water.

surface and

(I1I) Command area development pro-
grammes.

(IV) Liming of canals and distribut-
aries, where necessary.

(V) Soil conservation measures to
enhance moisture availability
for plant growth

Grapnt of pension tg freedoy, fOghters
whose applications were recelveq atter
31st March, 1974

2516 SHRI NAGESHWAR DWI-
VEDI,

Will the Mmster of HOMF
AFFAIRS be pleased to state:

{a) the number of applications for
sanction of pension from ¥Freedom
Faghters received after the prescribed
last date of 31st March, 1974, Btate
wise;

(b) whether Government deeided to
consider such applications; and

(c) if not, the groundg for vefusa!
to entertain such applications?

THE DEPUTY MINISTER IN THC
MINISTRY OF HOME AFFAIRS
(BHRI F, H. MOHSIN): (a) Informs-
tioh Is given in the attached statement.



137 Written Answers SRAVANA 23, 1806 (SAKA) Written Answers 148

{b) and (c) It has been decided that
the applications which bear 31st March
1974 or earlier date and were received
upto 15th April, 1974 would be con-
gsidered for grant of pension, if ether-
wise found eligible. In al] other ap-
plications received after the last date
the applications are first asked to give
reasons for delay, If the explanation
ig found satisfactory, the case 1s ex-
amined on merits.

Statement
State Number
Received
Andhra Pradesh 592
Assam 447
Bihar . 917
Dellt 19
Goa 31
Gujarat . . o4
M’n‘ = ﬁs
Himachal Pradesh e 92
Jammu & Kashmir . 315
Kcrala . . . . 382
Kamataka . . . 527
Madhya Pradesh . 194
Mzsharashtra , i 813
Manspur . . 59
Orssa . : . q 197
Pondicherry . . -
Punjeb . . 509
Ry as
Tamul Nadu . 234
Trpura . 184
Uttar Pradesh 655
‘West Bengal . 1492
ToTAL ;}— |
Ex—INA Petsonnel 7;::
R imp—
Grand Totad 8664
e —

Home for aged, infirm and alling
Freedom Fightery in Delhi

2517 SHRI SHANKAR DEV: Will
the Minister of HOME AFFAIRS.
be pleased to refer to the reply given
to Unstarred Question No, 337 on the
24th July, 1974 and state:

(a) whether in response to his
request to allot, for purpose to estab-
lishing temporary Home, two build-
Ingg situated on Baba Kharak Singh
Road (Irwin Road) facing Willingdon
Hospital, had actually been given hy
the Minister for Works and Housing
op about May 25, 1974;

(b) if so, when the proposed Home
will be starteg in those buildings;

(¢) if not, what are the circum-
stances or grounds for the rejection
of these buildings; and

(d) whether Government piopose
to get any other buildmngs for the
purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 F H MOHSIN) (a) to (d).
The houses on Baba Kharak Singh
Marg (old Irwin Road) were taken
possession on 12th June, 1974 on re-
ceipt of allotment order Efforts are
now being made to start a temporary
Home on 2nd October, 1974, with about
25 freedom fighters who are aged and
infirm and have no one to look after

vy wrwi o wwewn A o
fareha wyrae ¥ warad O% B

2518. oft wwgy sww ;T
we WA ag Fa A g w390 e

(%) ®r ¥® Tt ety
ua T wRwA A P wWmr
¥ AW spfed w1 T wOeT
Wit ¥ e e g fae @
gﬁmﬁ ot farefrg agmer 0w @ of
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Home for aged, infirm and ailing
Freedom Fightery in Delhi

2519 SHRI R P YADAV Will the
Minister of HOME AFFAIRS be
pleased to refer to the reply given
to Unstarred Question No 337 on the
24th July, 1974 and state

(a) whether Government's attention
has been drawn to a news reporl on
29th May, 1974 under the caption
“Home for Freedom Fighters” in
which 1t 13 said that temporary home
for aged Freedom Fighters will be
set up by Government in a month or
so on Baba Kharak Singh Marg, and

(b) whether aforesaid news reflect-
wd the officlal view point?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) and (b)

AUGUST 14, 1974

Written Answers 140

Government have seen the newspaper
report of the 20th May, 1974 Efforts
are being made to start a temporary
Hom from 2nd October, 1974 at Delhi
for about 25 freedom fighters who are
aged hnd infirm and have no one to
look after

Self reliance in private indusicy

2520 SHRI BANAMALI BABU
Will the Minuster of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether Private Sector had
failed in  helping the couniry to
achieve self-reliance and

(b) if so, the sieps Govcrnment
proposc to meet the mituation?

THE MINISTER OF INDUSTRIAT
DEVEI OPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICUI TURF
{(SHRI C SUBRAMANIAM) (a) and
(b) In the Indusiriil Politv Reseolu
tion of 1456 Government have clearly
enunciated the role of the Public sector
and the private seclor in the promotion
of growth with self reliance Further
Government have re defined ity dec:
sions on industrial poliev 1n the Press
Note dated 2-2 1973 so that there may
he greater certainty in the investment
chmate and that all segmenty of the
economy may play their due ro'e in
the promotion of growth with self
reliance

There have been some problems of
production both in the Public and Pn
vate Sectors which are largely due t»
shortage of essential innuts lhike raw
materials, power etc Government hawt
from time to time t-ken steps to meet
the situation

Setting up of cement plant in Bhutan
by Cement Corporation of India

2521 SHRI BANAMALI BABU
Will the Mmister of INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY be pleased to
state

(a) whether Cement Corporation of
India propose to set up a cement plant
in Bhutan, and
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(b) if so, the outlnes of the pro-
posal?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DE-
VELOPMENT (SHRI ZIAUR RAHMAN
ANSARI) (a) and (b) The Project
Authority, Pagh Cement Project, (a)
Royal Government of Bhutan Under-
taking) 1s setting up a cement plant
at Pagh in Bhutan with a capacity of
one lakh tonnes per annum and have
engaged the Cement Corporation of
India as consultanis on payment for
the setting up of this project

Registration of scientists with CSIR

2522 SHRI JAGANNATH
MISHRA

SHRI BOKSI NAYAK

‘Will the Minister of SCIENCE AND
TECHNOLOGY be pleased to state

(a) the number of scientisty -cgis-
tered with the CS5IR all over the
country State-wise

(b) the nuinber of scientists pro-
videq with jobs during the last two
yeals year-wise and State-wise and

(c) the steps taken by Government
to provide employment to the remain-
ing scientists registered with  the
CSIR”

1HE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C SUBRAMANIAM) (a) 3858
unemployed scientific and techmcal
personne] were registered in the Lave
Register of the CSIR as on 1-3-197T4
The State-wise figure 1s not available
The registration 1s voluntary

(b) During the last two years, parti-
culars of 4919 persons were referred
against 808 vacanci=s It 15 however
not known how many of them were
absorbed 1n regular jobs

During the last two years, 635 per-
sons joined the Scientists’ Pool, of
which 337 joined during the year
«ending 30-6-19073 and 2§8 during the
vear ending 30-6-197¢ 518 Pool
Officers secured regular jobs during the
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period Their year-wise break-up 18
as under —

1-7-1972—30-6-1973 . . 287
1-7-1973—30-6-1974 . 23
51

State-wise figures are not available

(c) The Government of India are
concerned about the problem of un-
employment of educated persons and
have taken a number of measures from
tume to time to improve their employ-
ment opportunitie. A statement con-
taining a list of the measures taken
is attached

Statement

(1) A monthly Technical Man-
power Bulletin 15 woublished giving
particulars ot persin. who are avail-
asle for  employment About 3 000
copics ot the Bullelin are distributed
free to the various emoloving orga-
nisations to ta 1htite utilisation of such
persons

(2) Suitasle candidates are recom-
mended 1n resnonse to requirements
notified to the CSIR by employers and
recruiting bodies

(3) The CSIR also scrutinises adver-
tisements anpearing in important
newspapers and makes recommenda=
tion of registrants with appropriate
qualifications for consideration against
these advertisements

(4) Research Fellowships are offered
by the CSIR UGCICMR etc

(5) Research Schemes in Universi-
ties and other institutions are financed
by difterent agencie- and thus generate
employment

(6) T'he Scientists Pool Scheme
operated bv the CSIR provide tem-
porary placement to scientists, tech-
nologists etc with high academic re-
cords

(7) The scheme of supernumerary
appointments 18 m operation for guick
absorption of highly qualified scientists
and technologists
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(8) The Planning Commission made
an allocation of Rs. 45.85 crores for
employment of educated unemployed
during the year 1973-74. Besides a
programme of ‘Half-a-Million Jobs’ for
educated unemployed was started in
1973-74 with a central budget of
Rs, 100 crores. This programme has
generated employment to about 2.85
lakhs persons.

(8) An amount of Rs. 28 crores was
earmarked by the Planming Commis-
sion for allocation to State Govern-
mants and Union Territories in 1973-74
for formulating special employment
programmes for which the States will
have to contribute another Rs. 23
crores. This programme has generat-
ed employment for over two lakhs
persons plus 138.56 lakhs mandays.

(10) In 1974-75 the Planning Com-
mission has made an allocation of
Rs. 40 crores for employment promo-
tion programmes.

(11) Financia] assistance ig render-
ed by nationalised Banks to enterpris-
ing unemployed persons,

(12) Scientists, engineers and tech-
nologists are encouraged to set up their
own enterprises The Public Sector
banks provide the total capital needed
for such ventures.

(13) Industrial Co-operatives formed
by scientists, engineers, technologists,
etc with specific projects in view
would be entitled to a Government con-
tribution to the equity capital to the
extent of three times the capital sub-
scribed to by the partners. In addi-
tion, State Governments would also
provide facilities like Infra-structure,
Rent subsidy in deserving cases, incen-
tives like exemption for a period from
Sales-Tax, Octroi, electricity duty. etc.

(14) Incentives are being offered to
employers in the private and co-opera-
tive sectors to employ sclentists, en-
glneers, etc. The Government would
provide incentives to the extent of 50
per cent of the salary subjeect to a
ceiling e.g. Ra. 400 (Balary) for en-
gineering degree holders, Rs. 280

AUGUST 14, 1874
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(salary) for Post-graduates in science—
for a period of one year to employers
who offer jobs to scientists, engineers,
etc.

(15) The U.G.C. has also taken a
number of measures to improve facili-
ties, galary scales and working condi-
tions, to attract a reasonable propor-
tion of our men and women of high
intellectual ability to the teachjng
profession.

BT wivhe ® Son fagre § S
wrefna qfea war dwr qoa, aw
gror drec wean W

2523. & WATAT AW qIqW :
w1 g T T T W FATH G Fr

(%) s wrlww & W
¥ wrifea qfaw aur @ gear
T ¥ fage A A% w4 a9 et
foerit  witfeat  werd aar gad ofc-
uw-rer ey @fa ow o
W

(&) w1 & & faaR g
& qf@Erd # qumEen 3| w1 AR
ofz gr, @Y ww 7% ?

T EAwd § IEEN (s gwo
qwo wigfan ) - () ¥ awcfaa
gfew & a1 A 18~3~1974 ®Y TeT
F gF TIUE, 19-3-1974 F q2A7
Hf 41 TIOT AGT 12-4-74F1 T
¥ & TevE A AT o )

AT GTAT A F TR A 12-4-
1974 W TATH 6 TILT AT ward
qr |

s fefow wel o
urcfrr gfwe, der geer T qar
e gfee & ol W ag A &
faray way @1 st SR wTe e wd
duarem fiear w1 g ¥ wrgfema



145 Wnitten Answers SRAVANA 23, 1808 (SAKA) Written Answers

qfirg srax s gean ax W A
oo oy ® qlrm-cAeT WY A
wfgsqr %) WAT UET WEAT TAA(
awx TR

(@) g wfma & ofa@
® ¥ FY 7T TR T A
o g & 1 wur & forerr wla¥ge
¥ 12-4-1074 ® Wy ¥ gl W
e aTét & A R sfwea & of@r
®1 1000/~ T ¥ T ¥ WG
R T wirghr & dY )

mqmmmmm
exercise books

2524 SHRI JAGANNATH MISHRA:
Wil the Mister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state

(a) whether there bhas ben acute
shortage of paper for prmtmng of text
books and exercise books for the stu-
dents resulting in hardships to the
student community,

(b) 1if so, whether any asgesgment in
regard to the requirement ol paper
for text books etc has been made by
Government, and

(c) o go, to what extent the demand
18 bemng met and steps taken by Gov-
ernment to meet the demand in full?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C SUBRAMANIAM) (a) A
shortage of white writing and print-
ing paper required for text books and
exercise books and developed as a
result of & fall 1n the production of
thege varehes of paper This resulted
In & certamn ameunt of hardship to the
student community

(b) and (c) The state-wise require-
ments bf paper for the educational
sector are being worked out In the
meantime, ad-hoc allotments are bewng
made to the various states to take care
of thelr immediate requirements
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In order to mcrease the production
of white printing (and writing paper),
Government have also 1ssued an Order
under the Essential Commodities Act
stipulating certain mimmum percent-
ages of these (and other essential)
varieties of paper to be produced by
mills having a capacity of more than
20 tonnes of paper per day, and 1t 18
expected that as a result of this, the
avallabuty of paper required by the
student community would improve

Minister from Sri Lanka to India

2525 SHRI M S SANJEEVI RAO
Wil the Miuster of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether the Minister of Infor-
mation and Broadcasting from Sri
Lanka visited India and had discussion
with hig counterpart m India, and

(b) 1if so, the broad features of the
discussion and the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA) (a) Yes Sir

{b) The discussions belween the
Minister for Information and Broad-
casting and the visiting Mimster for
Information and Broadcasting of 8n
Lanka covered the area of greater
information and cultural exchange and
cooperation between the media with a
view to promoting better understanding
between the peoples of the two coun-
tries Suggestions emerging out of
these discussions are under considera-
{ion

Amount sanctioneq by REC in 1874-
75 for rural electrification

2526 SHRI VIRBHADRA SINGH
Wil ihe Mimster of IRRIGATION
AND POWER be pleased to stale
be pleased to state

(a) whether Government ganctioned
Rs. 44 crores for rural electrification
for the current financial year;
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(b) 1f sp, the number of projects
proposed to be taken '~ and

(¢) the amount proposed to be
.spent on backward areas?

THE DEPUTY M'NISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD) (a) and (b) Loan assistance
amdunting to Re 44 crores was sanc-
tioned by the Rural Electrification Cor-
poration Ltd fer rural electrification
schemes ol various State Electneity
Boards 1 June 1974 This assistance
was intended tor 1} projects One of
these project, has later on been split
in two parts one relating to willage
electrification and cther to Transmus
sion lines 'The assistance will there-
fore now cover 14 nrojects

(¢) Out of the tota amount of R 44
croies a sum of Ks 34 crores 15
intended to  benuAf  the backward

areas

Loss to Central Government due to
Agitatlons in States

2527 SHRI VIRBHADRA SINGH
Will the Mmster of HOME AFFAIRS
be pleased to state

(a) whether assessment have been
made of the losses suffered by the
Central Government during the last
six months due to violent agitations
n varous States, and

(b) i so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
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(SHRI F. H.L MOHSIN) (a) and (b)
According to information received
{from the Governments of Gujarat and
Karnataka and the Union Territory
Administration of Delh, the estimated
loss of Central Government property
due to wviolent agitations during the
period from l1st February to 3lst July
1074, 18 of value Rs 21,80 440, Rs 500
and Rs 2,100 respectively The Gov-
ernments of Andhra Pradesh, Haryana,
Himachal Pradesh, Mampur, Tripura
and Nagaland and the Union Terntory
Admimstrations of Andaman and
Nicobar Chandigarh Dadra & Nagar
Haveli Goa, Daman and Diu, Laksha-
dweep Pondicherry Mizoram and
Arunachal Pradesh have reporie! that
there was no loss of Central Govern-
ment property due to such causes dur-
ing the same period 7he reports from
the other State GCovernments are
iwaited

Movement by Delhi University
Students against price-rise,
unemployment and
corruption

2528 SHRIM M JOSEPH Will the
Minister of HOME AFFAIRS be
pleased to state

(a) whether a section of Delhs Umi-
versity students have formed a
Chhatra Sangharsha Samift to launch
a movement agams( riSing prices, un
employment and corruption,

(b) whether according to the Samiti
the movement would be unlike that
in Bthar and would fight against
corruption m the highest political
authority and top bureaucracy; and

(c) 1if so, the steps Government pro-
pose {o take to save the country from
1ts present pitiable condition”

THE DEPUTY MINISTER IN THF
MINISTRY OF HOME AFFAIRS
(SHRI F H MOHSIN) (a) to (c) Ac
cording fo information received from
the Delhi Administration, a¥ organisa-
tion styled as the Chhatra Sangharsha
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Samiti was formed by some students
of the Delhi University in July, 1974
with the avowed objectives of fighting
unemployment, price rise, and corrup-
tion The Sarmiti gave a call for the
observance of “Bihar Dav” and
“Campus Bandh” on August 9, 1974
1 support of the agitation in Bihar

The problems arising from nsing
prices, unemployment and corruption
have to be met by coordinated
measures at several fronts Govern-
ment are continually examining the
situation and 1mtating all possible
measures to relieve the economuic dis-
tress
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Installed Capacity of Truck and Bus
TyTes

2531. SHRI ANADI CHARAN DAS:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY DEVELOPMENT be
pleased to state:

(a) the installed capacity for the
manufacture of truck and bus tyres
in the Orissa State; and

e
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(b) the actual produetion and re-
quirement of truck and bus tyres dur-
mg 1872-73 and 1973-747

THE MINISTER OF IRDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): (a) and
(b) The Industrial Development Cor-
poration of Orissa have been granted
a letter of intent for setting up an
industrial undertaking for the manu-
facture of 4,00,000 Nos each of auto-
mobile tyres and tubes (including
truck and bus tyres) The capacity
has not yet been installed, There 1s
no other tyre unit located in the State
of Orissa As such there 1s no produc-
tion of automobile tyres and tubes in
Orissa

On the basis of vehicles registered
1in the State of Oris<a, the Tyre Indus-
try has estimated the requirements of
bus/truck tyres at 63500 Nos for
Orissa State for the period April 1974
—March 1975.

Working of Industrial Units in Oricsa
below capacity

2532 SHRI ANADI CHARAN DAS:

Will the Mimister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY DEVELOPMENT be
pleased to state:

(a) the names of the industrial units
of Orissa working below capacity
during the last two years, year-wise;
and

(b) the steps taken to work them
at rated capacity?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): (a) and
(b). Industrial Units, not only in
Orissa but in other paris of the coun-
try as well, are not able to work to
full capacity due to various constraints
relating to avallability of coal, furn-
ace oil, power and transport, Ariging
out of these constraints, the inputs by
way of raw material, components, ete.
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for consuming industries have also
been adversely affected.

These constraints are being tackled
by the Government at various levels,
eg, (i) the Standing Committee on
furnace oil (constituted by the Minis-
try of Petroleum and Chemcals) are
examining the gvailability of furnace
o1l and will recommend allocations to
be made to industries keeping in view
'the progress of availability and sup-
ply of coal to industries which can
switch over to coal in place of fur-
nace ofl; (i) surplus power in cer-
tain States is being fully utilised to
meet the shortage in deficit States;
(11i) power generation projects under
construction are being expedited (iv)
generating sets lying idle with Electri-
city Boards have beeh pressed into
service; (v) Diesel.sets have been in-
stalled by some of the Electricity
Boards etc.

fmport of Equipment and Technolegy

2533. SHRI BOKSI NAYAK: will
the Mintiter of SCIENCE TECH-
NOLOGY be pleased to state:
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(a) the amount of foreign exchange
spent on import of equipments and
technology during the years 1972 and
1973 and the amount of foreign ex-
change proposed to be spent during
the current flnancial year;

(b) whether there is any increase
m foreign exchange allocationg for
the purpose, if so, the reasons there-
for; and

(c) what steps Government propose
to take to develop indigenous equip-
ment and technology?

THE MINISTER OF STRIAL
DEVELOPMENT AND AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM): (a) and
(b). Payments data for the period to
which the question relates are not
available. The value of Licences issued
for the import of Capital Goods and
Heavy Electrical Plant for the past
three years 13 as under:—

(Rs. crores)
1971-72 1972-73  1973-74
Capital Goods. , . .. . 25024 249 48 284 38
Heavy Electrial Plants. | . 192 1B 56 7 21

-

Remittances made abroad on account

wector during 1971-72 (the latest year

of profits, dividends, royalties and for which dala ase available) as
technical know-how fees by private below
(Rs. nflakhs.)
Year. Profits*  Dividends* Royalues  Tech.
wn-72 . . . . . . 994 3887 586 1390

o mm— - —

L‘{h ust‘nf Oil Contpanies the figures incladed relate to remttance habilitics and not actuay
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There are no fixed allocations of
foreign exchange for the import of
capital eguipment/technology. Imports
remittances are permitted on merit, as
and when they become due on the basis
of approvals granted.

(¢) Consistent with the overall-—ob-
jective of maximising use of indigen-
ous resources ncluding machinery,
equipment and technology and con-
serving the scarce foreign exchange,
Government’s policy in respect of im-
port of capital equipment and tech-
nology 1s highly selective. Imports are
allowed only where indigenous capa-
bility has not fully developed or
where there are special circumstances

warranting import of sophisticated
equipment, or for primarily export
production,

Apart from encouragement to 1n-
digenous equijpment manufacture, fiscal
incentives are provided with a view to
encouraging research and development
activities in industry. While approv-
ihg proposals for import of technology
in selected areas, it 1s -tipulated that
the Indian companes should sel up
adequate research and development

. facilities for absorption and improve-
ment of mmported technology. With a
view 1o reducing the import of capital
equipment and facilitating fuller utili-
sation of fabrication capacity in the
machinery manufacturing industry.
Government have introduced a simpli-
fied procedure for the import of de-
signs and drawings by manufacturers
of industrial machinery and machine-
tools.

Controversy between Punjab and
Haryana over Sbaring of Ravi-Beas
Waters
2534, SHRI BOKSI NAYAK: Will
the Minister of TRRIGATION AND

POWER be pleased to state:

(a) whether a fresh controversy
has devyeloped between the States of
Punjab and Haryana over the sharing
of the Ravi-Beag waters;

(b) if so, whether the States have
approached the Centre for the settle~
ment of the dispute; gnd

AUGUST 14, 1974
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(c) the Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) No, Sir.

(b) and (c). A reference, under the
Punjab Reorganisation Act, 1966 to
the Government of India, for deter-
mining the shares of Punjab and Har-
yana in the Ravi-Beas waters i< under
consideration.

News Buileting Broadcast by ALR.
Patna about opening of Universities
and Colleges ip Bihar

2535. SHRI BOKSI NAYAK:

Will the Minister of INFORMA-
TION AND BROADCASTING
be pleased to state:

(a) the number of news-bulleting
broadcast by the Patna Station of All
India Radio which covered the news
about opening of University/Col-
leges in Bihar aince 1st July, 1874:
and

(b) whether Patna Station broad-
cast some distorted news regarding
opening of umversities, colleges and
student’s agitation?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) During the month of
July. 1974, A.LR. Patna included news
about the reopening of Umniversities
and Colleges in Bihar in 1its regional
news bulletins on 18 days, The bulle-
tins covered the reopening of the vari-
ous educational institutions on the
basis of information received from the
Department of Education, the Vice-
Chancellors of the Universities, the
Divisional and District authorities and
AlIR's own corresnondents, Since July
18, 1974, when the Intermediate ex-
aminations commenced in the warious
Universities, the factual position relat-
ing to the examinations was also 1n-
cluded in the bulletins. Throughout
the period, the news of the current
students’ agitation, arrests, demonstra-
tions and other incidents was also
covered in the bulletins.

reaction of
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(b) No, Sir.
Setting up Small Units in Fifth Plan

2536. SHRI H, M. PATEL: Wil] the
Minister of INDUSTRIAL DEVELOP-
MENT AND SCIENCE TECHNOLOGY
be pleased tp state:

(a) the number of small scale
units to be set up during the Fifth
Five Year Plan periog (year-wise
and category-wise) in the various
States State-wise;

(b) whether care has been taken to
develop the backward areag while
finalising the schemes for small scale
units in the States; and

(c) if so, the facts thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL' DE-
VELOPMENT (SHRI ZIAUR RAH-
MAN ANSARI) (a) As the Fifth Five
Year Plan 1s still to be finalised, the
vear-wise, state-wise and category-wise
number of umts to be set up in the
various States during the period can-
not be indicated at present. However
1t 18 tentatively proposed to encourage
1.6 lakhs new small scale units during
the Plan period.

(b) Yes, Sir.

(¢) Schemes contained in the draft
Fifth Five Year Plan for development
of backward and rural areas include
among others, a scheme for Develop-
ment of Backward Areas, setting up
of Branch Small Industries Service
Institutes in backward areas, exten-
sion of area of operation of Rural
Industries Projects, provis.on of inten-
sive extension services ete.

Working of Industrial Uniis in Punjab
Below Capacity

2337, SHRI RAGHUNANDAN LAL
BHATIA:

Will the Minister of INDUSTRIAL
DEVELOFMENT

e pleased to state: the names of the
Industria) units of Punjab working
below capacity during the ‘fast two

.
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years, year-wige and the steps taken
towards them at rated capacity?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
(SHRI C. SUBRAMANIAM) Indus-
trial Units, not only in Punjab but
in other parts of the country as well,
are not able fo work to full capacity
due to various consirmnts relating to
avallab:hity of coal fumace, oil,
power and transport Arising out of
thesc consiraints, the inputs by way
of raw material, components etc for
consuming 1ndustiies have also been
adversely affected.

These constrain{s aie bewng tackled
by the Governmenl at various levels,
eg (i) the Standing Committee on
furnace oil (constituted by the NMinis-
try of Petroleum and Chemicals) are
examining the availability of furnace
o1l and wil] recommend allocations to
be made to industiries keeping in view
the progress of availability and supply
of coal to industries which can switch
over the coal in place of furnace oil;
(ii) surplug power in certain  States
is being fully utillised to meet the
shortage of deficit State, (iii) power
generation projects under construction
are being expedited, (iv) generating
sets lving idle with Electricity Beards
have been pressed into service: (v)
Diesel sets have been installed by some
of the Electricity Boards etec.

Manufaciure of Bus and Truck Tyres
in Punjab

2538 SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of IN-
DUSTRIAL DEVELOPMENT AND
SCIENCE AND TECHNOLOGY be
pleased to state:

(a) the installed capacity for the
manufacture of truck ang bus tyres
in the Punjab State; and

(b) the actual production and re-
quirement of truck and bus tyres
during 1972-78 and 1973-747?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY AND AGRICULTURE
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(SHRI C. SUBRAMANIAM): (a) and
(b). The Industrial Development Cor-
poration of Punjab have been granted
a letter of intent for setting up an
industrial undertaking for the manu-
facture of 4,00000 Nos. each of
automobile tyres and tubes (including
truck & bus tyres). The capacity has
not yet been installed. There is no
other tyre unit located in the state of
Punjab. As sych there is no produc-
‘tion of automobile tyres and tubes in
Punjab,

On the basis of vehicles registered
in the State of Punjab and Chandigarh
the Tyre Industry has estimated the
requirement of bus/truck tyres at
47,000 Nos. during the perlod April,
1974—March, 1975.
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CORRECTION OF ANSWER TO USQ
No. 509 DATED 24-7-1974 RE: LOSS
OF LIFE AND PROPERTY DUE
TO RAINS IN BOMBAY,

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
{SHRI F. H. MOHSIN): According to
the detailed report subsequently re-
ceived from the State Government, the
correct information relating to part
(b) of the Qutstion is as under:—

{b) (i) Loss of human livss $1diei and

20 injured

(ii) Loss of Government

property . . Nil.

(iii) Loss of private

property . . . Rs 231,300

CORRECTION OF ANSWER TO

USQ NO. 342 DATED 24-7-1974 RE:

INCREASE IN PRICE OF MANUFAC-
TURED GOODS

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI ZIAUR RAHMAN
ANSART): In reply to Unstarred
Question No. 342 answered in the Lok
Sabha on 24th July, 1974 regarding in-
<reasa in price of manufactured goods,
two Items whose priceg have been al-
lowed to be increased after April,
1974 and unti] 24th July, 1974, among
Industrial products concerping the
Ministry of Industrial Development,
were misted out inadvertently. The
reply given is, therefore corrected to
<vead as follows:—

(b) In so far az industries falling
ander the Ministry of Industrial De-
wvelopment are concernsd, increases in
-620 LS—4.

»
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the prices of such items have been al-
lowed as shown below:—

Name of item Magnitude of price

increase alloaed

(i) Cement produced Rs, so per tonne.
through  the

use of furnace
ol
(u) Baby food Abo:;m.sweper
(i) Aluminium Rs. sso per tonne
fluorides ,in the case of Mensr

Navin Flourine In-
dustries; and Rs*
150 i1n the case of
Messrs Everest Refri-
gerants, Limuted
and

(iv) Cryolite Rs. 130 per tonne.

In regard to automobile tyres the
price control which was earlier 1n
force in respect of certain categories,
wag withdrawn.

PAPERS LAID ON THE TABLE

12.00 hrs.

DELul Sares Tax (SEVENTH AMEND-
MENT) Rures, 1974, NOTIFICATIONS
UNDER (GOVERNMENT SAVINGS CERTIFI-
CATES AcT 1859 AN NOTIFICATION RE-
SCINDING EARLIER NOTIFICATION UNDER
CENTRAL ExcIsEs anp Savr Acr, 1944

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH)' I beg to lay on the
Table—

(1) A copy of the Delhi Sales Tax
(Seventh Amendment) Rules,
1974 (Hindl and Englsh ver-
sions) published in Notifica-
tion No. F. 4(33)/67-Fin. (G)
in Delhi Gazette dated the
24th July, 1974 wunder sub-
gsection (4) of section 26 of
the Bengal Finance (Sales
Tax, Act 1941, as in force in
in the Unjon Territory of
Delhi,
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| Placed in Library, See No, LT-8181/

(2) A copy each of the following

Notifications (Hindi and Eng-
lish versions) under sub-sec¢-
tion (3) of section 12 of the
Government Savings Certifi-
cates Acl 1859:—

(1) The Government Savings

Certificateg (Second Amend-
ment) Rules, 1974 published
{ificates Third Amsndment
in Notification No. G.S.R.
338(E), Gagzette of India,
dated the 20th July, 1074,

(1) The Post Office Savings

Certificates Third Amend-
ment Rules 1974, published
in Noification No. G.S.R. 339
(E) Gazette of India dated
the 20th July, 1974 .

(1) The National Savings Cer-

tificates (Fourth Issue) (Se-
cond Amendment) Rules
1874, published in Notifica-
tion No. G.S.R. 340(E) in
Gazette of Indla dated the
20th July, 1974.

(iv) The National Savings Cer-
tificates (Fifth Issue) Se-
cond Amendment) Rules,
1974 publishega in Notifica-
tion No, GS.R. 341(E) Iin
Gazetty of India dated the
2eth July, 1874.

[Placed in Library. See No LT-8182/

£8:

(3) A copy of Notification No.

G.S.R. 368(E) (Hindi and ¥hg-
14th August, 1974 rescinding
Gepefte of Indla dated the

fleutioh No. 147/73/Central
Pxcisé dated the 21st July,
1973, uhder géction 88 of the
trét Bxclsed and Sait Act
ﬁle‘llm' WRYE an expla-
metisfgndih

k3

[Plgoed in Library. - a.. No. LT-
8183/74).

AwL Inpia SErvicEs (MepicaL ATTEN-
DANCE) AmDT, RuULES, 1974 TWENTY-
THIRD RePory Or U.PS.C, ror THE PE-
RIOD FROM 1-4-72 T0 31-3-73 AMD GovT.
MeMo GIVING REASONS POR NOT ACCEPT-
ING CERTAIN U.P.S.C. RECOMMENDATIONS

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSON-
NEL (SHRI RAM NIWAS MIRDHA):
T beg to lay on the Table—

(1) A eopy of the All India Servi-
ces (Medical Attendancey Am-
endment Rules, 1874 (Hindi
and English versions) publish-
ed in Notiflcation No. G.S.R.
776 in Gazette of India dated
the 27th July 1974, under sub-
section (2) of section 3 of the
All India Services Act, 1851.

[ Placed in Library. See No. LT-B184/
41.

(2) A copy each of the following
papers (Hindi and English
versions) under article 323(1)
of the Constitution:—

(1) (a) Twenty-thiry Report of
the Union Public Service
Commission for the period
1st April, 1972 to 31st March
1973.

(b) Memorandum explaining the
reasons for non-acceptance
by Government of the Com-
mission’s advice in certain
cases referreq to In the
above Report.

(1) A statement (Hindl and Eng-
Hsh versions) showing ree-
sons for delay in laving the
pédpers mentioneg above.

[Placed in Library, See No. LT-
8185/74].

Cenrmar  Biix  Boanp  (Amenmatiry

Rores, 1976 Review ANp ANNUAL RepORT
or Nittonar Smavy Inoostrizs Compo-
RATION LTp. New Drtat row 197573

THE DEPUTY MINISTER IN THE
mis'rﬂt or INDUSTRIAL
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DEVELOPMENT (SHRI ZIAUR RAH-
MAN ANSARI) I beg to lay on the
Table—

(1) A topy of the Central Sik
Board (Amendment) Rules,
1974 (Hindi and Englsh ver-
sions) published in Notifica-
tion No GSR 738 in Gazette
of India dated the 13th July,
1974, under sub-sectinn (3) of
section 18 of the Central Silk
Board Act, 1948 [Placed
Library See No LT 8186/
741

(2) A copy each of the following
papers (Hind:t and English
versions) under sub-section
(1) of serfion 619A of the
Companies Act 1956 —

() Review by the Government
on the working of the Na-
tional Small Industries Cor-
poration Limited New Delhi
for the year 1872-73

(i) Annual Report of the Na-
tional Small Industrieg Cor-
poration  Limited. New
Delhi, for the year 1972-73
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
General thereon

[Placed in Library See No LT-8187/
74)

MESSAGES FROM RAJYA SABHA

SECRETARY GENERAI Sir I
uave to report the following messages
recelyag from the Secretary-General
of Rajya Sabha —

“In mccordance with the pravi-
sions of rule 127 of the Rules
of Procedure and Cemduct af
Business in the Raj¥a Sabha.
I am directed to inform the
Lok Sabha that the Rajya
Sabha, at its sitting held on
the 13th August, 1874 ageeed
without any amendmedt to
the Coal Mines (Conservation
and Development) Bill, 1a74
which was passed by the Lak
Sabha at {ts sitting held om
the 22nd July, 1974"

W) In accordance with the pro-
visions of rule 127 of the Rules
of Procedure ang Conduct ot
Businesg in the Rajya Sabha,
I am directed to inform the
Lok Sabba that the Rajya
Sabha o1 1ty =iting he d ou
the 1:;th August, 1874, agreced
without any amendment to the
Maor Poit Trupts (Amend
ment) Bul 1974, which was
passed by the Lok Sabha at
itg sitting held on the Bth
August 1974°

1203 hrs

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED FIRING BY FOLICE ON YOUTH

CONGRESS WORKEHS AT BULSAR STATION
IN GUJARAT

MR SPEAKER shri Madhu Dan-
davate

SHRI VAYALAR RAVI
kil) On a point o' order

(¢ hirayin-

MR SPEAKER It 18 not the prac-
tice to raise a point of order during
discussion of Call-Attention motion

SHRI VAYALAR RAVI In this
House there is a precedent when call-
ing attention notice wag even withe
drawn My submussion 15 that thiy i@
a very serious matter

MR SPEAKER [ will not allow
such precedents to be set

MR. SPEAKER I will not allow
such precedents to be 8=t, In between
the business of the House, you sud-
denly get up and say “point of order”
Not at all

A member who speaks from the
gangway is not speaking at all A
member who speaks without baing
calleg is not considered as speaking
I call Mr Dandavate

PROF MADHU DANDAVATE (Ba-
japor) Sir, I call the atiention of
the Minister of Home Affairs to the
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following matter of urgent public im-
portance and ] request that he may
make a statement thereon:

“The reported firing by police on
Youth Congress workers at Bulsar
station in Gujarat resulting in the
death of one and Injury to eight
workers.”

THE MINISTER OF HOME AF-
FAIKks (SHRI UMA SHANKAR DIK-
SHIT): &ur, according to preliminary
reports received by the Government
& parly returning to Bombay by train
after participating in the youth rally
at Delhi arriveq at Bulsar railway sta-
tion in Gujarat at 11.20 A.M. on August
12, 1974. Soon after the train halted,
there wag a clash between a section
of the passengers seeking refreshments
and some hawkers and their assoclates
on the railway platform in the course
of which some stalls were reporied to
have been looted. Stonmes and soda
water bottles were freely exchunged.
The Sub-Inspector of Railway Police
rushed to the platform with the police
party to control the situation. When
persuasive efforts and a lathi charge to
disperse the riotous mob proved in-
effective, the police resorted to firing 9
rounds were fired, One person by name
Gajaman Saratre, aged about 80 years,
died of bullet injuries and another per-
son vv name, Ram Chander Gallu Ja-
day, aged 33 yearg recelved a bullet in-
Jury on his chin. He is reported to be
making satisfactory progress. 119 other
persons including 14 pollcemen, re-
ceived injuries and the passengers
were allowed to resume their journey
after necessary medical aid. Mean-
while, other local officers also
came to the station with polire re-
inforcement and controlled situation.

The train was detained under the
vrders of the District Magistrate for
rendering medical ald to the injured
and conducting inquirles, The train
left Bulsar ral'way station at 8.16 P.M.
escorteg by contingent of State police

AUGUST 14, 1074
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and reached Bombay without any fur-
ther incident. Bulsar rallway police
have registered a case under sections
147/148/140/305/332/337 and 427 IPC
for rioting, mischief and looting and
Investigation is in progress. A magis-
terial inquiry into the firing has been
ordered by the District Magistrate
Bulsar.

It has been brought to Govemn-
ment's notice that there hag been
other incidents involving commission
of offences at a few other railway sta-
tions. Government intend to consult
the concerned State Governments,
whether they would agree to entrust
the investigation of these criminal
cases {0 a common agency which, in
the circumstances of these cases, can
only be the CB.I

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Where is the statement®
We have not got a copy.

MR. SPEAKER: Perhaps it is com-
tng. The nolice was given only yes-
terday. Do not try to bring in these
matters.

PROF. MADHU DANDAVATE: 1
um surprised and rather shocked thet
even on such a serious episode the
statement that is placed before the
House by the hon. Minister is such
cursory statement that it does not give
adequate information and even the in-
formation that hag been furnished to
the newspaper representatives ang cor-
respondents by the railway authomn-
ties by the Collector of Bulsar and
by the Deputy Inspector Gemersl of
Police, even that authentic information
which has been releasad by the autho-
rities authentically threugh the news
papers, even fhat.. ..

SHRI VAYALAR RAVI: So,
agree that it §s authentic?

PROF. MADHU DANDAVATE:
have also contacted our frienda fro
Bulsar.
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S8HR] PILOO MODY (Godbra):
Why is Shri Ravi feeling so gullty
about {t?

SHRI VAYALAR RAVI: You are
having double standards. That is my
point. This House is being made use
or for maligning.... (Interruptions),

PROF. MADHU DANDAVATE: I
have got the authentic statement that
has been made by the Western Rail-
way authorities the Collector of Bul-
sar and the Deputy Inspector-General
of Police. I am raising this issue be-
cause I want to know whether those
statementg are correct.

At the very outset, I want to point
out to the hon. Minister that there are
three major issues involveq in this epi-
sode, namely, the btehaviour of the
police the trigger-happy police, the
rowdy behaviour of the Youth Cong-
ress workers on their way back from

the rally....

SHRI A. K M.
bat) Sir,

ISHAQUE (Basir-
1 rise on a point of order.

MR. SPEAKER: No point of order
is allowed during the discussion on
Calling Attention Motion.

If any points have been raised, the
Minister will reply to them.

SHRI A. K. M. ISHAQUE; The
hon. Member can only ask gquestions
during the Calling Attention.

MR. SPEAKER: Please sit down.
It is an accepteqd practice, and I have
never allowed at any time any point
of order being raised during the Call-
ing Attention Notice. Why do you get
up every time?

SHRI ATAL BIHARI VAJPAYEE
(Gwallor):; They are betraying their
Ruilty conscience.

SHRI K LAKKAPPA (Tumkur):
Shri Madhy Limaye has raised points

Chad o)

Congress Workers at
Bulgar (C.A.)

of orders several times.... (Interrup-
tions)

SHRI A. K. M. ISHAQUE: Sir, jou
have given a ruling that no point of
order can be raised during the Ques-
tion Hour. A calling Attention i»
raised in terms of rule 197. The rule
is very clear. The Member can only
ask questions. Now the hon. Member
is not asking questions. He is making
a statement, , .. (Interruptions).

MR. SPEAKER:
any point of order.

I am not allowing

I have allowed him to speak. You
know the Business Advisory Com-
mittee decided that the person who
comes first in the Call Attention list
will take 5 to 7 minutes and, in that,
he will confine himsel! to the relevant
points for questions. He may frame
a brief preface to the question. But
he will not go beyond that question.
This is the practice that we follow.

SHRI A. K. M. ISHAQUE: Kindly
have a look at the relevant provi-
sion. .

MR. SPEAKER: I have not allow-
ed any point of order. I am there to
judge. If anything comes which is
not within the scope of the Call Atten-
tion, I will stop him. But I will not
allow you to raise any point of order.

SHRI A. K. M. ISHAQUE: Sir it
is your pleasure to either to allow it or
not to allow it.... (Interruptions), ..

MR. SPEAKER: I am not prepared
to listen to you. Have you had at
any time the company of Mr. Jyotir-
moy Bosu? Kindly avoid him. Don't
catch infection from him.

SHRI JYOTIRMOY BOSU: One
favour, Sir. If you only recommend
Mr. Ishaque for Deputy Ministership,
the House will be quiet. (Interrup-
tions).

SHRI VAYALAR RAVI: The other

day, you deleted cerlain words from
the record.... (Interruptions).



Firing on Youth
Congress Workers at
Bulsar (C.A.)
FROF. MADHU DANDAVATE: Sir
in deference to your wishes, 1 will nio-
dify my, statement. The disciplined
and nice behaviour of the Youth Cong-
ress workers while coming back irom
the rally to Bombay.... (Interrup-

tions).
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SHRI A. K. M. ISHAQUE: §ir, my
oniy submission is that you may kindly
have a look at the relevant provision.
1 will read out to you....(Interrup-
tions).

MR. SPEAKER: 1 am not allowing.
May I request both of you. Mr. Ishaque
ang Mr. Lakkappa to please sit down?
Will vou kindiy listen to the Speaker
aisn?

SHRI K. LAKKAPPA:
respect yoi.

I always

MR. SEPEAKER: Excepit that you
semetimes don’'t obey me.
Mr. Dandavate, you please iry to

rut vour question in a non-controver-
sial manner,

PROF. MADHU DANDAVATE: 1
will ¢hide hy the procedure you have
prescribed.

The third aspect about which I
would like to ask a question is regard-
ing the discriminatory attitude of the
railwa, authorities on the question of
giving concessien to the youth when
tkey are travelling by railways. (In-
terruptions) .

SHRI P.
{Nandyal):
ration.

VENKATASUBBAIAH
I want to seek a clarifi-
Piease hear me for a minute.

MR. SPEAKER: You are a very
mature person. It is understandable
about those other members who are
vigorous vyoung firebrands.

SHRI RAJA KULKARNI (Bombay—
North-East): The hon. Member must
confine himself only to the incident..
(Interruptions).

PROF. MADHU DANDAVATE: Al-
most all the newspapers have reported
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this. About 2,000 members of the

Youth Congress were travelling from
Bombay to Delhi.... (Interr:ptions).
It has been reported exteus.vely in all
the newspapers that they were travel-
ling without any payment and in addi-
tion a daily allowance of Rs. 20 was
paid to them....(Interruptions). On
the contrary when the Antar Bhartiyva
Camp organised by a socialist youth
organisation, R.S.D., Rashtriya Sewna
DDal was held—and it was held for
National integration—and when rail-
way concession was demanded, it was
said that no non-student youth could
be given railway concession. I have
the letter of the Railway Minister in
my possession. But now these youths
of the Congress were given the con-
cession. (Interruptions).

He has read out a writien statement
and from that statement it appears that
the entire trouble started only on the
journey back. But most of the news-
paper correspondents and even the
railwmay authorities have saig that,
whnen the representatives and youth
workers were going o D<lhi, many
railway stalls were closed because they
had apprehended danger and because
those railway stalls were closeq during
their journey from Bombay to Delhi,
many youth workers threatened that
on their way back from Delhi they
would take the revenge.... (Interrup-
tions).

MR. SPEAKER: I will have to re-
vise the rule about seating of mem-
bers. All of you sitting in different
seats have assembled together in this
turbulent sector.

PROF. MADHU DANDAVATE: I
want to know from the Home Min-
ister....

SHRI A. K. M. ISHAQUE: Let him
put the question.

PROF. MADHU DANDAVATE: I
want to know from the Home Minis-
ter whether it is true that the Deputy
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Inspector-General of Police, Gujaratl
Shri P. G. Newani, has tcld newsmen
at Ahmedabad that it is not only an
izolated incident at Bulsar....
(Inteiwaptions)

..and a few towns in Gujarat. He
has specifically informed the Press
that they have indulged in rioting
stone-throwing, soda-water bottle-
throwing. ... (Interruptions) at Kota,
Ratlam, Godhra Baroda, Surat etc.
1 would like to know whether in the
afternoon an official of the BPCC office
in Bombay was given full information
on the phone and whether the Presi-
dent of the B.P.C.C. confirined this.

My question ig whether it is true—
it is reported in the Fress—that 600
Congressmen have been taken for in-
terrogation and to investigate all the
details. Is it correct?

Lastly newspapers have said. ...

SHRI K. LAKKAPPA :
point of order.

I rise on a

MR. SPEAKER: The other day
when the name of Shri Vajpayee's
Party was mentioned, it was said that
the matter wag sub judice and I ruledt
that the name of their party will not
‘be mentioned. Now, when there is an
inquiry and when the investigation is
going on you are mentioning the
names of other parties.

SHRI ATAL BIHARI VAJPAYEE:
How can the names be avoided?

SHRI VAYALAR RAVI:
meg should be deleted.

ot wewr fagrdt amdd@t : 79 Figw
FA7 Fgaa g et A9 fam
FACHT FAA (ar FrFFAT F |

MR. SPEAKER: You are not con-
fining to the matter of the calling-at.
tention you are going much bevond
that.

SHRI PILOO MODY: In the name
#f national integration you cannot
:have youth rallies of goondas.

The na-
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PROF, MADHU DANDAVATE: 1
would iike to know from the Home
Minister certain facts. The Collector
of Bulsar had made a categorical state-
ment and the press reports say that
it was officially learnt that a search of
haul of large guantity of foreign-made
hard liquor, a huge quantity of high
quality rice which is subject to res-
triction of inter-State movemrent and
a large number of contraceptives....

{Interruptions)

1 will finish within a minute.

As a nationalist, I would like tu ask
a4 guestion about the last aspect of this
episode. It is reporied in the entire
press that thess volunteers who were
beaten have announceq and declared
that &s they were subjected to atroci-
ties and firing by the Police of Gujarat
when they go back to Bombay, they
will take revenge on the Gujaratig in

Bombay. I woulg like to know whe-
ther this is correct. ... (Interruptions)
As an Indian I am more concerned

anout it.

SHRT VAYALAR RAVI:
plaving to the gallery.

They are

SHRI UMA SHANKAR DIKSHIT:
He has asked five or six questions. 1
am answering them one by one.

Tirstly, he referred to newspaper
reports. Different wversions have ap-
puaerd on various newspapers. I have
madie by statement and I have got in-
formation on which I rely which has
been receiveq from the Government of
Gujarat and also through Govern-
ment’s intelligence agencies. Newspa-
per reports, whatever appear in the
newspapers, are not necessarily either
correct or incorrect. He also sald
about this that in these trains youths
were - allowed to travel without pay-
ment. That is incorrect. (Interrup-
tiong). He cannot contradict like this.
The facts are there. I have received
authentic information from the Rall-
way Board.
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ot wngi fas: wng o

SHRI UMA SHANKAR DIKSHIT:
It ig totally unparlismentary and he
should withdraw that word

175

st wrAeae fasr : wmq qOETH)

¥ & wiw #r § fiw siely o ¥ Y @
fear § ax &= 74 §, ¥@ o ow Sadi
¥ F3 w7

MR. SPEAKER: It js absolutely

unparliamentary. It will not come on
record.

SHRI UMA SHANKAR DIKSHIT:
1 have received authentic information.
Let them not interrupt. Let them lis-
ten to me.

W AEE AT A, A owAw ¥

s .
i ’ . --ranv....a-i-
ot FAvaT fasr ;o wmg @Y 3@ oY
w®A W@ ¥ M g ag @
o § 1 & ora FY wwq Al wEar g6
ey #

SHRI UMA SHANKAR DIKSHIT:
In regard to the first Youth Spccial,
numbers of passengers were 988 and
the fare collected was Rs. 78779. That
is for both the journeys, that is, from
Bombay to Delhi and back. In regard
to the second Special, the number of
passengers were 822 and { collect-
ed Rs. 71,860.80. What they’ are say-
ing hag been baseg only on their ima-
gination and not on facts. Then, the
second allegation which he has made,
on which he also framed his ques-
tion—ig this. He sald that many stalls
were closed on the journey from Bom-
bay to Delhi. (Interruptiong). That
iz not correct. I shall prove it. You
are relying just on newspaper report.

Now, Sir, what happened was that
on the onwarq journey from Bombay
to Delhi stalls were open and at two
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or three places, there way some ex~

was not proper. The number was very
large. Therefore, on that day, disput-
egs had happened at two or three pla-

boys who were coming would not pay
properly and so on. (Interruptions).
So some stalls were closed. Whatever
it is, I am telling you the facts hitherto
known. What ig there to laugh at?
1f their sons and daughters are found
in the same position, what will they
do? Who is creating this atmosphere?
You ask your leader Shri Jayaprakash
Narayan., (Interruptions).

MR. SPEAKER: Order, please.

SHRI SHYAMNANDAN MISHRA

(Begusarai): Sir T rise on a point of
order.

MR. SPEAKER: I never allowed
any points of order on either side.

SHRI SHYAMNANDAN MISHRA:
The hon. Ministey referred to Shri
Jayaprakash Narayan in this context.
Can he refer to him?

MR. SPEAKER:
any point of order.

SHRI SHYAMNANDAN MISHRA:
Why did you allow him to refer to
Shri Jayaprakash Narayan?

SHRI UMA SHANKAR DIKSHIT:
The news is spread not only in Bihar
but to other places also to carry on
illegal activities for payment of taxes.

SHRI SHYAMNANDAN MISHRA:
You are allowing the hon. Minister
to refer to a distinguished person lke
Shri Jayaprakash Narayan in such 2
derisive fashion. (Interruptions).

MR SPEAKER: Order, please.

I am not allowing

Expunged as ordered by the Chair.
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oft wrer fagrdt wrondvdt: spsaw wgrT
AN Y A 99 g0 widq
&7 ATH W AA ¥ Qv R ¥, ag ot widw
A GEATET W A AR AW g WA
w ¥ fr qa wite &7 70w 7 oF deqy
A FAFTAATTIC FT A A @ F
(eararT). ...

sft ant der @few : Qe =
1 % & A aad #fafeai § o7 F N g7w
gmAsgom g f5 3 faaaer &
IR GEHE A, WA B 5T FI
(soema) . . ..

MR. SPEAKER: 1 do not think he
said anything disparaging about 8hri
Jayaprakash Narayan. If he had said
anything disparaging about Shri Jaya-
prakash Narayan, I shall see the re-
cord.

SHRI UMA SHANKAR DIKSHIT:
Sir, so far as the question asked is
corcerned, that I should deny or
confirm whether 600 Congrossmen
were taken for interrogation, well, he
cannot say they were all Congress-
men, It was a rally of the youth, It
was organised by the Youth Congress,
It was a rally of the youths from all
over the country. Therafore, nobody
has claimed all the people, whatever
their number, who attended were
necessarily Congressmen. (Interrup-
tions). ...

We have informafion that there
was some inflitraffon of persons who
insisted on entering, some of whom
had not paid the necessary amount
but they ware allowed. I do not
want to give more details until it is
confirmedy but there iz a report that
there was inflitration of persons.
(Interruptiong) .

The next question that the hon
Member has asked is whether there
were liquor bottles. ‘There were

bottles but no liquor. (Interrup-
tions).

I TR v
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It is a common practice that passen-
gers carry drinking water in these
battles. They were empty bottles
and nobody found any liquor any-
where.

it hag been said that some vendors
were beaten at Bulsar. What hap-
pened was that the report sent
earlier had excited the hawkers and
some of the hawkers had come pre-
pared expecting that there would be
trouble. As soon as these boys went
out, a section of them rqally wanted
some refreshments, 80 very soon a
clash took place and then it went on
increasing because the number in-
creased on both sides. Then the

police was compelled to use lathi-
charge and resort to firing.
PROF, MADHU DAWDAVATE; You

said all tha bottles were empty.

Similarly, were the contraceptives
also emply?

war gy : o drw F1 G
AR R AT A e A an A
FranEy &? Ao A adr gErFA T )

SHRI JYOTIRMOY BOSU
mond Harbour): Thig is an incident
which, unfortunately  highlights
something which should be a warning
to all of us. On the one hand we
find a trigger-happy police and on
the other hand misled, frustrated
youth forces led by fascist forces. It
has happened in many countries
where fascism had come.

(Dia-

This is the second youth special
carrying to my positive information
—it is not based on newspaper re-
ports—1500 passengers. I will analy-
ge because I must respect his age. I
do not want to offend him. It so
happened in the last Session he had
to apoligise three timeg in the House
telling things which were far from
truth. He has said that the number
of youths in the youth special was-
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800. A normal passenger train car-
ries 17 to 20 bogies including first
.class and three-lier bogies. Thare-
fore, there are two things which we
can derive from his statement.
Either the train was carrying 800
youths and other freight at conces-
sion rate or 700 passcngers were tra-
vélling without ticket. The railways
had given more bogies than the usual
number, So, we want a clear and
categorical reply from the Railway
Minister as to how many gpecia
traing had been given for coming to
Delhi and for returning from Dclhi
Further, how much fare hag Leen
collected and under what tariff rate”
(Interruptions)

st wy faad (qi77) @ weTRr R
A R FTRA S 41 9T 74 20
TR @S FAE ¥R =T IT %1 2
RE Jigy felr srear ¥
9T 7 &E E1 ¢ AW yHA 7R

MR, SPEAKER: 1 will deal with
him provided you also do not do .he
same

SHRI JYOTIRMOY BOSU: Sir, J
have got confirmation—t do not
speak on the basis of newspaper re-
ports. My friends know from taeir
heart of heart that these people took
to looting, vandalism and touk an
aggressive role demanding free supply
of food and beverages and mary of
them were drunk. I am not happy to
say all this. Mr. Dikshit ha: correctly
confessed that only empty botiles
were found What is the outcome?
Bottles full of whisky were there.

sft wew fagrdt avodd : Sa arf
o, ®q 1 7T & 7 Na arh f
L

off worwe @t st (wwege) @
aqrft o W o )
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Limd s agd ar NI 1
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SHRI JYOTIRMOY BOSU: Let us
analyse the figures that have been
given by various reliable sources,
that 55 persons were injured in Bul-
sar alone. What are the figures?
They are: Youth Congress: 5; RPF.
5; CRP: 5; and public and vendors.
40. Now, you should understand that
those who take to aggroussion always
sufler less injuries. That ig the reason
why I demand full compensation fe
zll the vendors who have suilered .

MR. SPEAKER* Let him ask his
quzstion now,

SHRI JYOTIRMOY BOSU: They
did the same thing in Ratlam, Godhry,
Boroda, Surat, Kato] and Dahod. A
Iew days ago, Congress youth sec
t.ons leoted stalls at Khopali on then
return trip from Poona after attcnd-
ing the Prime Minister's medting
Durning thesr onward journey to Delhi,
they did the game thing ir. a nuner
way at Bulsar. About the search
found, I do net want *to  elaborate
becides smuggled rice and foreign
brand liquor, they also carried things
tu meet the needs of their biological
requirements, I do not want to go
further into that..(Interruptions)
We are all for biological necessities
I do not dispute it

SHRI A. K, M, ISHAQUE: 'They
did not copy him

SHRI JYOTIRMOY BOSU: Exact-
lv 50 when I go to a party rally. I
do not earry the kit with me....

MR, SPEAKER: Let him ask his
question.

SHR! JYOTKMOY BOSU; How
can 1.ask, Sir, when 1 am #aced writh
80 many laterruptions?

In Surat aglsp, they lnded.lhoﬂ
just outside the railway station,
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Only the other day, in Punjab, at
Rayya on the G.T. Road, they de-
manded food from a stall and the
stall-keeper had no food to give, and
the man was stabbed to death in the
presqnce of so many people....

MR. SPEAKER: The call-atten-
tion is about one particular matter,
but he is raising other matters. Let
him not bring m other matters,

SHRI JYOTIRMOY BOSU:
Prime Minicter has urged....

The

AN HON. MEMBER- Why iz he
bringing 1n the namc of the Prime
Minuster every time? (Irterrputions),

WS WEAQ AT A 91 Ay

% P
SHRI ATAL BIHAR1 VAJPAYEE
He has accused Shrl Jaya Prakash

Narayan of cremting a  climate of
violence,

MR, SPEAKEP. I do not think be
said anvthing sbour hm 1 do not
think so

SHRI UMA SHANKAR DIKSHIT.
On a poijnt of order Why iz he
bringing in other matters which have
nothing to do with this Cali Attent.on”

SHRI JYOTIRMOY BOSU: Al
right, Sir. I am gorry 1 shall now
go back to Bulsar again

The Prime M:nister has urged the
youth to help in solving the prob-
lems.. ...

BHRI K. LAKKAFPA: The call-
-attention relates to the reported firing
by police on Youth Congress workers
ot Bulsar station in Gujarat....

MR SPEAKER: ] have not called
Kimn. Yot him-not interrupt now.

Firing on Youth SRAVANA 23, 1806 (S4KA)

Firing on Youth 1382
C ugress Workers at
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SHRI JYOTIRMOY BOSU., I have
been interrupied all the time I
would request them and I would

beg of them not tu interrupt

They must tell us one thing. When
thg Pume Minsster has urged the
3nuth to  help n solving the prob-
lems and fi hling right reaction to
pave the path of soncialism, 1s this the
method, to loot poor vendors and
roadside tea-stalls” The youth cult
served the cause of the 1uling cotene
in West Bengal, they have played
havoc with police help and muchroom
leaders have come up (Interrmp-
tions)

SHRI K LAKKAPPA Under the
gwice of a call ¢ticflon neclting, do
you allow all sorts of things to he
saud  (Interruptioms)

MR SPEAKER: Please sit down

SHR! JYOTIRMOY BOSU 1
thought Mr Lakkappa end 1 were
almost of the same age. But h¢ nas
certainly  chimed down inig the jout!

ladder by hiding his horas  (Inte--
runtions)
MR SPEAKER- He has al-0o

climbed down to your levgl now

SHRI K LAKKAPPA He 15 go-
ing beyomd the rules of procedure

SHRI JYOTIRMOY BOSU: Mr
Lakkappa started as a PSP mun,
then he sat on the fence and now he
is in the Congress. (Interruptions).

I awa only saying that while the
genuine needs of students are being
met by lathis and bullets, as you
have geen in Bihar, in Gujarat and
i Assam . (Interruptions)

MR SPEAKER Ash your dques-
tion

SHRI JYOTIRMOY BOSU: I want
to ask this question, Will Shri
Dikshit kindly tell us what is the
growth rate of the Nehr; Brigade, the
Indira Brigade and also the Land
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Army commanded by Generals and
Brigadiers. What is the object? Are
you frying to have a Black Shirts
movement in the country on fascist
Hnes?

It is also known that thely have
spent a crore of rupees, We want to
know where did the money comeg
from because the taxpayers have a
right to know. I only say fhis:
beware, fascism is coming and the
misled and frustrated youth will be
used as a tool. Let ug get replies to
these questions. r

SHRI UMA SHANKAR DIKSHIT:
The hon. Member Shri Jyotirmoy
Bosu, hag made a large number of
allegations without indicating the
slightest relevance to the question at
issue. This will bear repetition of
what I said earlier. The question is:
the reported firing by police) on Youth
Congress workers at Bulser  stalion
in Gujarat resulting in the death of
one and injury to eight workers.
Now in the long speech that he has
inflicted on us, he has not said a
word about this; he has said about
what happened in Gaya, what hap-
pened in Maharashtra and elsewhere
all over the places, in Pufijab, Ben-
gal and so on. How ig all this rele-
vant? -

The only question he has asked is
about the Nehru Brigade and Indira
Brigade. That is more irrelevant
than the other questions. I do not
wish to answer such allcgations,

MR, SPEAKER: Shri Limaye,

SHRI JYOTIRMOY BOSU: 1
asked definite questions about how
many special trains came to Delhi,
bow many returned from Deélhi, lhrow
many concessions were given, what
was the tariff. Where ig the answer
to all these? (Interruptions).

ot wow fegrC gt : erer
o, ag W aw w7 o Az }
ar aft ?

AUGUST 14, 1074

Firing on Youth
Congress Workers at
Bulsar (C.A)

184

MR. SPEAKER: The question was
about Bulsar, About that, he has
replied. |

SHRI SHYAMNANDAN MISHRA:
There are Bew guestions,

MR. SPEAKER! They do not come
in.

SHRI ATAL BIHARI VAJPAYEE:
Whether a question is relevant or
irrelevant, it is for the Chair to de-
cide, not the hon. Home Minister.

MR. SPEAKER: About Bulsar he
hag given the information.

He says the other questions contain
other matters,

He is responsible to reply so far
as his Ministry is concerned. As
Minister of Home Affairs, he has given
irformation. If he has got Informa-
tion. I do not come in; he can give
the information he likes.

13 hrs.

SHRI ATAL BIHARI VAJPAYEE:
In that casq the Railway Minister
should have been asked to be present
in the House,

SHRI SHYAMNANDAN MISHRA:
It is for you to consider whether,
when a Member puts some questions
and they had been permitted by the
Chair, those questions could be
shrugged off contemptuously or, may
1 say, arrogantly by the Minister?
The point is that when we put any
question the hon. Minister who comes
to reply here should equip himselt
with all the facts....(Interruptions).

this sifle or that side. Shrl Limaye
may now ask his question. 8o far
as the relating to his de-

ter; in respect of uther Ministers, you
can give notice and get information
from them. You can address a ques-
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tion to the Ministry concerned if you
want any other information.

SHRI UMA SHANKAR DIKSHIT:
‘The hon. Member, Mr. Bosu, did not
put this question. After I had re-
plied and sat down, he stood wup
again and asked someq questions. Our
friends forget this. ]f you want to
know from which parts of the coun-
try people came by trains, how many
trains were run, etc. I have no in-
formation. You can put a separate
question to the Railway Minister or
to me; I ean give that information.

MR, SPEAKER: So much infor-
mation which was asked for in this
raotion aboug firing in Bulsar he has
given. For anything beyond that,
you can address a separatq question.
I cannot ask him to give information
of which to had no notice and about
which he is not prepared,

SHRI JYOTIRMOY BOSU: Kindly
ask him to collect the information
and send it to the members later.

MR. SPEAKER: I have already
sald that if anything, beyond that is
required, hon. Members should send
specific gquestions. Shri Limaye.

w wg @3 o wwr 5 W
FAR A T AW Frag AT @T @
99 % ag1 wvzy Wiz oY | F3 WY A
g wer § Fr ww ¥ AT wra W

&Y ®o 91> FAlgEwA (aerrr):
wgy dw

Wty WX ofy (FETETERE):
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i ffwa AT ¥ gowr sIEE T,
ok @y B A far ) @R
wgr 7

“It has been brought to Govern-
ment’s notice that there had been
other incidents invo ving commis-
sion of offences at a few other rail-
stations. Government intend
to consult the concerned State
Governments, whether they would
agree to entrust the Investigation of
these criminal cases to a common
agency which, in the circumstances
of these cases, can only be the
cBl1”
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IO woed  #) AvwAEr add
¥ e d Ay o 4 7 g
o x@ @ @ 99 g wifew, s
@A ad s o3 4 ¢ &, 5 fead
Wil A fardm daw fewr 2,

(Weg®)... ¥ foweom 3w
W@ aegm ! T s wew
Wz FwAE g ! owaT e ¥

‘gl Rt vT RTE W S W owm
g 7w ag-ang W@ wtE sy
g femwer ) qodi ¥ femz wiaR
(®, ITe @ fer mar 9@ Ty § 7
ot W T A ge § 7 g
;mﬁﬂawa?

Ht & af & we T-Foom

AUGUST 14, 1874

Firing on Youth 188
Congress Workers at
Bulsar (C.A)

T FOR G TITeTRR &Y QR wRE
T DU W AN ) gfm Qi s
¥faqg faHaaft 7 e o @
d ar€ & grer ¥w ver wQR, I A
HETHT FIA, WqGAT FE, dqqaT
¥ A TEam i g oA
oy AT el oY w5 aw
W gifearY FAEr A % ¥ W s
afeadEy S8 wr o Fofr g,
Ofeg N 39 s4H & frofy & aoR
g= & fag Sacgit ?

ft qut swe e e
wR N ag B ¥ A W
@ &1 T @ IYW T W W
v fear 8, & of wgm 5 gwam
{1 & 73 6.2 a7 & (0d g wrdq
STHR &S ST 8 9w 9w
fr g9 Wl @ ¥ @@ W € A
Y gga o s d—agd @t
BN rafteprfw s nwwg @ |
(saqmrr ) ...

ot vy fod W w0 &
N W ey @A, W owaN A e
5 a1 L. (sEEeE )., ..

ot Inivec fif : Koy 9w
o g Aadw war ¥ 9 Qv W
fraw § f6 a1 st fr ¥ urlt
WY @ X9 % qaew 90 wiaww @
g @ a?

Your question should hawe some re-

lation to the facts.

oft ny fored : ¥} & T wg
g s e § o

ot wew fgr® el ww
ww e @ ? W é wisd s



189 Conpress Workers at
Bulsar (C. A.)

Congress Worktery at 190
Bulgar (C.A.)

Firing on Youth SRAVANA 28, 1896 (SAKA) Firing on Youth

E N aft wwE ¥ Afm fw
oy ao¥ 9 ?

SNt 3Iar qwe A : 2Aar, mre
W A FEAT A€ HT A A qed
FMARD T AL q@
T W WY W oeEAr wfgg ) . .
(www) wx o w E B
T AT el @ Fagw e g
R g ... (swaa W) g fam
Aot ft ¥ & g g # wrer ) www
T oT@ar g1 oot wfowr @ o
g wfewr AN F e W@
arfge 1
ft v figrd W, o
W, AT ars g, AX Al e e
wHw &7 o §

Y 5T wwe Aifa : ww X wr
™ e

oft waw fagrét woddt : ww I
AT % @ q fF qiw
TR YA A R & NN W
&g 6w s fforg fr ey @)

oft Twrviwe A : @ ¥ A
TR A ol W

= wew fgrdt wordlt ;W
raged o I w0

ot qwrviwe dfifer : ot gt

ot wew fagrdt wddy : A W
e W wrlt @ ?

Wt gureiee dfi : wR @R
(Wewr).. giar o @R O
T e TR

o wrfle st ¥ ag qer o
oAy fag ) fear g ey

ﬁ'r«mwm&tﬂnﬂ_mwﬁﬁ
& Soraurew wrdvrr dfer wiv

F oA W gW A qfen s frg & fead
oEHl we3 4, fEAE ¥ weer G
fEat & 77 favar A 17 A WY fAu
a9F 78} otr I o aEr & Wy
* wEAT 9T |

IR T faiy b agw fore
N awt 1 ww aAnv g wr
THH Wy g (sraiw)
T @ T R Wy St o
o w2 g 3w & g fdte wi sfa
fle s a s’ o
Ty AT Y A qard f g A
WA AT M A, N oww
TRAT §, 48 &7 447 {F 9T g W
gar A & g ooy fawEw W, ar
X o & § arden 7 g O o owv
TR mEm Ty’

ot wy frd : ¥ 7E e R
qq wie ¥ o rgfe iz erey
wREer ¥ Ao fer s
w9 qv | wy faedt W ¥ ¥ Ad wry
g °

it FRY e ffww - v 1 Tw
farg ¥ A s At &) W am X
arrgas  frdea s%a

EN ag o w77 & s W & -
WM & % AT U | g I
wEAT KT 9T A & awifd gw q o
Wheh & a{ @Ee Y FTIW*
Ty § qar fegy &, e WY oy
it 1 oA o ¥ oWy T €
atr FodR, o O A dar el g,
o g ATw gur @ ol gEd e
% oA T A @ o
# war g, s reaT ¥ o gar ?
RN R Faed§ Wi &



191 Congress Workers af

Congress Workers at 103

Bulsar (C.4.) Bulear (C.A.)
Firing on Youth AUGUST 14, 1974 Firing on Youth
[ g=ow o T difea)

ag s § e ow g ¥ o war o
g

qI A v 98 Fgr 5 qrig e
N w2 v wfgw | ww Per ¥
g fegam & fase g g ar
/T Fgx § 5 widw & @ §, @) o
a6 frarmyR i g ? sk
wk a8 ¢ f5 g W gfew &
it ¥ W warar fafaa & @ g4
IWANTNTIFT HRE vy
g WX grrmm fec E) ow
R ¥ 39 W sgrer fawm wA @
Fe@ A Y LA AR H, wowdr

¥ AT FOOA |

ot wew fagrdl wreddt : werw
TR, WAT o TR ¥ W9 79 [AT &
Fag A AR FHAT TeqA B A TR
FrEAVE ¥ 34, WAT @ AR &
qCq GSA F GIAA W1 AG WIT 09T AT
qdEAT  awE 7 gk 8 99 ot e A
HEAT Q7 HIT AT 30 7€ & IA FI F=204q7
T GHAT 4T | 8 AT ®) AT NEWAFTIT
@@ ouowm &3 F W3 wg IWW
AT TGAT G T A G FJE AT
1. (smeqty) AR AR ANE
21 e, fafew, T g 3 A aT
7 EWAT 4T AT 5 N B Awa  Av
WA FTIW 37 T HT7 7 B .48
AT, ©W 2 T | 99 ¥ wAk -
w77 9a) 7 oft &, w9 W9 & qra aread
Fr o Negardm €1 &)
ng wel wgiew A ot @i fear @ fe
g9 werng gt | s 8 Al WY o
s el om @ & 0 ge
e @ g @ @ T aw
t fsuwre Wl Yot faw ot €
fr Y gow g9 weAd © awdi

£ fecaum ¥ g2 v 2w ax
9T X4 ¥4 Ag fpar ?

ot errmg ot@ (TS R i) v
fragiaer gar & @g a7 W e
sifgqar , oY fgg ar, wragha
w§ werey gaT ?

oUW W : I et AT §,
woit femmr famrgar wes amar £

st wraer fagrdt wverdadt : e -
aq, AR N AFTEfFE ogwa ¥
eY A Y TEg g9 E WA
I AEI S| AT EAT F  ARTIQ
ACE AT FT AT T H 57 —TF
AU & R § Y dITTAT AHaT
ST FAY FATACA HIAE o TIT F
wfasd, gfem & wigsrd, &y,
FATATC qat & darEEmaTsET wY A
THAATC AT AT & I H Y Oy qavar
g avhrrrecy fomE o ¥ v
yzT Wi §, AT Tog F o ATE A
gfe afaer & 1 war g AR WG T
A 9 favarw A R g AR g ar
I WHAL HT WA AW AqAx ¥ o
worge foear o 1 9w wwEdd ¥ A
¥ o 59 wward ¥ o §, I AT A
I Er woET e g R ws
R—i g o iy tR g
S § 1 7 o § s gz OF wEadT
wa g AfrqRacy fF agf &
foarar wr & )

A qrr g AT wraT f—ag are e
ot X Wy ® qEd W A
W ¥ wifome # ek s ¥ 1 2
w0 wh ¥ ok an e et
qge & wre agti ay o< far §, o T



193 Firing on Youth SRAVANA 23, l?ﬂ (SAKA) Firing on Youth 194

Congress Workers at
Bulgar (C.4)

st e W qgare T 1 & @
T B AN G —

“Small exampile fallout youth
Congress rally. Yesterday BSaiur.
day over two hundred ticketless
hoodlums sl6gan shouting ‘waving
party flags beheved Youth Congress
members invaded Bombay bound
Frontier Mail New Delhi Station..."”

{Interruptions).

oft wzer fagrdt avodedy : srsaer wE)-
W agETE Ere?

off v W qiR: ag ITME ATy |

weTw WY O I g am
AN KT P FT, AT A g AT WY
FEAFTAE AT 8 7 gER Qe feg
f—ar N ag N Err IR Aw
7R T wgt & arfewd ¥ gE-ug
WAy, 77 UF oa gri-wfaeT
FAR N SN A ¥ T FTRA
TFAFIN AL WAR
a1y I FY g ffg |

SHRI VAYALAR RAVI:
already been coniradicted by the Pre-
sident of the NSUL
the papers,

oft weer fagrdt arorddt : wegqwr
AgRa, Tad W v AT §—

“Forcibly occupied all First Class
Compartments. Train delayed over
one bour. Conductor Guard threa-
tend intimideted. But Police and

station sfalt refused any assistance

“At Mathura Conductst Guard's
talegram to railway authoritige pe-
fused by station telegraph office.

“At various wayside gtations

It has

It hag come in

Congress Workers at

flags §MSufing slogang and entrain-
ed for InMpre. Mo tket checker
dered ask any questions.

“Sendfng copies fo- other mem-
bers.”

WSTE WEIEY, Wl Agey & g mfgat
& a ¥ aaemaroy mfeat fefy o
#fer v ga Iy § fire s e &Y
@Y weww  wrfod s & forg frdly
mfear wft & o, ag gfer Fewr
qurie A T A & af ) drer dwk
saaraigw ¥ el F ov a@
Wl 4 Y oY, i A IAT g
7T ¥, fe gt farde mfwert oy o o
& v amgan £ e w7 & wifarfor weg
mrfeqt ¥ ot frde mifsar ady 4, s
e fomr Bz o9 § mT o A A ot
wrfaAsd Rt A v o § ?

Hgw gaE—IF NN w7 F I
#gq svg e wai wmar ¥ qg
s ey frgfew 7 W ¥
feaat ¥ qu vl warf ol A sxfea
AR 7 feed & Wacar 7 | w@qrwed
TERT AW ® A gy oFw firg
&7 gfera Y Mt & o wrf Ay srw-——
qg @t 97 ¥ foe g o amw §, ¥few
farg) arcra 1 gferm & st AT AT
wE g3 s fardate § @m e
TR} —mam
¥ e | ¥ WA g g—-qF
SRUART FY T G A W GET WA
R} T B TAT—IAT G WL TG A
¢ fe SERARTd WP @ 47 W
g werd F i ¥ i QA
wez & fag war wr af &t A
welt sradAwiea a1 ey Qv ar Ay
§ fis arerr o e 3 o W1 gfe-
P g, prov & gfew o
wiity arey ®) faorm @AT WAT W
AT & |



195  Firing on Youth
Congress Worker: at
Bulsar (C.A)

[st wew Fagret avoiiiad]

worw wgrey, & wrrr et § e
wraw ¥ Hafgrn g & vt ¥ of
witfeaw qeardt sty @ ok |?
fefgwe afwgz agremm e whe v,
N welt o I F wRw ¥ wet AN
7 & Y w0 w7 ooy wfrge @
ww v gwar § 7 oY wfwgz oY
oo & frg fasdare R 9w & st
WY aTY W TR §9A § aeT 5
w i e 7

were WG, UF WY g WUNTY
! §u far—zw et wrew ¥ fawer
e gk &, 9w & qfewre W wow &
AT F 5 goTC W fag § | W R
2% ¥ X ¥ e ferwrrer gy §—Nfer
& s wmga g s ore F oA
¥ & gfeam a1, 9w ¥ gen s &
wf , 3R X & fag Tern & qre
Y EATT TTAT 97 | W REA o s
W dvwmdt &1 wr fear o
M ITTFR T ey Al
T % afearowt 5 g v fegr o
afrr oY st & Aifer gfoma g
¥ gfaart & fag & e o e T
Taw

SHRI VAYALAR RAVI: The same

Governor impos8#d Punltive
ment on the whole willage.

oft wew fagrl wodedt : sromwr o,
P & firg e are 5 g et
t 1w ew soere i o o i ot
serr-ge § 7

g woft ot ¥ v wgr f—fe
# ww whiw e agt ¥, ¥ o 7t -
L31f A nﬂﬁwmuﬁ@w@t
o W gt W e @ wmge ¥
sy frerg e v g wg & —ay wrige
¥ forem aet # et St wawnar

AUGUST 14, 1074

punish-

Firing on Youth 196
Congress Workers at
Bulsar (C.A)

fiv o Frer oo Py wwr ot ag
§ 1 forer weEQy aw wft wgr e
et & 2ot w1 grmr—eite wrge ¥
WTTW T A N WA TN Oy
ferromyeatog wver awer dw w@T

?

weqw wgvew, ot dfew N fod
18 7ot ff vt &, afew weEg aE K
afcee dar Wt §—& 9 & qemT wigar
§ —WT o ] wE & §, gL aTE wwl
w7 ST ot ave g Wy & v ew W W
ITANT WAT q7, 7y TH few A W
qusA gt oftdt) gurr sl
ot ¥ GRT Ty FreY, &Y I W qAT wHAT
fil W ol W) T ATEE w5 Aw
¥ forg faesft & ot Wi gwedt it f ot
TuR $Y-63 HY, W T g WA
LE

ot 3w wer ffwa  qad ggAr
aE AT T ¥ gy fear § fe
8 We 1 ¥ wzwry gf wmE amer
g o wod I g o oY
a9y 3§ 9T sme WY Ay aay
wft *1) gt A @ A §, gk
Ng RAITT FT TATH §, TN UE R
faw o agy & Er ek oy ey A Ak
e g€ 16 o o W g A
o1 | ETNY W ge oE TOW WNT XY
gy sy gefrar erfeade ¥ wmar
& 3w aY wigamal & ook & 3
iy sk fe wwag @ gar
ar | &few g are Iaf A€ gawr
oft off aor ey § Bww oY Wy
fs v v v saw B, wfer e
v off @ away ar oy qgwewr Y
ot et | &fiwwr Forait gark are €
mu@inhﬁ Yagh ¥ durlt

' wr mfY el



_197 Firing on Youth BRAVANA 23, 1896 (SAKA) Firing on Youth 198

Congress Workers at
Bulsar (C.4)

ot waw fagrd ewdelt :: -
wa & e g vt

o v wier @fwx : Jaw g8
qo7 ff § | ET e AT TA WY W
urf WX Fg% o I O a8y
¥, gfers & awae ewrf farar, 2ete
firg WYX W gAE qg WA & | v
oge o Zdrem  fear ) Wi gar
aand  § A% w1€ qg 7 g g @
g AT @ s s A
T 07, T FAT AT WAIT § | 9T
i, w wfew @@y WY
foFar, a6l T ®Y wEAr g€ | @ W
& vy & aY faad o swrET W
AN AT a% A AHIW
FT A 1R §97 ¥ W1 wfes g
TATAI oy & 9 ¥ @ awd Oy
Trva @Y 91, A6 9T g T o
1§ 9 W @ ;R |

WET TF N ¥ gIA §, AX wgr
§ T wmfe g at 7 A oy
afer w1 Y oo, W
i sfer ag AT Ag I=ar
e At WY v & freeen f v S
QAT 1 W WS 4F WO ATy A
& ara¥ *7 qar § A1 vt o )
Y qar gt ) afe weET weAr ae
frere Y gm TEeY a4 W fow
waa { Wrug fasd /fo W<
a1 forad & weudl & frawe, w§
7w ¥99 vfawad, 71 S
fow o & famd § wY7 Wt wm
e S, feawt grieres s
€ foweT aeraT §—ax Tut ¥ oot
wa  -radt v o g § ot
vorwPear o et ¥ ¥y it F we
T gan § wrieg Tew g e,
#r & sk &g dwro ol |

Congress Workers at
Bulsar (C.A.)

AT Gar Wt g fomd aniie
ST TSAT T7 WTON WA MY Y 8 TEE
R F oY gurd avew § 3% of QA @,
g W T quT JArAN AW T o
ar afrere w1 at aiw mf gt
§1 o aw a9 w hyrar o, WY
weqer § §% ®h X I qrE ATHY
@ mar ) v faier § e gfs
WERT & ¥ aare foar § oW
fae gw som1 waw -3y Ifww
0 ‘

T T S W fE e By
foarar a1 W\ 9% gwda § q
AT 9T ¥ AT | Fogid an< o
§ I A« S FHETQ ERft |

oft wew fagrdt wodedt : 3 |z

Az ¥ A & ’
ot gt gwe  fefwy - fet oY
WIRS § AW O fY a6 g grvd o

xw sxfa w1 dav faaw §, W wg
arsg g fs wam o faw ¢ fs
s O wTEHr  faY oF W w6
Za® & ITE! OF a® ¥ o A
w3 | (Wewa) T oAl ot W
gIuw AT, AT RARTY
aar ¥ aY SEw § wea fear gy
(vwrewr) vt <7 7 § fF w@aw
g 99 armal &, faad sec g fix
X §, 399 gfee 7 U § [grfanace
Eimgwa’{}!rgﬁﬁi 1ART AR
fog sgrEswa @ o fe g
TTgs FEE | TG AW weT § ®
wrt foraare et g e A I9
¥9 7 §O T T AfeT g I &R
T Qs and § femraw g
Wy & Wt i fosk W sowe die
waré o€ afer gk o Ay dA



v vy T wwe e

wow § ok Wi oy Foe miT § wive
o v it s e wirge frwar
B\ TSY U W | W quy g T,
e O AT T W7 | T i g
e garcfour Yo e v fareita
w1 § 1 fl gfoer o & fear
I AT HT AR T TRy
TN ATHY 9T W A W IT KT
T W ot gfwe ¥ ot

=t w et (s . @ AW
I T &M Afgu--—afeT 8 owgr
ur fin 8 weq gt § & foeer Rl &
17 feall & 100 MR faselt & 2001
AT w7 i Sy vevr @ frer-
TT FAW | 0F AT g formar am
Arfrqwr, TFYE® My AW @
g AT X, I9 qa% F Moy Afr
¥ o wTEE ¥ W wwg e R
s wg Wt wiew gl a), 8 & aww
sgt e Mama 3q  Iww ¥ wy, &
#am 1,37 w8 NN
W e, TN qwm www W)
ot %Y ot aw feft ¥ wrmr it )

Wt wiw fagrY arop it (g Y
aerr ewn Y ?

ot wwr gwe Bfew : 100 WK
173w g (e3ewm)

TR R vy fe fo @ro wgt
Wiz wT oW gy wralor gk TR
# wgi o qte W R 11,50 fare
e Wit T gl o 11,20 P

v AUGUET 14 1978

Firing on Teuth 200
Congnase Werkers ot
Bulmr (C.4.)

9 15-20 PR F @ wew
gh 1 o am g we gk
IEA o €6 THo WY Fratid vt wiy

¢ fr dtodto méo 2@ & oY Tur freer
WA ? AT OF 1O WA GHL qoT
T a1 TG T AES § 1 g g
drodfto o ¥ ara 77 §1 WY T2
§ fe gqfefmae el s dfr &
9 9T 7 J T WO AT ¥ G 2
o1 frdzT w3 w1 g 6 99 ¥ s
TN AT §, T QY | WY q I
¢ a7 aF ofifeafoar azer  ome @
aTE W 7@ AT WX qEER W A
I 9Fq ¢ | gardr faeraedy o ant
¥ § fr forgly wrorelt &Y § Swr o
AMFT IT I AFTAT T[0T TG

sprc &Y g at o &t o

A ey feogrdh qrwgdy : &
ay fir forrflt g gt n€ 3 5 T
wd fed g § dfer oY giom wem
I ow-q® g for mr- 7§
st fifa &)

oft St wwe @ ; & e 9T
SATHW WG TRl WA A w
wfgT t T wEwwew o e
Wi § #forgr ww k@ e ¥
frew o W wig-gEr ¥ oWTeT
wen o ooy § sl & Wi



1
v , em Shelf Boundary
; between Indin & Indonesia (St.)

¥ WX AT W ¥ @ e
wT | AT SR YW ¥ o T
of f5 378 o qaget W g falt
§ ek s vy 5 & o o
S W W 8§ W@ www
frrwm Y Y v w1 R TOIT
w7 &ve Y a1 | gud fog & waew A
senr o ¥ wiger f e feew 7 Q
TseR ¥ fRm g

SHRI VAYALAR RAVI: Sir, there
werg reports that tea was sold at
Re. 1.

MR SPEAKER: This has taken
double the time. I am not going to
tolerate it. Please sit down.

13.35 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS.

Forry-Fourta REpORT

SHRI G. G. SWELL (Autonomous
Distriets): I beg to present the Forty-
Fourth Report of the Commiitee on
Private Members’ Bills and Resolu-
tions,

13.36 hrs.

STATEMENT RE: AGREEMENT ON

THE DELIMITATION OF CONTI-

NENTAL SHELF BOUNDARY BET-
WEEN INDIA AND INDONESIA.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
An Agreement on the delimitation of
the continental shelf boundary bet-
ween India and Indonesia was signed
at Jakarta on the 8th August, 1974,
in course of my visit there in connec-
tion with the fitth annual meeting of
the Foreign Ministers of the two eoun-
tries.

A draft of the Agreemsnt -had been
injtialled in Delh on the 7th February
1974, at the end of the talké between
the Delegations Jf experts "ahil " off-
cialkx: of the two countriex: | .

Dglimitation of SRAVANA §3, 1886 (SAKA) De

continental Shelf ,'” >

between India & Indonesia (St.)

i )

The Agreemeng will come inty force
updrn the exchange of Instrumnerts of
Ratification which will take place in
Delhi sheortly. vapr )y

The Agreement constitules an im-
portant landmark in relations between
India and Indonesia who have an un-
broken hustory of peace and friepd-
ship from lme immemorial, It
characterises furthermore the earnest
desire and resolve of the two countsgies
not merely to avoid any possible dis-
putes in the future at sea but to
extend the area of cooperation bet-
ween them.

The boundary so far delineated ex-
tends for 48 naubical miles, jomning
four points which are equidislant from
the outermost fsland belonging to
either country, and constitutes the
true median line. The distance bet-
ween Great Nicobar (Irdia) and
Sumafia (Indonesia) is approximately
80 nautical miles.

With the signing of the Agreement
with Indonesia each side can now
proceed with its plans for developing
the seabed resources on its side of the
boundary line. It has also been agreed
that where any geological struc-
ture or field of natural gas petro-
leum or other mineral stretch2s acruss
the boundary line, the two sides shall
exchange information and reach
agrecment op exploitation and equit-
able sharing of benefits aceruing from
it.

This Agreement will contribute to-
wards bringing India and Indonesia
still closer together and towards the
maintenance and promotion of the
traditional tics of amuty, friendship
and cooperation between the two
countries,

With your permission, 8ir, [ lay a
copy of the Agreement on the Table
of the House. A copy of the map
which forms an annexure 1o the
Agreement has also beép placed ia the
I¥brary. [(Placed in Library. See No.
LT-8188/74], .



adhs 1
13.40 ks
MATTERS UNDER RULE 371
() HawocorrnG or Samt Ismwan
CuavpHARY, MP, sy Bmar Porrce
ot fywe Wwq (war) @ wemw
#gra, § et sowr & fraw 377 &
ot oF  fawT WY ForT wget § 1
fargre fear awr & amd 7 Wk g
¥ TETHEY ¥ TTHY S Y e
BT g 10 Rregar fwar mar
frowd Faede e agt ¥ Faw
6 freieT &t g X & o g &
Y | WE /AT TG | TAFIWG qY
& fin g7 #Y &g @y wg o OF <y AT
9 TN ¥ F F R TS WPy 2
FEf AR AETO A R % R
# w@ wx @ #fed F amA-
A AT A g AT IA HT AT
g AN gurHT ) g A gy
F& TAT N A AW A AHRE ATy
g2 W TAAX WAGH ®TH FTATT
T ST T8 WX AIHT9a F74 &1 T4
far | foey gaaT & g1 € Fasar
T wigwr{a ¥, g9, AgEw, w77
SHTEATY & ag wra e aearafd | Yy e
¥ fyeamat oMy | oW W TR AT
et &Y 4% ag STAETQ dET W
wasr sfufafy gafe-Eai og . w5
ot Aot Wi g g S 9 ¥ AR A
Y gwfwardy et §, 7@ o w14 -
argy YA wnfige | on eerwe o g€ sy
amtawmd

wsaw sgew : WY A A F T EfeT
a ¥ fear ¥ ,
oft fvge it : SR sx K wragg

& §r og gen I I & oed
g for gw wawewenT wét | i
agree dus ¥ arefy v o wer
wew v vy fin g oo wred

AUGUST 14, 1974

g ¥ 9 oix & F
A waTe 1wl e ey ¥ e
R e w4 ¥ v
W agt G wor o ¢ o e F oy
o aoft 1 e & g % 7
quelt € weon gt fie ogeht ety @
are £t sz e qw wne T W
g w7, qegd fravaws st afiewft g
W, SV AT IR TR BT WY AT
wTHAr aT & AT v gl O avw
¥ 9 W wfwerfei & wra, dier fs @
[E &Y 7 | g Y i wgvefy ¥ ey
¥ 38, wfeel e 917 & wdT
ST 4T |

! 7ET T T ¥ @A F AT @A
AT 5970 FY ZaHE FHFT q] W
wq gamafgal 7 fagre & dfage ¥
arR grfore far wa | #faa ®Y et i
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Matters Under 208
Rule 377

SHRI JYOTIRMOY BOSU: I have
written to you and I would take just
one minute to make my submission
8ir, you had been to many countries,
and you know that legislators enjoys
certain immunities from court{ and
police action, Hm. Mr. Ishwar
Chaudhuri was.

mq‘\w e WET A
xiw 7 5T )

SHRI JYOTIRMQOY BOSU: Sioce
many of us criticlse the police and
the administration, they have a special
wrath for us. Therefore, whenever
they get an opportunity, they try and
show their vindictiveness. Here i35 a
clear instance where a sitting Member
of Parliament representing 15 lakhs
of people in the country was hand-
cuffed, detained in jail for two months
and beaten up, and a rope was tied
round his waist, What more can the
police do on a people’s representative?
We want protection from the Chair
and we want suitable action taken.

SHRI SHYAMNANDAN MISHRA:
(Begusaral); I would make only one
point This issue had been referred
to the Committee of Privileges in the
past and the Commiitee had come to
certain conclusions aboyt this One of
the conclusions wag that MPs would
be trealed as better class prisoners—
and ihere are other persons included
in this category of better.class pn-
soners. There had also been a com-
munication from the Ministry of
Home Affairs that ordinarily, the
prisoners in general—I am not speak-
ing of MPs alone, but ordinarily the
prisoners—would not be handcuffed.
Then they have also gol this category
of better class prisoners,

S0 we would like to know if the
Committee of Privileges had already
given its conclusions and recommen-
dations that MPs should be included
amongst the better class prigsoners
who would not be handcuffed, If so,
in this case how was it resorted to?

Then may I also refer:you' to Hals-
bury’s Laws of Englgnd whare it is
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sajd that a prisoner who is handeuffeg
without reasonable need has a right
of action for damages? That iz the
rule in England. Mow do we stand
in thiz mattét? Wheft accordimg to
your Commttee ol Privileges we are
to be treated in the category of petter
class prisoners—and we not alone
in that category—then thi§ of course
becomes a matter of privilege in that

MR SPEAKER I am very sorry
thys has happened. As I see from the
previous practice, Government had
Issueq instruetions not (o handcuf
MPs and specially satyagrahis whno go
there voluntarily They would not
run away. The man 1s not a thiwef to
run away I am really urpriseq at
this Besides this handcuff, what
metters 15 the humibation it causes
In political life, many people have
their own views They may not agree
with the party which is ruling, Even
partymen sometimes do not «gree
amongst themselves and they offer
satyagraha.

Personally 1 feel so much resent-
ment gt this I remember in 1045,
whm{ was @ prisoner, they would
handcufl 1pe and always take me right
irom fhe jail through the length of
the gpad and back. I have aot for-
goﬂen my reggntment even up to this
ay.

W Ay B} ;s F 3 g
¢ B 1980 % v g fest war v
T EOMATRTRE |

AUGUST 14, 1974

Mottena Under 208
- Rule 377

MR. SPEAKER: I mm tafking of
the ta 1947, the British
Mﬁﬁbﬂ:\’ulmeﬁﬁu how
they paraded e i the streets and
brought me beek to the jall, I Zyel

strang resentment, After all, I was a
political prisoner.

So I feel that now that we have
ouyr own gowegument, at lesst we
should have same code to be followed
if a Member of Parliament is mnot
handcuffed and he runs away, I do not
think anybedy will approve his con-
duct.

SHRI SHYAMNANDAN MISHRA:
Quite right.

MR SPEAKER- I do not think i
this country people are such that they
will put the Government in the wrong
They will not put the Government
in the wrong, they will put that fellow
who runs away In the wrong

Sp we must consider it I will ask
for the Home Mimister's statemrnt on
it Later on we will sit together and
sec as tp how to settle this affairs

13.55 hrs.

(11) DrouGHT 1N GUJARAT

MR. SPEAKER: There are many
Members, Sarvashri  Mavalankar
Jadeja, Arvind Patel, Vekaria and
Shri Chavda 1 have followed stricily
this procedure in the case of Mi
Madhu Limaye or 1n the case of tht
hon Member here on this side, I have
mentjoned their names and I will eall
only the first Member in the order of
receipt.

SHRI K. § CHAVDA (Patan) I

was the firsd man t0 Pyt ot apto the
box

MR, SRRAKER: He came first ol
of the box and first man wnll
speak on behalf of of you I have
meritioned ¢hé names.

SHRI P G MAVALANKAR
(Ahmedabad): 1 am grateful to you
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(8hrn P G Mavalankar)
for pesmatiing me to raise the gues-
tion of the serious drought which is
facing Gujarat today, I am express-
ing these views on behalt of all my
colleagues from Gujarat fo whichever
party they belong The situation in
Gujarat in 80 desperate that 1t
becomes almost impossible to imagine
what would happen 1if the rains did
not come within twp days from now
on The mtuation is s0 sernous that
the Governor Mr K K Viswanathan
has had to issue a statement that the
“A¢ Home”, 1n connechion with Inde-
pendence Day celebrations, which the
Governor normally gave every year,
had been cancelled The Governor
says “In view of the scarcity condi-
tions obtaiming m the State of Guja-
rat " he said he had to cancel the
“At Home” 1 am not saymng that in
other parts of the country Indepen-
dence Day celebrations should not
take place 1 want the House to
remember that tomorrow in Dellu and
mn other parts of the country the
Indpendence day “At Home” another
celebrations would be taking place
but the people of Gujarat will have to
face this spectacle of drought About
a week ago the Adwviser to the Gover-
nor, Mr H C Sarin, had said that if
rams did not come withiy a week or
so there would be scarcily conditions
In many parts of the BState Mole
than ten days have passed by, I came
back after cpending three davs in
Ahmedabad and other areas, T came
only yesterday, 1t was pathetic to see
that there was np rainfall in Saurash-
tra or Gujarat or Kutch Kuteh is a
chronjcally drought affecteq area
Every alternate year there 1s drought
Thig year Kutch has had so far a
raihless season There 18 no water in
Saurashtra Then, South Gujarat is
algo facing some difficulty Everv
day 15 wagons of grass are being sent
to the ecatile sanctuary of Banni in
South Gujarat. The waler supply

m is acute in Saurashtra
Jamhiagar, "Bhavanagar and
many othte plsices fn Saureshirs are

aot having pate spplky ter,
In manbﬁqm too, wat?r ort-
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age hag become very acute The
water levels m Gaukshanihr lgke
and Khbodiar lake, the sources of
supply to Bhavnagar, have fallen pre-
cariously low and may dry up If the
Shetrunjay reservoir goes dry Bhav-
nagar may go gompletely without
water Rajkot 1s facing a simular
problem For many monihs Jam-
nagar 1s also facing an identical prob-
lem Therefore the Mimster ot
Home Aflairs and the Minister of
Agniculture should kindly give full
facts and delails to this House,
especially because Gujarat 15 under
Presidents rule We have no other
forum at present except this Parha-
ment where we can have this problem
Iocussed Then, agan I will not be
satjsfied merely by statements from
the Minister of Food and Agriuuliure
and the Home Mimster I would like
the ministers concerned to hold an
urgent meeting with all the MPs be-
longing t5 Gujarat Not only that
There should be an é&mergency mcet
ing of the Consultalive Committee f~r
Gujarat which yoy have already ap
pointed The next meeting 13 on
Monday the 26th August but I do not
think we can wait 1]l then Let
there be an emergency meeting of the
consultative committee next week so
that these problems can be discussed
there There 18 no possibiity of sow-
g and getting anything  Hopes of
saving what has been sown have also
disappeared There 1s no fodder and
catile are dying Gu)arat needs the
attention of the entire counfiy I am
saying this with great angwish on the
eve of our independence dav  After
27 vyears of independence, and when
we are entering into the 28th year
let 1t not be said that Gujarat 1s enter
ing Into another bad year of drought
and difficulties I hope this Parha-
ment will do something quick T re
quest you Sir, to direct the Ministers
concerned to hold ap emergency
meeting as I have already suggested
14 hrs.
SOME NON MEMBERS rose-

&y fed - e AN
AT RN E, TR AR
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daw worm § ) W wfeadoe qrak
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The Lok Sabha adjourned for Lunch
till Fifteen of the Clock.

The Lok Sabhq re-assembled after
Lunch at three minuteg past Fourieen
of the Clock
IMR. DepuTy-SpEAKER in the Chair]
DISCUSSION RE, REPORT OF THE
BANKING COMMISSION & WORK-
ING OF NATIONALISED BANKS

MR. DEPUTY-SPEAKER;: We will
now take up the discussion on the
Repori, of the Banking Commission
and the working of the nationalised
banks

ot uy fee@ (Wr51) : FIrSEE
Aiwa, Tak fwq 5 4 F AT
fratfea far mar & gafwg Q& s
& fo el i Y 3T v e s )

oF wF ¥ a7 tq faeg 9T g4
% 1 g AvTT w1 A v § v
frn & wod Sf SN ¥EZ &
wrgar g | AW wfwT £ WE FWR
¥ qg www Wk W Tgw ek
o | va% ax fard @ e $fear &,
v e & A famrion & af § awer
WeTqH Wk WOFIX ¥ O w9dT
qF TWE W1 Ta e T §E
% cfecicy w3 ¥, N osfEpy
teq § T whefafed & o &
oy vk gl we dw W g )
e seive W § v feit &
e Ty 0 dmr T woeTT ¥ Wy
wrd § Iwe art & gvere ¥ ww feky
wolr o Yfey wff Foeq & 1 o3t e
we o f tw wgw T fer

Soer s, s
Nationalised Banks (Dis.)

wry & o arerd Ty eoeTe ¥ fady
ot gor & anit i 1 ogh e
& vaTeT W WY )

oW T § wwer wrw faw
seTwa R wgw ot dfew fewrr 4,
feqidde § oy siix Wit g

GO oRiay oF wreRne fawy

&, te’t ¥ e ol & wife gart
agt foad dw 8, gfemw dawodee
&% Wt wot Y awd o @ &, € ww
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Hz % faolg &Y wr  wrAwEEr 9@
o 7 waw 7 T AT | gy feméde
F 39 7 Tafyr <t d-rTAd v d
vagz @iy, UTEWAT @vedw
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Weed § 6 fedt gRelw
9 WEURZAw § WY 4 gwET WX
wYor F T & fere wifeme forgar Bl oo
) 3y o o wfrarer Aivr 3 § P
e =1 w18 wqwa 78 § W7 wifew
faraiter ®Y g sTadfa 77 § 9qT IR
s 74 & e N Ay # fawwe
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fe Trawee & WX Y WS
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wrivit Wfsr ol F W § AT
yo it § o it woht arek S § A
gt v oy § 1 ¥ qhgice W ¥
we e ot {1 e ot



213 Report of Banking SRAVANA 23, 1806 (SAKA) Report of Banking 214

Commisaion and Working of
Natipsalised Banks (Dis.)

g g1 & fw gardt e afafe 93
oY xEwT e g war § o foer et
Y I werw F wr wifgg @)
Fordear & are IR - w3 w1
& ware fear nar § ) cafaq § qad
g ag v wrgn § e usfroge de
¥ ¥R 7 ardy wErd afyw sfrder
¥ afegwm €9 qqe ¥ qar w1 aTar
FEmA @ | TH AR el 1shw E
ot aifer sfeder § g o Ec A @@
X o ggwr § fe guRY I
X ¥ gravs wAerd Ay & wr @
& | Sa1 i e @l & g AR
I oY gy 4w Frar § fr wsda-
wa &80 F1 qAE AN T QA Tk
wE & IS wATA § W W A1
1 ag & wow) wwEAATAC 1 GAES
werar § 1 w8 dvw T8 § fF a6l gy
AET IaF 9 qFREw g § AT
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#a1 7¢ 74 74 § s 7€ 5T ¥ gFoEA
% IR % ur wd ¥ fesfafaqur 2
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Qe o1 Y 57 ¥7 ¥ var A &7
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“They disclose such matters as
were required to be disclosed by
virtue of the provision of the 1849
Act as read with the related pro-
visions of the Companies Act, 1956.”

g &Y Faw §, sqm @ e
wmER §f AR e wr IQEEA
8 @ | gy AW R AR A W
q® W AH 9T 9w & s s
aq@ anet w wiigd afraa o g3
w7 Ragawid ¥ @@ @
ffoge Wasda & food & @
Ui

“No provision has been made for
any probable doubtful items of agri-

cultural loans or small loang due for
these years.”

¥ 7T o g AT ¥ i 7g faw aAar
Tifgd fF & q% &7 ) wrawE I@-
g & wur qifgs wfydga g a7
TR AT B &F #1 FF oA
sYeg 4% § I7% I ¥ 0% anfiw Fed
2 97 IF AW 7 99T FH X
FTT A 93T T AF IAN ql@AT
woor & fad DDA ) aga
T wdrdea wAer Y foné warwr
graal & 2y wE &1 g7 @ gar
aqar # (v oW & &7 & ozr o
Rewar w3 ® ww § fr yIar
w1 B2 FT weq T4 A7 T AN
@ wwinyas 21w w5 e
W ak & af Naar & g
arfe wea Tt § 5 & O da § Ew
fad oY ufas & wiew 367 & o
e WA & fad wo g w «F ?

efiTn s3& ¥ ax ey
g fe wgr ox ®w WA W
aaw §agwgofreaee Wy ¥ fe
qure sfiner ¥ wive saf fower w3
o1, ¥gW @ Wy, ¥ swore aff @ o
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fao el vy Sr o€ ot s A Wy e ae
) ww ok o dw % aga gldrad
& e v &y o e e fear &
g WX I3 syrredoy wr Seary o

fer T &Y wagror g A wyw fy 71
WA T W wTReT,

THE MINISTER OF FINANCE
(SHRI YESHWANTRAQ CHAVAN):
You had asked me whether anything
had happened in the branch of Baroda
bank in Bombay

SHRI MADHU LIMAYE
Tegion,

wreer "y for fw Fromer
wifefre 7293w § wrod ofr waw
foar & fx Tof T A oeEEE
gl it Hemw e adft qhaw d
ST A &1 T wTT gawT AW
fr gw Y & gA% A sewrde X Ay
N Ew W G0 X oAy § R W
SART AT TR FT AN

& Ao W frgg 9= mav g
N T T F Az o, g7 A%
¥ & gUA A qofaad & 2§
T &, T §AAT wate w7 ¢ ot
UHTPT TR A wEd W R R
TS B ETA T O | TF ITET
WAYT B TS wrET W K T AT
ar wmat g 1 gevaw o & 7gT ¥ o9 wTT
¥ sfafaf &1 o s a1 i a2 sarar
28 & Frarged, Sy o A &7 ower
% wma § gardt agga w0fr dfer
wrare & Fe g T Y wgr &) A gAY
gz Tt fawr <t g o oft @Y Fromw
AT HrOw T A A wrAr g
wege wdw we forw ¥ TR A
¥ R WY anfey Q@ gy o\ R

Bombay

“We kgow that through ap over-
sight you allowed a drawing power
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of Rs 1207 lakhs ggainst stock 1n
procesg as against the sub-limit of
#Re. 5 lakhs fixed by the head office.
Likewise, through an oversight you
allowed them a drawing power of
Rs 2381 lakhs as against the sub-
himit of Rs 7 lakhs fixed for the
purpose by the HO. autnonties
Your action being highly irregular
cannot be confirmed by us, and
neither we can recommend to the
HO to condone this irregularty.
Pleagse send us the explanatiopr of
the person at fault i duplicate for
our necessary further action

“We would once again advise you
to let us know the source of the
funds with which the party has
closed their hypothecation account
with you, together with the name of
bank and the security offered to them
as the information has still not heen
sent by oyou”

W AR & O O IwW g
ATT A WITHT LA } FAT G O
@A @A g )

MR DEPUTY-SPEAKER You give
the documents fo me I will see

o 7y faR?  wow sqAfa X
& A Ty A@T ) g W AT @R
& afrsx & 7 sroer ¢ oA AR
wr wfes &0
MR DEPUTY-SPEAKER 1 sald

you give the documents to me I did

no¢ say that you lay them on the
Table of the House,

ot Ay fasd Wt F@ g
e &% ¥ v wiee & W o
war § fore ¥ g wFrery freit 3

“Nationalised banks discount bills
drawn on mills and factories for
goods congigned to the siudyngs of
these umits The mulls and factories
use the goods for the manufacturing
process, sell them, and atter realis-
ing the gale proceeds, retire the
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[wt wy fowd]

bills, These malpractices Iuvolve
millions upon millions of rupees”
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“As régards foreign banks -they
may be allowed to continue at pre-
sent since their branch expansion in
any case limited to 4 towns and since
their share in the total banking busi-
ness in India is fast diminishing.
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¥t o fodtem § @ 1 W oo



223 Report of "‘*"'“‘#
Commission and Working of
Natonglised Benks (Dis.)

(ot =y, forwa |
Trar oe w qfe & foat f oW
M YA § §r N T W W
Teuar fomw oy &)1 wfie faer sl
N oy g Iy wan ¥ few Wt
TNG KT Wy #6 AUATEAET
WMo amrarar & X wgr W
fo qud s ¥ aw ¥ g
ufgefiat $ B ooegiew fag an
¥ s a i faafear s Y o FH1 ¥
ET7T ®YE AATFAE aT ALY & WAAT |
mﬂ’ﬁfﬁﬁ'ﬂ'qﬁ!ﬁﬂ'wlﬂd i
ag 14T P2 1 ve W 467
T ¥ qEwm @R ¢ | gAew 4
2 o wfimey | s 32 g |
yofad 730§ go 72918 Afsw
46 ZAX ¥ AT | AW 2 @AV
TIA % §F ANl F OWRgHEH 2 |
FGA qay Faefenat § 4

AW & T A WAL A7 W LT AV
g v otggm d%7 X NAE I9
w1 i fren wear v egr ) s afah
o srazte wesraft § Wt ag o
fsrm g% = faeft € Eratfe oo
izw v hoF aeer R TN AN
1 faar, Mateg 1 w4
{wannw)

SHRI DHAMANKAR (Bhiwandi)
You are quoling one by one the find-
mmgs of the Estimates Commjtiee and
still you are casting aspersion on the
Estimates Commitiee that i1t associates

with the Banking Department to cover
and hide things.

SHRI MADHU LIMAYE I have
a right to enticise.

& St dRTHEdw ¥ oap A
spwg g & Il N wwEar
e Wy | W R ey
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SHRI P M MEHTA (Bhavnagar)
Mr Deputy Speaker, Sir, I have
raised this discussion on working of
the nationalised banks so that peo-
ple can judge the performance and
the working of the commercial bank<
after nationalisation Nationalisation
of fourteen commercial banks 1n
the year 1969 was a major eveni
We were committed to 1t and 1t has
political context also I do not want
to deal with this vital economic mat-
ter 1n that political context but I
will deal with 1ts performance, its
economic aspects and 1ts impact on
the economy and ifs results and the
service rendered after the national
sation, 1n a dispassionate manner

Sir, the House will recall tha!
State ewnership and control over the
commanding heights of economy was
found necessary in the year 1968 and
therefore, the fourteen banks were
nationalised The major objective of
nationalisation was to reduce the dis
parity and inequality betweep the
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different categories of borrowers as
well as different categories of
regions. It was also in order to en-
courage the development of the un-
Jer-privileged sections of society and
he different under--developed areas
{ the country.

This bank nationalisation was
thought to be a powerful weapon to
gear the economy towards an all-
round balanced economy. Various
Government pronouncements and the
annual reportg of the Ministry of Fin-
ance indicate the objectives in this
regard, They are as follows:

(1) to mobilise deposits on a
massive scale throughout the
country and not in cities and
large towns only;

(2) accelerate lending to pro-
ductive endeavour of diverse
kinds, irrespectiwe of size
angd social status of borro-
wers, particularly in hither-
to neglected sectors such as

agriculture, small industry
and exports and promote
rapid growth thereof; .

(3) sustain and generate gainful
employment in the direct and
indirect manner on a much
larger scale than before;

(4) secure a more equitable
distribution of credit
throughout the country by
having a balanced  prog-
ramme of branch expansion
particularly in States and
areas which have laggedq be-
hind or were unbanked/
underbanked;

(5) encourage new entrepre-
neures and contribute to the
development and growth of
all backward areas;

(8) serve as active catalysts in
viable development in as
many sectors of the economy

Commission and Working of
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as possible and provide im-
proved and extended services
to the general public,

Now, let us examine whether the ob-
jectives have been achieved, and if
so, to what extent and whether the
working has improved or deteriorat-
ed and what its tota] impact has been
on the general economy, on the
under-privileged sections of society
and the under-developed regions.

So far as the deposits, the expan-
sion programme and extending the
banking facilities to the non-banking
areag are concerned, the position is
this. The amount of deposits in 1969
was Rs, 620 crores, and at present it
has increased to about Rs. 2000
crores. The number of bran-
ches has increased from 8000 in 1969
to about 17,000 at present. The num-
ber of mofussil centres has increased
from 1860 to 6000 now. Thig is a
Bood progress so far as deposits and
expansion are concerned. But at the
same time, the lending rate of inte-
rest hag also increased. It was 9.5
per cent in 1969 but at present it is
between 13.5 to 15 per cent. This
factor has added very much to the
cost of production.

So far as the financial picture
1§ concerned, out of fourteen banks,
six of them are running on losses and
two are on the borderline. Govern-
ment have preferred to hold the bank
employees responsible for this situa-
tion. They say that the agitation of
the staff is responsible for this dete-
rioration in service. But I would ask
the hon. Finance Miniser whether he
is not responsible and whether Gov-
ernment are not responsible for the
deterioration of the industrial pelations
in this very important sector. Are
you not responsible for maintaining
the harmony, the lack of which has so
badly affected the working of the
banks? I would like to warn Govern.
ment that indusirial relations in this
sector are at their lowest ebb and
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Government should take precautionary
measures to smoothen them.

I will give a comparison of the
progress or development of the back-
ward areas and developeq areas be-
fore and after nationtlisation. The
average annual growth rate in back-
ward areas before nationaljsation
was 21.7 per cent and the annual
growth rate after nationalisation is
215 per cent. That js, it has declined.
In the same way, the growth rate in
developed areas before nationalisa-
tion was 16 8 per cent and after na-
tionalisation it is 16.2 per cent. Here
also it has declined. This is the pro-
gress.

THE MINISTER OF FINANCE
(SHRI YESHWANTRAQO CIIAVAN):
What is the source of the figures he
is quoting?

SHRI P. M. MEHTA: Economijc
Times. Nationalisation has not been
able to make any dent in the existing
favourable balance of trade position
in developed area wvis-g-vis back-
ward areas, as regards deposit mo-
bilisation and banking assistance.
Throughout the period 1966-72, the
developed areas have contributed a
relatively lower proportion to the
total deposits mobilised by the bank-
ing sector as compared with its re-
latively larger share, in the total
advances made by the banking sector.
In other words, the backward areas
have contributed towards the finan-
cing of economic activities in deve-
Toped areas, instead of it being the
other way round. The aim was that
deposits would be raised ang advan-
ces would be made to develop the
economy of the backward areas and
it would help the local people in
their economic betterment. But the
results show that deposits from the
backward areas have flown to the
developed areas. This is the net re-
sult. It has adversely affected the
rural economy after nationalisation.
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The Economic Times has observed:

“The continuing poor assistance
deposit ratio in the backward areas
and the pace of the economy in
fact indicates in a sense the nega-
tive role of the nationalised bank-
ing scctor. By diverting the back-
ward area deposits to developed
areas, it prevents the operation of
the consumption multiplier to the
full extent in the backward areas
Had the mobilisation of  deposils
not taken place in these areas”—

this is very important—

“the same volume of income
would have either been invested
in fixed assets or consumed. In
either case, a large part of the
money would have circulated
within the region, giving to some
extent a boost to the economy™.

Now, what has happened? The na-
tionalised banks have exploited the
rural population. This is the net re-
sult of the functioning of the banks
I should like to refer fo the speech
made by Shri Mohan Dharia, the
hon, Minister of State for Planning in
Poona on 14-7-1974. It is reported
in Deccan Herald dated 15th July
1974:

“Poona, July 15: The Union
Minister of State for Planning,
Mohan Dharia today lashed out at
the custodiang of some nationalised
banks of India ‘who were obstruct-
ing the success of the nationalisa-
tion'. Inaugurating a seminar on
the occasion of the 5th anniver-
sary of the nationalisation he said
that the custodians had opposed
imposing social control of bank:
and even today they have been
ridiculing the decision of nationa-
lisation. They shoulg better be
relieved of their responsibilities
He said that some directors and
chairman have been working in the
same way as in the pest. Govern-
ment was also not prepared 1o
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delegate responsibility to the banks
completely and this hag retarded
their stipulated progress, he said.
Mr. Dharia said: Corruption mal-
practices ang in effective adminis-
tration seriously affected the per-
formance of national vision, Mr.
Dharia said: that he himself had
a bitter experience of the banks n
connection with the Planning
Commission’s scheme to provide
jobs to the educated unemployed.
What ig the use of nationzlisation
it the banks are obstructing the
process of development instead of

resolving them, he asked. The
Seminar was organised by the
bank users' association and the

Bank of Maharashtra Chairman
presided.”

The Minister of Planning had
commented this way on the working
of the nationaliseq banks in this
country.

SHRI B. V. NAIK (Kanara):
{old this in g

He
individual capacity.

SHRI P. M. MEHTA: 1 do not
accept it. He has no individual
capacity. He says his proposals

were negatived and Government 1s
not behaving properly. Who nomi-
nates the chairman and directors?
In the same way who prevents from
stopping them or removing them?
You do mot do because it politically
suits you. You always make appoint-
ments according to your political
convenience, Thig result in the de-
terioration of the working of the
banks,

I shall give some instances and 1
hope the hon. Minister will take note
of them. A TT was sent from Bom-
bay to Calcutta transferring a big
amount of a client. Maybe & lakh
or 0. It took 17 days to get pay-
ment. Common men, small farmers,
artisans angd retailers and Harijans
do not get advances from nationalised
banks according to their require-
ments. Over ang above they ex-

| perience barassment in getting ad-
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vances, when they do get them some-
times. Recently I had a talk with
the Deputy Manager of the State
Bank of Saurashira, a subsidiary of
the Siate Bank of India at Bhav-
nagar. 1 referred one case of a Hari-
jan who had askeq for a credit of
Rs. 2000 only for some small indus-
try. The Deputy Manager said, “It
is not possible for us to give him any
credit at present, because we have no
money,” In the same way, I referred
two or three cases of agriculturists
of village Nonghanbadar and another
village, which is a part of my consti-
tuency, He politely said, “We have
no money. Even 1l they come in a
number of ten and if we adopt that
village, even then we have no money
to lend”. This is the position of the
nationalised banks, They have no
money to lend to the small farmers,
small artisans and Harijans.

The procedure followed by the
banks in granting loans and advances
to farmers ang small industrial units
in the country should be properly
checked up. The proper procedurd
prescribed by the Reserve Bank ot
India has not been followed by the
Bank of Baroda, Jamnagar and Juna-
gadh branches in granting advances. hi
is a fact that agents of these banks in.
connivance with the staff have sanc
tioned loans of Rs. 80 lakhs to on
partnership firm without prior sanc-
tion of the Rescrve Bank and with-
out consulting the Ceniral Bant
during the period July 1972 to De-
cember, 1972

Now 1 will refer to some unfair
practices adopted by the Bank of
Baroda, Junagadh branch. In almost
all cases, advances were given to the
borrower through third party (not
the farmer). There werc selected
touts who came to the Bank ol
Baroda for getting finance to the
farmers. They were charging nroke-
rage of 10 per cent for the sum ad-
vanced. No personal verification of
the lands were being undertaken by
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the responsible officer. At times, one
watchman used to visit some places
and on his recommendation, the next
day advance was being given, Pro-
posals were scrutinised by one clerk
and sub-staff along with the agent.
No priority list was being maintain-
ed by the bank. No authority was
obtained from the higher authority
and payment was also not made by
the bank, for letter of undertakings
which were got printeq in the local
press. One watcham got the pres-
cribed forms of the bank printed in
some private press and he was selling
those forms. On those forms, the
whole procedure was going on. There
arc a number of cases where there is
impersonation. is done. Loans are
sanctioned but the payment i not
taken by a third person.

A person who wag involved in a
conspiracy case and who was in jail
has been sanctioned a loan. When he
wag in jail how could he execute the
documents? So, there are a number
of cases where corruption and unfajr
practices are going on in almost all
the branches.

16 hrs.

My hon, friend, Shri Madhu
Limaye, has referred to the issue of
overtime. The amount of overtime
paid from January 1873 to June 1974
comes to Rs. 415 lakhs, which is a
big amount. Why do they not make
appointments according to the work-
load and thus do away with over-
time? Why do they not streamline
the procedure in such a manner that
the banks are not required to make
their employees do work overtime?
I would say that it ig not the fault
of the employees but of the manage-
ment that they require their emplo-
yees to work overtime. I would say
that there should be a survey of the
workload and that they should
streamline the work in such a man-
ner that the employees mre not re-
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amount which ig being paid as over-
time is a huge one and it is adverse-
ly affecting the financial position of
the banking industry.

Lastly, I would refer to a very
small point. I had occasion to tele-
phone to the Manager, Nalbazar
Branch of the Union Bank of India.
I had received one communication
from the hon. Finance Minister and
on that reference I wanted to know
the latest position regarding one
case. So, I telephoned to the Mana-
ger of the Union Bank of India,
Nalbazar Branch, Bombay. His Ex-
cellency said “I will not talk on
telephone”. Then I told him that ]
am not pleading that he should give
a loan to the party concerned, there
he may do whatever he likes, I have
nothing to do with it but he should
reply to me in connection with the
communication I have received from
the hon. Finance Minister, He re-
fused to hear the contents of the
letier of the hon. Finance Minister
This is the behaviour of the Bank
Manager. .

AN HON. MEMBER: Now, he
will be promoted.

SHRI P. M. MEHTA: Certainly

The Bank Managers are duty

bound to speak in & courteous lan-
guage and to hear the people. He
should have noted the reference and
then verified it. He had no business
to say, “I will not hear you or I will
not listen to the reference that you
are making.”

After the nationalisation of Banks
1 would say, the overall impact o7
the general economy is practically
nil. We have seen the prices goint
up; we have seen the costs going upP
It has not benefited the small farmer
the small srtisan, the people in th
backward areas, the Harijans ar
others. On the contrary, the depos!
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of the backwarq areas are diverted
to the developed areas. The other
day, in the Rajya Sabha, the answer
given to one question indicates that
75 big houses are given a major por-
tion of the borrowings. This is the
way in which the nationalised Banks
are functioning today. It requires
immediate attention of the Govern-
ment. I do not know whether this
Government js capable of controlling
the nationalised Banks.

SHRI D. D. DESAI (Kaira): Mr
Deputy-Speaker, Sir, iwo of our Op-

position Members have said many
things regarding our nationalised
Banks. We had nationalised the

Banks with certain objectives. Na-
tionalisation was a means to an end
To that extent, we can examine in
terms of the final achievements we
have made, related to expectations
we had of the banks,

I do not want to go into details
because of limited time at my dispo-
sal. I can say this much that we
have a long way to go and I would
make a fow constructive suggestions.

The Banks have two primary
objectives. One is, of course, pro-
duction. Finance is the basic neces-
sity for increasing production. In
the light of that, we can examine
our agricultural and industrial pro-
duction, a certain amount of stagna-
tion and inflation. For that matter,
we have to go into some of our
methods. I do not want to talk of
Banks as a third party. After all,
the Banks form part of the Indian
economy. To that extent, we have
to organise our house in relation to
our own objectives and to meet our
own obligation. Therefore, in rela-
tion to our approach to the finance,
we may say that in the matter of
deposits that have been collected
from certain areas deposits that
have been advanced to certain other
areas and the productivity per capita
of investment, return in terms of
production, in absolute terms or in
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terms of G.N.P., we have not kept
track of watching it. Analysis might
help ug in reaching a certain advan-
tages lending system which might
mean some more production itself.

Now, an important point which our
friends made was with regard to
agricultural finance or financing agri-
cultural sector. Here again, I might
say that we have to do a lot because
the fact is that deposits have been
collected from agricultural sector
which has been deprived of its earn-
ings, because monies are invested
elsewhere. It is well known that all
the money that lies in American
banks today had its origin in the
farms The American economists
have recognised this; economists like
Barbara Ward have made it very
clear that had it not been for initial
generation on the farm front, the
American economy would never have
been what it is now. This by itself
is an example for us to regenerate
our economy which we are today
finding difficult to make good.

Another area is the industrial sec-
tor. Here I would say that a lot of
lending, is going imto stagnant in-
vestments. This must be curtailed
and a certain amount of rotation or
fast turn-round should be done so
that the funds generale more wealth
than we are presently having and
our per capita income is 80
increased.

There has been some talk about
our banking delays. Just now hon.
Member, Shri P. M. Mehta, talked
about the approach of one of the
Bank Managers. Here I would like
to narrate one of my recent experi-
ences. 15 days back in Englend I
talkeq to the Indusirial and Com-
mercial Finance Corporation an@
casually asked them how
financed their industry. I did .ot
tell them the fact that I was @ Mem-
ber of Parliament; I just talked to
them as & commoner. They put me
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to one Dr. Cross, He talked to me.

The next day morning I received a

bunch of papers from them giving
the various details about how they

lend in the United Kingdom. In the .

whole of western world, in fact even
in developing countries in South
America and North African coun-
tries, the feeling of urgency does exist
and there is a certain amount of
quick disposal of matters, The per-
song in our banks must be advised
or briefed that time is a costlier
commodity and that we have to see
that the time is not lost in wasteful
ways,

Then there is the question of re-
conciliation of accounts, Mr. Madhu
Limaye made a reference to that.
Here I would say this much that our
Government must insist on quarterly
balance sheets. There are many
banks and many companies in the
world which give quarterly dividends.
In other words, they close their
accounts every quarter. In fact, some
of the foreign banks in India recon-
cile their accounts weekly and the
head offices prepare their balance
sheets quarterly, and some distribute
the dividendg after approval by the
Direction body. Therefore, for our
banks not to have balance sheets for
three or four or flve years iz some-
thing which we should not tolerate.
(Interruption). I am saying quarter-
ly because if you give them a higher
target, then they might try to do
something. This.is one of the areas
in which, T think, we should insist on
some performance, because, after all,
it is from the balance sheet that we
can operate business or industry. If
there is no balance sheet, then we
would not know which direction we
are going in. It is more or less a
radar or 8 compass by which we
know the working of an organisation.
One of the biggest financiers told me
that we should never invest in a
company which does not issue balance
sheet in six months from its closing
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the accounts because that ig a sure
sing of its founding on something.

Now we have talked about deposits
and disbursements, There again the
centralised system should not mean
manipulation, This is what worries
some of us. We have seen that for-
merly the accent was on the Directors
and the Chairman in the Banks. They
used to use money for thewr own or
friends benefits. Now, after the na-
tionalisation of banks we have seen
that this privilage has gone to the
officials, We find that regional alle-
giance, )Minguistic offinities, 'religious
affinities and casteism-all these things
are distorting the centra] operating
mechanism. Therefore, the Govern-
ment should sec that there is justice
in distribution. Recently I wag read-
ing in the paper that the UP Govern-
ment was sore about the big deposits
that are being received in the State
but less of them being disbursed in
that State, Same is the case with
regard to Gujarat. In Gujarat, the
depositg received by 4  nationalised
banks are about Rs. 700 crores and the
advances given are only Rs. 400 crores
anr there is a gap of Rs. 300 crores.
There are certain States which deposit
Rs. 400 or 500 crores but get loans
to the extent of a couple of hundred
crores of rupees more. Some people
say that these States can use the
money better., But you can rest as-
sured that a State or person who
generates money has a better capa-
bility to utilise the money and has
also a better means to make it more
productive and profitable. There-
fore, any question of intelligence,
knowledge or education is no guar-
antee for an effective execution of
any scheme, because, in my personal
experience. I have found that know-
ledge and intelligence and education
have nothing to do with the ability
to perform. Therefore, the mere
argument of qualification does not
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work in practice, Therefore 1 would
urge upon the Ministry to see and
issue strict instructions, as, after all
injustice would result in tendency
on the part of the States to make
firstly claims, then demands and
ultimately] agitations for more auto-
nomy, because once the people sgee
that the centra] apparatus operates in
favour of only a few States, the confi-
dence will be lost and present posi-
tion or advantage of having a federa-
ted India or a united India and a big
unit will be lost and it would lead to
unnecessary fragmentation. This is
what we should prevent at all costs.
That is why 1 am just putting this be-
fore the Ministry. Do justice to all.

There has been a suggestion by the
Banking Commission to have rural
subsidiary banks. I do not know what
the Ministry or the Banking Com-
mission has in its mind about the man-
ner of execution, The value of les-
sons could be learnt from the large
amounis of monies that have been
advancer in a very good number of
countries where in effective acrions
have been taken on the rural sector.
Somebody would say: why make such
a general statement? Recently I was
vigiting & large number of countries
in Europe, South America and North
Africa early this month as also last
month. I saw actual situations exist-
ing there. Unfortunately for us, we
are looking small because we are lag-
ging behind. I also observed that the
regspect for us has gone down. As a
person who had seen how respect for

and the respect for India and Indians‘
to-day, in 1974 is at the lowest. This

want that we must have some intro-
spection and we should iry to see how
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we can get over the present deficien~-
cies we have,

There hag been deterioration in the
banking services. This again I would
tell you from my experiences in the
United States and elsewhere, it takes
hardly a minutes to cash your cheque
and most of the documents you can do
in matter of a few minutes. In India
we have found that when we want
to cash a cheque it takes a lot of
time, It takes 6 months to get a
paper pushed through, I am not
talking about grant of loans. If qne
deposits money and completes for-
malities of the documents, etc, it takes
about 8 months and even one year
to forward.

I now come to the subject of in-
fiation. Fiscal policies are under-
standable but they alone will not solve
the problem,

When we heard that in Indonesia
they were paying 15 to 17 per cent
of interest we thought that it was
something unusual but now in our
own country we are facing a similar
situation and we are paying now
about 15 per cent interest in order to
hedge inflation,

So, what I suggest is that not only
fisca]l measures are necessary but we
should have production and more pro-
duction and that appears to me to be
the only way out of the present
difficult situation which is facing us
(ends).

SHRI SOMNATH CHATTERJEE
(Burdwan): Today we are discussing
the Banking Commission’s recommen-
dations. The report was submitted in
January, 1972. It is fit and proper
that after 5 years of the nationalisa=
tion of banks the House should ronsi=
der how banks have been working and
what benefits the common man of the
country has got. We suppotbed na-
tionalisation. The common peéople of
the country supporied it with the great
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expectation of getting the real benefits
out of the nationaligation of banks. In
1989, when the banks were nationalisd
the Government came to control 85
. per cent of the deposits and advances
in the country and 80 per cent of the
working of the commercial banks in
thid country, and these came under
the direct control of the' Government.

When the Nationalistion Bill was
introduced and discussed in the House
the then Finance Minister, namely the
Prime Minister of. the country, said
as follows:

“Financial institutions are amongst
the most important levers that a
society has at 1lg ecommand for the
achievement of 1ts social and eco-
nomic objectives.. "

These high-sounding objetives are
very good. Let me quotc her further.
She said;

*, It 18 1n recogmiion of this fact
that we nationalised the Imperial
Bank of India over a decade ago. It
shall be out endeavour io ensure that
needs of production sectors of the
economy and in particular those of
farmers smal-scale industriahists and
seli-employed professional groups are
met Im an increasing manner. It
will be one of the positive? objec-
tives of nationalised banks to active-
ly foster the growth of new and
progressive enirepreneurs and to
create fresh opportunities for the
hitherto neglecteq and backward
areas. By severing link between
the major banks and big industrial
groups steps will have been taken
to bring about development of pro-
fessional management in the bank-
ing fleld.”

And then she said:

“Our sole consideration has been
to accelerate development and thus
make a significant Impact on the
problems of poverty and employment
and bring about progressive reduc-
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tion of disparities between rich and
poor sections of our people and Let-
ween relatively advanced and back-
ward areas of the country.”

A very laudable objective. But the
question 1g how far the Department of
Banking of the Government of India
has been able to achieve any part of
these objectives. The question is whe-
ther any reasonable amount of success
has been made in achieving this.

Let us take the disparity position
between the different States in this
country and different regions. So far
as relative backwardness of the eastern
and north-eastern regions of the (oun-
ry is concerned, it is so wellknown and
pronounced—I am wvery sorry to say
so—that whenever 1 raise a question
from time to time, a stock answer
comes, namely, that we are looking
into the matter and we are piving
a direction. But nothing has been
done, After flve years there nas been
statistically a lot of improvement in
the banking facilities, We have nu-
merous branches, some required and
some not required, and when I raised
1t in the Consultative Committee meet-
mg, I was told that in a residential
area within one furlong there are five
branches of different banks what for
I do not know. The statistics show
that there are numerous brancheg and
there have been a large deposit mobi-
lisation and comparatively a large am-
ount of advances is being given. Who
are the real beneficiaries? Are they
being distributed in accordance with
the needs of different areas and of
differerit sections of the people? Are
the backwarg areas getting the rea'
benefits go that they can develop? Ha:
that been achieved or not? From tha
point of view, you can consider whe
ther nationalisation which we all sur
port and want it to be successful tull
‘has achisved its objective?
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So far ag population figure per office,
that is, branch in west and South
India is concermed it ig 30,000 per
office while, in Assam it is 90,000 per
office. In Bihar and in Orissa it is
100,000 per office. But so far as rural
areas are concerned, the disparity is
still greater. Against the national
average population of 92,000 per office
in the rural sector il has been more
than 2 lakhs in a majority of the States
in the Eastern and North-castern re-
gions,

Surprisingly, even in the intra-State
distribution of banking facilities, there
has been a marked disparity. If you
will kindly see the Bulletin of the
Reserve Bank of India on banking sta-
tistics, in northern region which com-
prises of Haryama, Delhi, Iimachal
Pradesh etc., you will find that Velhi
takes a lion’s share of the advances.
In northern region, the total amount of
advance hag been of the order of Rs.
443 crores out of which Rs. 267 crores
is for Delhi alone while, in the whole
of Himachal Pradesh il is Rs.
2.49 crores and for the entirety of
Jammu and Kashmir, it is Rs. 2.03
crores. So far as North-eastern region
is concerned, I am sure you will also
be interested to know that, that is,
Assam, Meghalaya, Manipur and Naga-
land, Tripura, Arunachal Pradesh and
Mizoram which constitute north east-
ern zone for the purpose of banking
facilities, it is Rs. 17,78 crores as
against Rs. 443 crores in the northern-
region. The Eastern region gets Rs.
435 crores, that is Bihar, West Bengal
and Andaman. In the weslern re-
gion, it is Rs. 1,285 crores, that is,
Gujarai, Maharashtra, Goa. Daman,
Diu, Dadra and Nagar Haveli. In
the southern region, il is Rs. 581 cro-
res. This is the disparily which I
am reading from the Reserve Bank of
India's Bulletin, April, 1973.

I wag saying. how in a particular re-
gion, the disparity is there. It will be
seen therefrom that in Maharashtra
lesg than 25 per cent of the district has
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gol 60 per cent of the facility of bank-
ing One-fourth of the district has only
10 per cent of the banking faci-
lity, Therefore there is concen=
trativn of 60 per cent of the bank
offices in the developed areas in Maha-
rashira. One fourth of the area of
the State 1s enjoying sixty per cent
of the banking facilities. The rest of
75 per cent of the district has got only
40 per cent of the hanking facilities.
Unfortunately, although one of the
major objeclives hag been to help in
the development of ithe backward areas
the tendency has been to go for an easy
profiteering in the matter of lending.
That has happened. I believe the hon.
Finance Minister has saig in the other
House that five major business houses
are enjoying about 75 to 80 per cent
hank advances.

16.30 hrs.

[Surr DiNEsH CHANDRA GOSWAMI it
the Chair}

Is that a desirable thing? Was that
the purpose for which the bankg were
nationalised? 1 would like the hon.
Finance Minister to tell us how you
have helped the backward areas 1o
progress; what facilities you have given
for agricultural production; how has
this huge amount lying with the banks
been utiliseq to increase fertiliser pro-
duclion? If I may read from the hon.
Finance Minister's last speech While
introducing Finance Bill No. 2, he gaid:

“Fundamentally, the imbalance
that now existg in our economy can
be removed only through sustained
increase in agricultural production
though this is not going to be an
easy task because of inadequate in-
digenous production of ferlilisers
and steep increase in their import
price.”

‘What role have the natim:aliled_bmk!
played in increasing the agricultural
production in this country? 1 would
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like again to quote from the Reserve
Bank of India bulletine:

“Out of the public sector funds
advanced to priority sector the posi-
tion as on June 1972 was that 8.4
per cent was advanced for agricul-
tural purposes out of the total am-
ount of credits gran '

This is the position. Thig disparity has
not been removed. The stress on agri-
cultural production anq on farming
loans has not been given. Though
there is increase in the advances to
priority sector I find that from the
_report that there has been almost sig-
nificant increase in the share of the
priority sector in the total bank credit
in June, 1974. Although amount-wise
it hag increased, proportionate-wise it
has decreased.

The whole of the eastern and north-
eastern region shared only 11 per cent
of the total credit loan to priority sec-
tors. It is a very sorry state of aflairs.
You cannot have proper and adequate
development of the country by keeping
areas and areas perpectually backward.
You do not think western India alone
will bring all-round developgent of
the country.

No doubt, there hag been an enor-
moug increase in the number of bran-
cheg but, Sir, we have to see that these
branches become a comme-cial propo-
sition and that it is not just for the
purpose of record that this bank has
so many branches. We have to see
thelr commercial feasibility. We have
to see how far it has commercially
helped. I am not saying you open
branches only with profit motive. You
have to open branches in the rural
areas which have remained backward,
but the stress should not be only on
the number of branches opened in a
year. Our people know that a mere
increase in the number of branches
does not help in their difficulties.
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So far as the functioning of the
nationalised banks is concerned, I
think the greatest defect has been that
they have failed to create one of the
most urgent necessitiss, namely em-
ployment potentialities or employment
opportunities. A scheme had been
recently indicated to the people, I
believe in the last year'’s budget, n
regard to self-employment. We would
like to know how it has worked, and
how much employment opportunities
has been created with the help of the
banks. We would hke to know the
statistics in this regard. It 18 1o ure
merely trying to give ideas to the
people without telling them what the
actual result is. We would hke to
know categorically how far the
nationalised banks have helped in the
creation of greater employment op-
portunities. = 'What is the extent of
employment given so far?

Their second fallure is that they
have not been able to broaden ade-
quately the interpreneurial base 1n
this country. That means, so far,
their stress has been on or their love
continue tp be with these monopoly
houses. They do not make loans
available to the gmall and honest en-
trepreneurs. Those who have larger
amountis are able to run away with
large amounts for so many purposes
from out of public money, and Gov-
ernment are allowing them to do so
in order to keep them in good humour.

The third failure that I would like
to mention is that they have failed to
increase the agricultursl productivity
in this country. There hag been a
system called the differential interest
rate system.

So far, it appears that the scheme
has not been a success at all. I would
like the Finance Minwster to tell us
whether the scheme has been a suc-
cess and whether it has helpeq the
common people or the poorer sections
of the people.
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So far as farming and agricultural
production are concerned. I demand
that adequate flnances should be
made available to the persons who
really need them, not the big jotdars
or zamindars. The burghadars or
the share-croppers cr the persons who
actually till the soil are not getting
the benefit. We would like to know
how much money has been spent on
meking irrigation facihties available
to them, on making ferlilisers avail-
able to them and so on. Let the hon.
Minister please have a look at some
of these aspects also which are most
important aspects. Merely coming
to Parliament for geiting more and
more taxes levied on the basis of their
admitted failure to increase agricultu-
ral productivity will not justify the
continuance of this attitude. They
must justify nationalisation and ful-
fil the people’s hopes and aspirations.
They want these banks to flourish and
flourish for the benefit of the people,
not for the benefit of their monopolist
friends. Therefore, it is essential
that these things should be made avail-
able with the help of the banks' 1e-
sources which are public men, and
Government should immediately ad-
dress themselves to this aspect.

In conclusion, I would make a brief
reference to foreign banks. These
foreign banks have developed an in-
strumentiality for repatriating foreign
exchange; as regards the methods of
dealing in foreign exchange, how they
are doing it etc. It Is very dificult
tor this ‘Government o keep pace with
it, and T am sure they have not got
the mechanism for that purpose.
Large amounts of money are being
repatriated ag eanings and profits by
these foreign banks, Why should they
be treateq separately? If we can gene-
rate resources. on OUr ownm, why
should certain foreign banks get cer-
tain privileges to take money out of
this country? There has been quite a
considergble expansion of the business
of these banks. They may bot be
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opening new offices or branches at
the rate at which the other nationa-
lised banks are doing. But they are
still attracting larger amounts of de-
posits, If we compare we find that
the increase in the deposits and ad-
vances in their case is ng less than
that in the case of the nationalised
banks. Why should we allow these
foreign banks with some dubious re-
cord in the past and also the present,
ang which will no doubt conlinue to be
so in the future? Why should we
allow them? Why should they
not be treated in the same fashion?
Why should they not be nationalised,
and why should the resources at their
disposa] also not be treated as public
resources?

I would request the hcn, Minister
to explain it. I believe he has ex-
pressed his disappointment very re-
cently about the slow progress in achi-
eving the objects of nationalisation.
Thep what is being done for the poorer
section of the people, for increasing
agricultural production, fo: the self-
employed professional and for the
small entrepreneur.

SHRI P. GANGADEB (Angul): As
we gll know, the banking system in
this country is an imporrant financial
intra-structure.  Ownership, control
and the credit policies in respect of
commercial banks very much influ-
ence the volume and pattern of invest-
ment, Sir, the criteria of evolution,
therefore, must be based on norms of
social cost-benefit analyses in a wider
pe:spective. The achievements of the
public sector banks in the recent pe-
riod of course, in that sense; have
been quite significant,

In a short period of five years, the
deposit mobilisation and branch expan-
slon have been as much as, what
could have been possible In nearly
two decades during pre-nationalisation
period. It is also evident from the
phenomenal rise in the numbe: of
borrowers’ accounts that lending op-
erationg cover a much larger variety
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of people  For instance, from a smallj§ made available to flow lor investments
figure of 2.6 lakhs in 1969, the num-§if in poor States and backward areas....
ber of such accounts now 1s as highfl (Interruptions). Therefore, it 1s ex-
as 20 lakhs This shows an increaseR} iremely important that planning in the
a good increase, by a few hundreddifl matter of credit operationg is started
per cent. at the grasg roots. This is a matter

1 of national importance and in fact this

The priority sectors such as agr- ' . help establish -
culture, small scale indusiries, retail | dustrial ?iemocracy l:t Ei?::::nrg‘ot

trade, small business, efc. have recelv- .01 i1y i
ed much greater attention than it the we::l . ::’“n r:;‘ani a::“f::m:g
was possible during the pre-1960 pe~  pyrequcrats work with outmoded tra-
riod when big busmess controlled the 4 4i0na1 norms ot capitalist soclety.
destiny and operations of the cOM- yarefore the setbacks to peograde
mercial banks. From the reports wé ... peen taking place Therefore, it
find that between June 1969 and June g jnportant that the traditionalism of
1973, the share of these prionty sec- the bureaucratg is changed into social
tors has increased from Rs 441 crores dynamics and geareq fo the obijectives
to Rs. 1207 crores  This 18 the cor~ g go01g of gocialism I suggest there-
rect picture as we see the reports. g0 in proad outline the following to
I will further add that public sector ~be considered by the hon Finance Mi-
banks have made rapig strides They nister Firstly a series of orientation
are moving in the right direction Programmes for the bank employees
But we shoulg look at its dispassion- Will be of great help. Secondly, the
ately In certain fields, however the Procedure regarding hypothecation and
progress has not come up to publc guarantee documents for making ad-
expectation in so far as the role of Vances should be more simplified; it
the public sector banks in our egalita- 18 simplified to a certain extent but it
rian soclety is concerned. This is true  should be simplified more. Thirdly,
specially in the sense of rmml im- the fear of demasiﬂ‘ proﬂf-abﬂity
balances. There I have a grouse. from a larger degree of risk in the
matter of repayment, must not stand
Then a study of credit-deposit ratio  in the way of making advances to
for different States and Union Terrl- weaker sections of the society Fourth-
tories revealg that Jess Industrialised 1y the capitalist norms for socialist
States do not get their full and legiti- rgle of public sector banks is a con-
mate share of bank deposits for in- tradicition in terms. Thig asvect should
vestment purposes. For example, ac-  pe looked into and the needful should
cording to the 62nd Report of the Esti- pe gone at an early date. In conclu-
mates Committee, the credit-deposit gjon, 1 say that there is every reason
ratio varies between 1051 per cent in  for the right thinking members of the
Tripura ang 10785 per cent In Tamil House to congratulate the Govern-
Nadu. ment for their thought to achieve the
Therefore low percapita-income desired goal through nationalisation of

banks I am confident, Sir, that what-
:;at;fa::s f?j;:}wm::;tfrgiﬁr'dxﬁ ever the leeway it shall be made up
it is invariably less than fifty per cent. VeTy S00™
So, Sir it appears that either because
of the control exercised by industrial SHRI VIRENDRA AGARWAL (Mo-
magnates, or because of inadequate radabad): The earlier speakers who
preparation of viable schemes of in- have participated in the debate have
vestment, that the deposits, are not covered quite a goog area. I feel that
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the Banking Commission was consti-
tuted much earlier than the banks
were nationalised and their termg of
reference became irrelevant the mo-
ment the banks were nationalised. 1
really do not know what purpose would
be gserved by a debate on their report.
Of course the hon. House must discuss
the functioning of nationalised banks
during the last five years and that is
what 1 should like to do now,

The banking system has played a
vital role as an eflective instrument
of economic growth and social wel-
fare all over the world. I have had
occasions to go through their function-
ing in certain developed countries. I
was really amazeq how a country like
West Germany which was almost de-
vastated could succeed in such a short
time in building up its economy with
the help of hundred billion dollars
given under the Marshall Plan by the
United States. The credit for build-
ing West Germany. I feel, goes to
none else but the banking system.
What have we done in our country in
the last 27 years? Banks were placed
under social control and then this
Banking Commission was appointed.
In 1868, 14 commercial banks were
nationalised, Of course, it is a Jebat-
able point whether the banks were
nationalised for political reasons or
economic considerations. My personal
view is that the banks were nationalis-
ed entirely for politically considera-
tions. Bank nationalisation was un-
doubtedly a major event in the history
of free India. It had or used the as-
pirations of the people. There was a
feeling at that time that nationalisation
of banks would prove a panacea to all
our economic problems. The common
man got an assurance that he would
get the required credit to keep his busi-
ness going. The nationalised banks have
functioned for last five years. Today
let those who were responsible for na-
tionllsation ask whether the objectives
for which banks were nationalised had
been served. Your own Finance Mi-
nister concedes now and then in
various party of the country the banks
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have failed to serve the national ob-
jective, The other day a junior mi-
nister for Planning talking in Poona
had said that bank nationalisation was
the greatest failure because 1t dig not
serve the national objective. These
are hard facts. It is no use being a
part of the band wagon without seeing
the repercussions and the consequen-
ces. Bank natlionalisation, unfortuna-
tely, had not improved matters. If
you make a very objective study of it
in respect of profilability, efficiency
productivity or any aspect of the bank-
ing system, you will find 1t has deterio-
rated and the depositer has suffered
greatly. Lel me put a question not
to the Finance Minister but to the
Congress members who hail nationali-
sation whether the banks in this coun-
try have proved to be an instrument
of economic growth and as social
change and whether they have helped
in any way to arrest the spiral of gal-
loping prices. Make an objective
study, go deep into the problem and
answer yourself. Then speak what
your consclence expects you to say.
There is no doubt that the nationalis-
ed banks have done wonderfully well
so far as branch expansion ig concern-
ed. During the first vear hetween
June 1969 and December 1972, the
number of branches npened had gone
up from 8.000 to 14,000. Tt was a very
happy development though of course,
it is a question of doubt whether they
were opened in the right areag in the
backward areas, or in rural areas
where they were expected to be open-
ed. There is another aspect to the
same problem and that is whether it
has not increasegq the administrative
costs to such an extent that the depo-
sitor who had put his monev into the
bank cannot get a fair return. I per-
sonally feel that the branch expansion
wag a good move in the right direction
but. because of the enthusiasm, we
have gone at such a ranid pace that
the administrative cost has gone up
very high. Further the deposit col-
lertion from the new branches was not
very encouraging; it was quite poor
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[Shr1 Virendra Agarwal],

There is another aspect to judge the
situation, and that is the aggregate
deposits as percentage of national in-
come, and that is low. While we feel
“1appy that the deposit mobilisation has
een very very high. We have also to
see the rate of money supply in the
country, because bank deposit has got
a direct relation to the money supply
in the country. Therefore, we cannot
afford to forget one aspect of the prob-
lem when we judge the total situation
objectively. I do not feel very happy
there,

The previous speakers have laid a
great deal of emphasis on the fact that
the commercial banks, or the nation-
alised banks, have not served the prio-
nty sectors adequately and effectively.
It hag been conceded by the Finance
Minister that the nationalised banks
have faied in this respect. I need not
go into it at all because 1t is an accept-
ed situation in the country today that
the banks were nationalised to serve
the priority ‘sectors that 1s, the agricul-
tural sector the small-scale gector and
schemeg for the self-employed. Shri
Mohan Dharia hag said in Poona that
the scheme for the employment of five
million has failed, and failed largely
because of the inefficlent functioning
of the nationalised banks. Therefore,
I need not comment on that point.

On the agricultural fuont the na-
tionalised banks have failed us. The
agricultural production is going down
rapidly every year. I think we have
to blame the nationalised bankg to
some extent, if not fully. Between
June 1972 and March 1973 the propor-
tion of lending to priority sectorg to
total lending rose only by lesg than
one per cent. I think the banks need
to gear up their administrative com-
petence and effort in this direction.

Then while these nationalised banks
have raised their bank credit to the
government sector by 14.5 per cent
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from Rs. 7,491 croreg to Rs. 8,581 crores
between January 1973 to September
1973, the commercial sector has been
denied a fair share of the credit. The
whole of the resources have been
directed to the Government sector.
So the credit to the commercial sec-
tor has declined by 2 per cent from Rs,
1,954 crores to Rs. 1,815 crores. I be-
lieve thig is one factor which has been
largely responsible for the galloping
prices because the bank credit to the
Government sector mostly goes to un-
productive spending while any loan or
credit to the commercial sector cannot
afford to go to the unprodutive sector.

Even the total bank credit as percen-
tage of the total deposits has declined
sharply from 78.88 per cent in 1968-T0
fo 68.85 per cent in June 1973.

This 1s the smituation about profitabi-
lIity. It hag been greatly emphasied
that the profitability has gone down.
I need not lay any more emphasis on
that.

17 hrs.

I want to say that the depositors in
this country have suffereq a great deal
because of bank nationalisation. Why”
It is because depositors have been de-
nied a fair rate of interest on their
deposits. Whereas lending rateg have
been raised, interest rates on deposits
have not been raised. I feel, there
shoulq be a difference in the rates of
interest between lending and deposits
by 4 per cent.

About the Board of Directors, It has
not been constifuted accorling to na-
tional objectives. I feel depositors.
workers, economists, small agricultu-
rists small entrepreneurs eic., should
be represented on the Board of Direc-
tors. Are we doing it?! No. At the
moment I feel, the Finance Ministry
has been distributing patronage to
their own favourites.

The bank efficiency is one of the ma-
jor casualties today. We all know that
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out-station clearance which useq to
take three days now takeg more than
a month. We take about an hour to
get a cheque cleared.

At the moment, indiscipline in banks
15 8o rampant that it is very difficult
for any Bank Manager to get the job
done. The Bank Managers feel help-
less. I suggest that banking ghould be
declared as an essential service,

There is a lot to say on this sub-
ject. But I woulg just mention two
points more. One is that the farmer
for whom the hanks were nationalised
15 required to fill up such a serieg of
forms that it has bheen calculated—
let the Finance Ministry calrulate for
itself—if he wants to have one rupee of
credit from any nationalised bank, he
requires to spend 35 p. on filling up
the forms and, actually he gets 65 p.

Finally, I would say, trom the
speeches I have heard that we have
reached a point when the Govern-
nient must constitute a high-powered
judicial commission to go mto the fune-
tioning of the Reserve Bank and also
the nationaliseq banks. This is abso-
lutely esgsential 1f we really want to
understand whether bank nationalisa-
tion hag succeeded or not. If it has not
succeeded ag 1t is admitted at all
hands, then, why should we not do
something constructively and positi-
vely to improve the functioning of the
Reserve Bank ang nationalised banks?
I feel that the Reserve Bank should
be an independent monetary authority
in this country and its advice should
prevail at the Government level. If
it does not, then the Reserve Bank
should have a right to come before
Parliament and tell that its advice has
not been followed.

These are some of my points. 1
feel that if we fail to re-organise the
banking system on modern lines which
should serve our mnational objectives
in respect of giving necessary adequate
credit to agricultural sector, small far-
mer, small entrepreneur, we will not
1820 L.S.—9.
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be able to build an economy at a time
when our economy is wholly stagnant.
I personally feel that bank national-
sation was one factor responsible for

economic stagnation and galloping pri-
ces,

ot q® == 3o (A7) - Aw
HAY oF am wrw7 § 6 gw 4w Y avw
T A WA § agA gRT-gRT
fafeers @ g w=8 w8 w&W
a7 g | fafeen & oeae A i ave WY
7w W@ 2 fF gaer sear wdf=T gar
g fF g8 Wit el To7 a1 wfray
agr a7 fearf Zam 21 fedt oY &%
¥ W1 I AT 987 97 459 F7 q@Ed
HITET FAT | FqET 78T v & "
¥l & sHATIAT W1 ewgre faAr
7z fam adl oY aamdd | I9F Qe
forezar 2, 3% wvaat &, 97 yenfame
a7 ¥ aE At weEr o afEw
oY WY d'% W W7 AT T WAL
FT GANT #Te FY fadnr ) A
7@ fw ama & fog a7 sral sed &
sdtat @iz forgr 7qar

Fafa AT o FHET 3T oY ey
gafam a7 &1 12 9@ 9. wd gr
% qar wgl 37wy 1€ difeva g g ar
W& | 7% @ FT AW Avv9A giar §
fF 37 a7 31 o =g w9 QR
ag FHE A1 ALY A7 formwy wrTy 9w
fFar ar 99 gT @AT g 19T 12 AW
w9q7 3 ATTGT | I@ AFHOAT
Fir g’

za i fomar o 2
“It has so far incurred an expen=-
diture of Rs 12 lakhs on travelling
and olher expenses of the Commit-
tee-’l
qgfito ATvo U0 AT E, WA AT
o, ifear & femd Soddn | a8
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[ =fr 7= sz emw ]

T qTgT Y § IwHr da% wT qAT
g€ i< wr 9wy A oo e g
w7 Ak ag wawr w1 ader
fasar ? s gwg W a9 gEfag
#oqr feda Ao &waT g ...
(=awam) |

# wrowY oy T @r ur fr dwi &
AT R W AT € | AR
YT 74T & §F 7 § Q1T TATIE
AT AT E | dF ATAT X 1963 7 4
w0 95 w1 ARy faur, 1971
# 6 F® 14 9@ fomm, 1972% 7
FU% 11 @@ fear Wi 1973 &
Felde 127G @ | BF EEW
7 qg IR FEA IS F T awi
FH F &1 9@ a0 W@ § few 7g
a¥yga ¥ ara § i WEe-erw 4 70T
Y@ agq 12FCBBTTAT 1 1963
¥ ag WEC-ITEN W gUT 4T | FEA

AT Ug 0 AR WY R )
(swwa)
MR CHAIRMAN: You have only

ten minutes, Please try to conclude
within that time. Do not have over-
time yourself.

ST AT AR IO 0 AR & WA
e wEr fadar | dvw wEHEEE €,
geeTd TEIEed § 1 WY Taa

7 agt fwer § oF EWIRT A
formr 2 .

“Most of the employee-directors
among officers have suffered and
gone through a deep emotional
trauma at the chaotic state of
affairs in the organisation.

“They have become totally dis-
couraged finding every interest
group ganging up and sneering at
the honest officer-director for being
a ‘stupid idealist’ instead of follow-
ing the whole tribal norms.

AUGUST 14, 1974
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“In this particular nationalised
bank, the Chairman himself, who
could have played & major role in
integrating the board and disciplin-
ing it first of all by his own exem-
plary discipline, follows the line of
least resistance and kmowing the
various interest power centreg does
a dnift exercise of siding with one
or the other power interest as the
cese may be.”

This is the condition of the manage-

w7 wrd sars o dW0
FY ®T greT &7 W9A &8 AT A
dsaE g1uw e § wfeardt ofan
7wy, gy WY ¥2T 5 5y fafeun
Affy agr v FH LB A wFOAT R
91 frn € 600 ®707 ) 37 AL O™
AT QYo fciaegr 1Y & 57% wim Ram
7 faqz fefrzye & oF St arwiad )
73t g 9T AY 594 "R T AE fmer
g fagr mar g wixdw aYsud 4w
AT T | T T AT &7 ¥4
aY d8r  qemET § SR FE g o
T T gaTdryar w1 WA
7o 1 72 &Y Sfwe 78r€ &1 wE T
QT3 AvrEeR A%y § AR FT A gA-
AT T & §AFT 1 FUsAZg WAL a0
o gfrefadr mdt @1 #vE fawew
aY YT wrfgy, #r€ ol ay gwr =fad
w7 WA A FHE aFAT § ? A9
Foaeft A 74 ¥ fag 5@ 1 M
gedrize FAdY ¥ N g© foar & A
qIo3d | ST FEry:

“The backward man is at [rst
afraid to approach the bank, when
approached tries to run away f{rom
it, when pursued feels suspicious”™
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PRI L | W qq q faem
FY AT § §RT WY wyoRy 3w nfed

“If a peison wants to take a loan
of say Rs. 5000 for purchasing a
diesel engine set for his farm, it
might take 6 to 8 months; and
there is a whole chain of officers
and personnel who have to be
satisfled; and the number of forms
and performance to be filled up is
really amazing.”

AT FRT 541§ P AuAATAnT
¥ az gfasersfee 1, w7 grzdy Y
A faer o, g A rawar g1 -
EQTH T WM TF ATSAT & TR AL WY
3 & Y & | o &Y fawr
freT & 7g Wrsma ame

Of the total advances given to the
agricultural sector upto September,
1973, 42 per cent had been given to
threg: States—Tamil Naduy Andhra
Pradesh and Maharashtra. Similarly,
in the small-scale industries sector,
35 per cent of the credit has gone to
Tamil Nadu and Maharashtra,

[eRGI FT AT Y A & Ay
I AMAATEANA FT 4T I AZT A AT

Development of backward regions—
how will this object be fulfilled.

qg WY NIYHT I 9 97§47 4 TA AT
2? wn dwgd fow #r g fadar ?
F awwar § 6 Ui & 918 W9 A
aga wurar arfaw Qe § | wAET A

AU A
®The Committee also note that
while the progress, made by public
sector banks after nationalisation
in areas like deposit mobilisation
and branch expansion, has been
gomewhat satisfactory, in other
important and vital areas like lend-
4ng to weaker or priority sectors,
particularly agriculture; removal
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of regiona] disparities in banking
development of backward areas,
provision of improved service to
the public—which were the main
objectives of nationalisation, the
progress has been slow and has
rather fallen much short of requre-
ments and public expectation.”

AT §E g7 & FOa oA arfee
At | AfERTdE e S grar
YIfFHFAT 5 AT ST T5 T THL
RTITHT g T gER ? IwH wAT
wraTal & ) faeard o ada FraET
g ol i wfvier, a7 § wwaw
#F T gm & 1 8% wrafwal ®1 @
gerd oot faera & 1 gy amera ag HolwA
2 | Aafser e, srevee a1 gER We
A Y ed A wa &) Y 4%1 § I
F79 § 3791 e awag et §
o %1 WY 77 I a1 gy e iy
grerin o agr Ay afsw
w19 WY ¥ A& [An Fgw e ATET
faw woo g ofgd 1 qm ¥
gy W mry W @Y &, 4§ F9
aF Iy, WA T |

SHRI C. K CHANDRAPPAN
(Tellicherry): It is now § years
since banks were nationalised in the
country. This is an appropriate
occasion for us to review and asscss
the functioning of these nationalised
banks. When the fourteen major
Banks were nationalised the Prime
Minister spelt out the aims of natio-
nalisation. She suggested a reorien-
tation of credit to fulfll social
objectives, carrying banking to com-
mon man, providing institutional
eredit to small and hitherto neglected
gectors both in agriculture and in-
dustry and helping priority sector to
grow.

17.18 hrs.

[SErz VASANT SatHE in the Chairl
These were the objectives which were
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outlined at the time of nationalisa-
tion of banks. Five yearg have
passed, During this period the natio-
nalised banks have no doubt done
something whith is creditable, For
example in the matter of expansion
of branches there have been branch
expansion in the rural sidg in the
country as & whole. From 8321 in
the year 1959, now it has come to
60,503 branches. Deposit mobilisation
hag come from Rs. 4,669 crores then
to Rs. 8962 crores now. Banking
operation in rural gside has increased
by 50 per cent. Commendable per-
formance was there in certain other
sectors too. This is one side of the
picture the biight side of the picture
regarding the work o® the nationahz-
ed banks. When we take all these
aspects into consideration we have to
take vital aspects of the functioning
of nationalised banks. Wg¢ were told
in 1868 that banks weré& nationalised
to de-link economic institutions from
he grip of monopoly houses,

To-day it is with all justification
that we can ask you a question as to
how far we have succeeded? On 6th
August, this year, our hon. Finance
Minister, Shri Chavan, said while
answering, a question, that five busi-
ness houses in thel country, namely,
Tatas, Birals, Mariin Burn, Mafatlal
and Bangur-—these five big business
houses—have amassed an amount of
money by way of credits. Rs. 18,610
is the total amount of money in lakhs
they have amassed, “But, the same
companies, in 1969, had only Rs. 15,725
lakhs. It has now gone up, and to-
day these big business houses in our
country are getting a little more than
75 per cent of the credits which had
been given to the organised industrial
sector. This is not a very commend-
able situation. This shows that one
of the major objectives of delinking
of the industry and of the monopoly
houses from the financial institutions
oould not be achieved successfully by
the nationalised banks,

AUGUST 14, 1074
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Another interesting thing is this.
You may look into that. On 10th
May, 1974, the gccumulated amount
of credits given to the private indus~
triee in our country comes to
Rs. 9,379 crores whereas the interest-
ing aspect of credits that Govern-
ment have taken from the banks
comes only to Rs, 9018 crores—
nearly 300 crores of rupees worth of
credit have been given to the private
industry.

MR. CHAIRMAN: Mr, Chandrap-
pan, earlier you gave some flgure.
Will you kindly check up whether it
is Rs. 15000 crores, 18,000 crores or
Rs, 1,500 crores?

SHRI C. K. CHANDRAPPAN: This
was an answer given in reply to a
question on 6th August, 1974 by Shri
Chavan. It may not be taken as an
argument. The answer has been
given by him in the House. The
point here is fhat we did ot succeed
in delinking the bank from the
monopoly houses. That Is the point
1 want to make. Another objectivet
which wag stated at that time
was to help the weaker sections and
the undeveloped areas. I do mot
want to go into the problems of the
undeveloped areas as my friend, Shri
Chatterjee, has already dealt with
it. I would, however, Tike to bring
to your notice as to what is happen-
ing to the weaker sections. They
are badly neglected. They are as
badly neglected as bcfore. Though
I cannot use the word ‘worse’ T use
the words ‘as badly as it was before’.
Shri Naik is not here, Otherwise he
would have fought with me when I
say all these things. A statement
made by the Directorate of Land
Development said that in the matter
of returning loans promptly the
ghare-croppers and much better than
even the jotdars, They set an ex-
ample. For example, 75 per cent ©of
the share-croppers in West Bengal
returned the loan in time. They did
not use the loans for apy other
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purpose, They used the money for
increasing their production of paddy
by 77 per cent., This loan was given
for agricultural purposes. The State
says that it is extremely difficuit for
the share-cropper to get loans because
his credit-worthiness is always in
question, This is the age-old concept
which we are having regarding
credit-worth:ness, that is you must
have either immovable property or a
third-party guarantee, You require
so many things when you are giving
to a poor share-cropper because he
cannot produce land-record,

Now, you take the case of lande
owning cultivators. They took loans
and returncd only 40 per cent, The
poor share-cropper whose credit
worthiness is challenged, returned in
time and used the money for produc-
tive operations, Another figure may
be interesting in this regard. During
the last five yeafs the fourteen natio-
nalised banks gave short-term and
long-term loans to farmers holding
below 2-1]2 acres of land only 24 per
cent, and farmers having above 2-12
acreg 66 per cent, whereas farmers
having more than 10 acies got 34 per
cent of the loans This is about short-
term loans Whe)p you ccme to long-
term loans, the situation is etill
worse, ‘Those having 2} acres got
only 5.1 per cent; above 21 acres got
049 por cent and thosc above 10
acres got the maximum share, that
18, 023 per cent

The greatest indictment on the
bankruptey of the policy comes from
the Public Accounts Committee. I
may guote:

“The Committee are not convine-
ed that the nationalised banks have
been able to meet the genuine re-
quirements of the credit for the

Commission and Working of
Nationalised Banks (Dis.)

Now, this is bappening. There is
big number of bureaucrats for run-
ning the whole institution. It will be
correct to say that instead of natio-
nalising the banks the Government
hag bureaucratised thg whole .et-up.
If you want to touch the problem,
first of all, the Reserve Bank of India
should be re-structured. The persons
on the Board of Directors of the
Reserve Bhnk of India—I will not
say they are agents—arg rerving
their own cause. Mr. Chavan said
the other day that he will not touch
them because of the hoary situation.
This Board of Directors is analogous
to the Railway Board set-up, name-
ly, the same concentration of medie-
val type of bureaucracy in the
highest-policy-making body, When
they give loans, they should take
imto account the needs of the
poorer sections, They should mnot
give loang to the blackmarketeers,
harders and profiteers. Last year
there was a case when we were faced
with tremendous hunger and starva-
tion in the country but food materials
were hoarded by certain people and
yet money was advanced to them by
the Reserve Bank. There have alco
been cases where big business hou:es
were favoured on the wstruction or
at the instigation of the Rcserve
Bank. When Goenka approached the
hank for o huge loan whep theore
was a CBI inquiry against him, the
employees’ representatives in the
Reserve Bank opposed it and sawd
that 1t #hould not bei given, but the
Reserve Bank said No, it can be
given’, Again, when Government
were about to announce their credil
squeese poliey, Ti- 3 crore. 'was given
as loan to a Mg millower. The
employees’ represuntatives opposed it
but the Governmeni representalives
did not sey anything in the regard at
the meeting of the board of directors

There i8 no point in accusing the
employees in the name uof discipline
and in the name of dvettime, for thy

voke b ¥ .
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failure in functioning the nationalised
banks. They huve done good work as
employees and as directors of the
nationalised banks, Here, 1 would
like to draw the attention of the
hon. Minister to what has appecared
in the Capital dated the 20th June,
where the employees of the banks
in Caleutta have offered and said that
they are ready to reduce the over-
time which they are taking at pre-
gsent. They said that they were ready
to come to an agreement with the
bank so that the overlime could he
reduced. But the answer that has
been given is that it should for part
of a package deal and so it was
rejected with the resuli that overtime
is going on as before and more and
mor¢, employees are again being
accused of -that,

Lastly, I would point out that Gov-
ernment are favouring their own
trade union in the nationalised bank-
jng industry. There are many ins-
1ances brought to the notice of the
Government where they were asked
to intervene effectively but they have
failed to do so. What is It that is
preventing the Government from
bringing fhese nationalised banks
under the control and purviow of the
Public Undertaking Committee so
that there will be some accountability
on their part to Parliament?

1 hope that Government will
favourably consider all the sugges-
tions which I have made.

SHRI RAGHUNANDAN LAL BHA-
TIA (Amritsar): Shri Mehta had
saig that the banks had exploited
the rural areas or the rural people
I investing Rs. 501 crores in the
agricultural sector and Rs. 275 crores
in the plantations could be called
exploitation. 1 do not know what he
means, Is this exploitation or giving
help to the rural sector? Similarly,
Shri Sommath Chatterjee had said
that the banks had failed to bring
sbout removal of regional disparities,
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In some areas like thg northern
region, the people have come for-
ward to take advantage of the faci-
littes offered by the banks, but in
some areas like Manipur, Assam etc.
the people have not come forward in
suflicicnt numbcry to take advantage
of those facilities. But still this thing
cannot be done overnight. It is
taking time. More and more people
are taking advantage of it because of
the awareness, and they are having
the advantage,

Shri Agarwal said that by natic-
nalisation we have achieved a politi~
cal aim and we had never wanted to
have any economic aim. If small
people are being helped or branches
are opened in Unbanked areas or in
backward areas, if this is politics,
then certainly we want to helo the
poor people. We want to help the
small man. We want to help those
:reas which have been neglected so
ar, ,

-
I feql that any assessment of the
progress in the public sector banks
has to be viewed with a full under-
standing and appreciation of the
fundamental objectives that we have.
Changes were extendefl to the pre-
cepts, concepts and outlook in the
process, in fact to all the dimensions
of the operations. Our main objec-
tives in nationalising banks were
extension of the banking facilities to
the backward and unbanked areas,
expansions of credit to the neglected
sectors of our society, to the priority
sectors and thirdly, bringing about a
development-oriented  system ot
banking. We have to see whather we
have been able¢y to achieve thesc
objectives or nof, When we see the
figures, we feel wvery much satisfied
that nationalisation of banks has
made a tremendous amount of prog-
ress. In regard to opening of bran-
ches, we find that 6,224 new bran-
ches have been opened mostly in
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unbanked areas. The majority of
these have been opened in arcas
where there were no banking facili-
tieg available. We alsp find that the
majority of the branches have been
opened in the rural areas to provide
facilities to our rural people who had
hitherto been denied these facilities.

It has been said that in some areas
banking facilities have not been ade-
quate. But as we sce the figures, we
find that in 1969, in an unbanked
area like Himachal Pradeshy there
were only 41 branches, Gut in 1973,
there were 173 branches; in Assam
there were only T4 branches and now
the number is 174; in Manipur, there
were 2 in 1860 and now there are
9. So more and more branches have
been opened in areas which deserve
this kind of service.

In rural areas also we have been
able to open 3,832 branches. Fifty
per cent of the improvement in the
mmprovement in the banking facililig
15 in the rural areas alone. We have
also been able to wpen 134 agricul-
tural branches in the rural areas to
provide service to our rural people.

The nationalised banks also started
thy lead bank scheme under which
the demand of a particular area is
assessed; the commercial banks and
other financial institutions and the
State Governments all co-operate to
see that investment is made in the
private sector. This is a kind of
facilities which the banks have offer-
ed which was newer done before,

While we see the deploymen: of
funds, ‘'we find that the large scale
sector is still getting the major part
of the investment,

When we nationalised our ‘banks,
we found that most of the money had
been invested in the large-scale
sector. It was felt that more money
should be made available to the small
scale and agricultural gector, artisans,
transporters and the educated unem-
Ployed. Sufficient money has been
placedinthehmdsorthabankaat
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the time of nationalisation. They
had then Rs. 2500 crores; now it is
more than Rs. 8500 crores. This
increase of moncy that was made
available to the banks should have

been deployed in various sectors
which really deserved it. .

Banks have been told {o invest
much in small scale sector; they

deserve it because 45 per cent of
production 1n the private gector 18 in
the small scale sector. With one
lakh of investment, they could pro-
vide jobs for seven persons whereas
with similar amount the large scale
industry can provide only ons man
with a job. Since the small scale is
job oriented it should be strengthen-
ed. Banks have also investd in
transport 16,000 trucks and 14,000
taxies have been given loans; there
is room to help small people more.

A large amount of money is lying
with the banks, It should be investcd
in the rural sector. We want that the
rural sector should be strengthened
but we find that nationalised banks
have not taken care of this
sector. This is a neglected sec-
tor. There is room for further
investment end I am sure if
more is invested in this sector, there
will be more production to the over-
all good of the country. But service
in the bankg had gone down. People
who go to the banks are not satisfied
with the behaviour o the staff and
the functioning of the bank, I sug-
gest that there should be some kind
of an enquiry into this problem to
see that people who are dealing with
the banks are scrviced better., There
are numerous example. If we give
cheques they are not cleared for
days together. A man applying for
loan has to wait days together. The
Finance Minister must see to this
side of the picture. Maybe it is due
to there not being inter-relationship
between sta and management.
Whether the staff should also be
given a share in the management so
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that an improvement may Dbe
seen in this sphere—is a
matter for him to consider, ] also
suggest that thare must be regular
conference of senior officials with the
Ministry so that proper guidelines
could be given for the proper func-
tioning of the banks. These fourteen
banks have their respective managers
and agents and they are working
according to their own ways. There
is need for co-ordination in this
matter,

SHRI VAYALAR RAVI (Chirayin-
kil): In 1869 when Banks were
nationalised, great hopes were raised
in the country. The banking commis-
sion in its report says:

‘It was expected that the natio-
nalised banks would endeavour to
ensure that the needs of production
efforts of diverse kinds irrespective
of their size and the social status
of the borrowers and in particular
those of the farmers and small scale
industrialists and self employed pro-
fossional groups are met in an
increasing measyre and to create
fresh opportunities in backward
areas in different parts of the
country.”

This 1n a nut-shell is the purpose. It
ig time that we examined what ac-
tually happencd later. Can the Fin-
ance Minister say with honesty that
even 10 per cent of the objectives
have becn achieved? It is a pity we
could not fulfil the hopes of the peo-
ple due to various reasons. The main
reason is, after the nationalisation,
we allowed the same structure, same
mangement to continue. Earlier
the banks were connected with and
controlled by the monopoly houses and
the same pattern was allowed to be
continued even after nationalisation.
That is why the banks could not ful-
fil the expectationg of the peaple.

There is no doubt branches hawe
expanded greetly,  About 11313
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branches have been established, But
it is a pity that in villages the expan-
sion of branches is meagre. For
81,000 villages with population be-
low 5000, the number of brances is
only 596. For villages with pophla-
tion between 5000 and 10000 the
number of branches is only 1000
More than 10000 brances are situated
in urban areas. Our national econo-
my is predominantly dependent on
agriculture, but unfortunately in thus
sector, the banking operation hag
been completely neglected. We have
set huge targets for rice, wheat, pul-
ses, etc, in the fifth plan. Rice is
54 millior. tonnes and wheat is 3u
million tonnes. I do not know how
we are going to achieve these targets
without the help of agricultural cre
dit, Only Rs. 71l crores have been
given as loan through cooperative so-
cieties. The condition of the co-
operative societies in this sector 1
pitiable. At page 21 of its report, the
Banking Commission gays:

“Though agriculture has becn
the most important sector in the
country. it received very little
credit from the commercial and
cooperative banks.”

In the name of reorganmisation, f{i.
number of cooperative societies wa
reduced from 2 lakhs to 1.65 lak's
and no proper atteniion is given t»
them. ,They are more eager to hclp
the industrial sector. Thig iz a matte
to be examined., I fully agree wilh
Mr. Chandrappan that the bank
managements are more connectc?
with monopoly houses. I do nnt
want to repeat the figures nuoted "
him. The Finance Minister told th
Rajya Sebha that 1 million and odd
small gector people have been gii¢’
only Rs. 364 crores whereag a hand-
tul of big business houses get a bulk
of the amount. The fact that on¢
million gmall scale Indugtrialists have
been givén & meagre amount ovly
shows ¥olr tendency.
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Mr. Desai spoke about the share
of the cities, TFive big cities—
Ahmedabad, Bombay, Calcutta,
Madras and Delhi made a total in-
vestment of gbout 44 per cemt but
got a credit of 58 per cent. They are
taking more than what they have put
into the banks. The figures have
been given at page 51 of the report.
It is not correct to complain that
cities have be not got their due
share. The major cities have taken
more than their deposits. The mono=
poly houses situated in the citieg are
taking more share. They are ignor-
ing the backward areas, backward
States, like, Kerala. They are com-
pletely ignoring the rural sector.
The people in the rural sector can-
not get money and they cannot im-
prove their agriculture and other
small enterprises which they want to
develop. This is the position.

The other point is about the pat-
tern of loans. The Government
adopted the policy of foodgrains
trade take-over where it needed a
major effort. I admit that the Gov-
ernment retreated from that pro-
gramme. The money has been ad-
vanced by the banks to private tra-
ders, it seems, to the tune of about
‘Rs. 181 crores, who indulge in hoard-
ng, black-marketing ang profitcering.
The banks are not expected to help
them! in the name of their regular
business. It is the duty of the banks
to cooperate with the Government o
see that the black marketeers, the
profiteers and the hoarders do not usc
the facility of bank credit for the ex-
ploitation of the poor people. Even
the Report says that.

Then, I come to another point the
Reserve Bank. I believe, the Reserve
Bank needs to be re-structured. Un-
fortunately, I  disagree with the
Finance Minister’s contention that the
Directorg are appointed on the basis
of flielr knowledge. My contention is
that they do not represent the
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Government views. They represent
the views of the monopoly houses.
They are the people who consistently
Oppose every policy of the Govern-
ment. You are putting them in the
Reserve Bank to run as a parallel
Finance Ministry itself.

There is another contrast. The
Finance Minister has introduced a
Bill—I will not deal with it now—and
I believe, there is an atlempt to find
a post for somebody in the name of
separting the long-term credit policy
from the Reserve Bank. If you think
that the Reserve Bank is so sacro-
sanct, that it cannot be touched, why
such an attempt is being made. I
say, the whole structure of the Re-
serve Bank hag to be re-organised.

Then, about labour, I have got ex-
perience about labour. I disagree
with my hon, friend, Shri Chandrap-
pan. There was an agitation in
Kerala. There demand was that the
employees’ sons and relatives must
get appointments in the banks. Ig it
going to be the monopoly of the em-
ployecs of the banks? My complaint
is that the management is so coward
to kneel before these people. I am
not against organiseq labour. I am
for the collective bargaining. But the
collective hargaining of the organised
labour which is a minority should not
encroach upon the rights of the unor-
ganised majority, the poor people. This
is my c¢ontention. The agitation in
Kerala was for this purpose I told
the Manader, “What iz this® There
are millong of unemployed people in
ihe couniry. You should nnt =ign an
agiecemrni with them.” Tut he |is
helpless. Many of the nationalised
banks have signed such an agreement
with the employces’ union.  Should
this be the policy? No. There are
millions of unemployed young pcople
in the rountry. I appeal to the hon.
Minister to scrap these agreement. We
do not want this.

There iz a problem of clearing
houses. I wWrote a letter to the Fin»
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ance Minister that cheques worth
about Rs. 40 crores have not been
cashed in Kerala because there is a
dispute between two unions. There
may be a dispute. But that should not
maxge ihe public suffer. Even the
Government employees could not get
their salary. .1 appeal to the Govern-
ment that while thigs kind of Union
dispute affects the public it is the
duty of the Government to act.

Lastly, ] come to the State Bank
branch of Travancore. When I refer-
red the matter to the Finance Minis-
ter a few days ago, he gave a very
patient hearing. He agreed with me
to extend possible help. They have
been launching agitation in Travan-
core and other places in Kerala for
help. Ordinary fishermen need only
Rs. 500 for a bicycle and for the pur-
chase of fish. Many of them are help-
less. I am very glad that some of
the managements of the nationalised
banks were géod enough to give help.
But unforiunately the biggest bank’s
subsidiary, a subsidiary of the State
Bank of India, the State Bank of
Travancore, completely ignored this
and they said, “You bring two gov-
ernment servants or produce landed
properiy’ just for a loan of Rs. 500.
It is not posgible. Tt cannot be done.

In this connection I have to say
that you have to discipline your own
employees through better manage-
ment. I have a complaint to make
to the Finance Minister. There has
been a lot of criticism in the House
against ihe Chairman of the State
Bank of India. I do not know what
inquiry has been made. He made 24
trips to Pondicherry Ashram within
a few months. The hon. Finance
Minister hag not taken full account
of the feelings expressed in the
House. On the other hand, his term
has been extended by three years.
So many allegations have been made
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against him, but no enquiry has been
conducled. You will not have the
moral courage to discipline your own
employees if the Head of the Bank
is a person of this type. I would
like to point out that the Chairman
of the State Bank of India thinks that
he is living in his own empire, he is
living in his own world; he would
not care even for the Finance Minis-
stry. This is the sort of attitude that
he has.

I support Mr. Chandrappan in what
he has said, that banking should come
under the purview of the Public Un-
dertakings Committee where the Par-
liament has the right to examine the
whole functioning of the banks,

With those remarks, I conclude my
spcech.

*SHRI J. MATHA GOWDER (Nil-
giris): Mr. Chairman, Sir, partici-
pating in the discussion on the func-
tioning of 14 nationaliseq Banks I
would like to express my views.

Sir, I would like to state at the
very outset what the hon. Finance
Minister mentioned on the floor of
this Houge at the time of nationalisa-
tion of 14 major commercial Banks.
These 14 commercial banks were just
the handmaid of big monopolists in
the country and a major portion of
the credit facilities offered by them
had been appropriated by these big
monopoly industrialists of the coun-
try; that was why the Government
had thought it imperative to nationa-
lise thege 14 major commercial banks.
This was what the Finance Minister
stated then. I would like to ask of
the Finance Minister whether the
objective of removal of thig social
injustice has been achieved during
this period after mnationalisation. If
it has not been achieved, was that
statement just an election propa-
ganda, was it just in the interest of
the ruling Congress Party or was it

*The original speech was delivered in Tamil.
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a deliberate intention on the part of
the Congress Party to deceive the
people of the country, I would Eke
to know from the hon. Finance
Mnister.

1 would like to give certain statis-
tics to show that even after nationa-
nisticrr only th-se big monopoly in-
dustrial houses have continued to
derive major financial benefits from
these nationalived bank: I will be
happy to hear what th: hon Finance
Mr ister has to say in this matter,
especially in the background of his
statement at the time of nationalisa-
tion that 1t had become imperative
for the Government to nationalise
them because of appropriation of
large percentage of credit facilities
oxtended by these bamks by the
monopoly inductrial houscs of the
country

In 1971 the aggregate amounts of
cutstunding advances from the 14
natint ilised banks to 50 large indus-
trial houses was Rs. 464 96 crores and
this swelled up to Rs. 511.84 crores in
1972 In 1069, at the time of nationa-
hsatiun, the outstanding advances due
from 1hese 50 large industrial houses
were only Rs. 399.74 crores. In three
years, after nationalisati¢s, the out-
standing advances from them went up
to Rs 511,94 crores; that is to say,
during the three years after nationa-
hsation the advances from the
nationalised batiks to them had gone
up by Rs, 112 crores. It I charge
this Government that even after
nationalising these 14 commercial
banks the large industrial houses
have been a!lowed to enjoy greater
t'f'edii *acilities than that obtained du-
ring prenationalisation period, I do
not think it can be contradicted by the
Government Jightly If. on the
other hand, these nationalised banks
had recovered more money from
these large industrial houses and
EIven mors credits to small farmers
and small entrepreneurs, the objec-
tive af nationslisation of these banks
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would have been possible of .chieve-

ment. Is it fair and just that in
three years after nationalisalion
these large monopoly induotrial

houses should have been given by
the nationalised banks Ra. 112 crores
more as advance at the cost of small
farmers and small entrepreneurs.
These figures have been given by the
Finunce Minister in reply to Question
No 241 rai-ed on 9th August 1u74,

18 hrs.

Sir, thi~ answers gives details of
outstanding advatuces from cach of
the 50 large industrial houses I wall
refer only to a few of them. Take
for example, Birlas, The oulstanding
advance as on  18-7-69 wa., Rs.
5430.17 lakhs and if you s2e whether
it has declined i1n 1973, you will be
surprised to find that as on 29-6-73
the outst.e 1> a’vance has  gone
up to Rs 772627 lrkhs, 1Instead of
declining afier nationalisation, the
outstanding advance has mounted io
Rs. 772627 lakhs. In the case of
Martin Buiti,, the outstanding ud-
vance on 18-7-69 was only Rs. 273.50
lakhs, but on 29-6-73 it was Rs.
1367.62 lakhs, In the casg of Suraj
mull Nagarmull from 30423 lakhs
on 18-7-69, the outstanding advance
has gone up to 403.71 lakhs on
29-6-73. Take again Sarabhai. The
outstanding advance as on 14-7-89
was only Rs. 986.41 lakhs and on
29-6-73 it was as high as 2089.99
lakhs,

In thic answer, the outstanding
advances of 50 large  industrial
houses have been given by the
Government. I would like to know
the reasons for the outstanding
advances from them going up year
after year. I am no doubt proud that
more and more branches of nation-
alised banks are being opened
throughout the country. But, T would
like to know whether more and
more credits are being made avail-
able to the poor agriculturists and
small scale imdustrialists.

R Tt
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THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHA-
VAN): If you permit me, I will
make one point clear.

The hon. Member ig trying to
compare the absolute amounts of
1869 and 1973. The better way of
companson 1s not comparing the
actual total amounts but the per-
centages of the total credit that is
given. If you thiuk in terms of per-
centage, because, as the quantum of
credit grows, the rate of growth
grows every year and naturally the
economic activities sometimes grow.
It would be wrong to compare the
flgure of 1969 with the absolute
figure of 1973, What you have to
compare is: What is its size as part
of the total available credit.

I hope I have made my point
clear,

SHRI J. MATHA GOWDER: Be-
sides the nationalised banks, the
State Bank of India also has been
giving more and more advances to 75
large industrial houses during the
past three years The outstanding
advances to the 75 large industrial
houses by State Bank of India as on
31-12-71 were Rs, 268.31 crores and
on 31-12-71 this has gone to Rs. 304.97
crores. My contention is that the
large industrial houses continue to
enjoy large credit facilities, as {herce
stutistics of outstanding advances
reveal, The total outstanding ad-
vances from them, bolh from nationa-
lised banks and from the Stite Bank
of India, come to Rs 816.91 crores

If the Government had tuken cner-
gelic steps to recover these outstand-
ings from them and spent substantial
sums on agricultural sector, the coun-
try would not be facing today the
crisis on the food frout. Similarly,
the intensity of the financial crisis
would also be comparatively less.
It we had given substantial credit
facilities to mmall industries, we would
have had widespread industrial
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growth throughout the country ]
am not objecting to the policy of
nationalisation and in fact I advocate
the policy of nationalisation for socia’
good. Though many branches haw:
been opened after nationalisation,
these branches do not seem to hav.
enough money for giving credit fu
small farmers, small industriali
and others. Under one pietext or
the other, the monopoly industrial
houses continue to appropriate large
credit facilities from the nationalised
banks, which were nationalised o
the plea of their being the mnstrumeni
of exploitation for the large indus-
irial houses, Now, after nationalisa-
tion, it seems that the Governmint
have also become a slave tgo the.
large mouopoly houses. That is wh:
they are giving greater credit facih
ties to these monopoly houses, and nc
constructive steps have been taken In
the Government for reducing then
outstandings. I have to make ths
charge on the basis of statictics give
by the Gavernment. Probably, with
out their support, the ruling party
will not be able to survive in pow
The ruling party is running the Go -
ernment with the support of the «
industrial houses. The ruling part
does not wani to help the poor an
small men as they do not seem
need their support in  administer »
the country. Only with the supp
nf ihe rich peonle, the Goverrmer'
want to run the administration «f
this country,

The Estimates Commiftes of thu
House has pointed out thet the pic’
of these nationalised bankg has be
dechining year after year Inspile of '
fact that more branche. have hri
opcned and more credits have b
given to the monopoly houses, v
are the reasons for the declhmmn”
profit? I can only say that th.
banks, even ‘after natioualisation, a ¢
being run by the same top personn !
who had gerved the private pianage-
ment. The very same people are "
and commerce.
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the new garb of Chmirmen of these
Banks. These old crocodiles are
gobbliig up everything that is avail-
able. That is the reason for the
declining profit, These crocodiles
are gobbling up everything that is
available. That is the reason for the
declining profit. Thesce crocodiles
must be removed at once. So long
as the employees are not represented
on the Board of Management of these
Banks, these Banks are not goiag to
make profits. Uuless the employees
are enthused with participation in
the management, you cannot expect
the Banks to make profits. The Gov-
rnment proclaim that they are for
tlic people In order to bridze the
gap between profession and practice,
why should not the employees be
wiven (tepresentation on the Board
ut Management of these banks? Why
should the Government carry ¢ with
the old people? 1 would like to
appeal to the Finance Minister that
Jreater check should be exercised on
the programme of credit facilities
of these banks.

In the end, I would refer to the
fact fhat the Banking Commission has
1eferred to the Foreign Banks pn the
country and its remarks are confined
to three lines, Sir, these foreign
banks have becume thg instruments
for smuggling the valuable foreign
exchange out of the country. 1 can-
not understand the hesitation on the
part of the Government to nationalise
these foreign Banks. Do the Govern-
ment any foreign aid on this score?
Sir, T will conclude by saying that
these foreign banks must walso be
nationalised if the Government are
keen to stop the smuggling of foreign
exchange out of the country.

MR. CHAIRMAN: Before Shri
Mahajan speaks, I would like to ask
the hon. Minister for Parliamentary
Affairs as to how much more time he
wants to have for this because, origi-
nally, five hours were allotted. Now,
we will need some more time.

THE MINISTER OF PARLIMEN-
TARY AFFAIRS (SHRI K. RAGHU
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RAMATAH): Three hours and ten
miautes are over, 1 suggest—every
Member from the Opposition side has
agreed with me—that we shall sit
till 7 O' clock so that whatever
balance of time is left we shall see
afterwards. We shall fix up another
day for this,

MR. CHAIRMAN: That means
the Finance Minister will not be re-
plying to-day?

SHRI K. RAGHU RAMAIAH: Not
to-day,

18.11 hrs,
BUSINESS ADVISORY COMMITTEE

ForrH-s1xTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): Sir, I beg to present
the Forty-Sixth Report of the Busi-
ness Advisory Committee,

1812 hrs.

DISCUSSION RE REPORT OF THE

BANKING COMMISSION AND

WORKING OF NATIONALISED
BANKS—contd.

SHRI Y. S. MAHAJAN (Buldana):
Mr. Chauman, Sir, the nationalisa-
tion of the fourteen major banks on
19th July, 1969 marks the end of an
epoch and the beginning of a hew
rhythm in the economic life of ‘this
nation,

As a result of these important
policy measures, the Government
came to occupy a commanding posi-
tion in the banking fleld. It obtained
control over 83 per cent of deposits
and advance. and 80 per cent of
branch net-work of all commercial
banks in the country. Besides, the
widespread cooperative credit struc-
ture was already under tho mindance,
supervision and control nf the Reserve
Bank of India.

Commercial Bunks 1n India grew
up under the Brtish 1egim~ wnd
served fur'y large-scale and medi-
umsized industry and wholesals trade
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Though India is predominantly an
agricultural country, the credit .equre-
ments of milliong of farmers and small
self-employed people were neglectedl,
Besides, these banks were concentiated
in urban areas. Their policies and
programmes lacked development
vrientation; they made no efforts to
broaden the entrepreneuria]) base or
increase productivity in the wvital
scctor of agriculture. The objectives
of nationalisation weie spelt our by
the Prime Minister in these words:

“It shall be our endeavour to
ensure that needs of productive
sectors of the economy, and in
particular, thdse of ‘armers, gmall-
scale  industrialists, and self-
employed professional groups are
met in a1 increasing manner. It
will be one of the positive objec-
tives of nationalised banks to
actively foster lhe growth of new
and progressive entrepreneurs und to
create fresh opportunitias for the
hitherto neglecteq and backward
areas.”

She, however, made it clcar that all
this emphasis on priority sectors and
the rectification of the existing regi-
onal aad sectoral imbalances in the
country's credit structure will not be
at the expense of considerations of
conomic viability.

Now that five years have passed
since this historic change, we can
take of the position and assess how
far the banks have succeeded in
achieving these objectives,

By far the most impressive achieve-
ment of the nationalised banks has
been the extension of banking to un-
banked or waderbanked areas which
are mostly rural areas. fince nationa-
lisation the number of brancheg has
more than doubled, almost half of the
mew branches being in the rural areas.
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The branches in the rural areas have
increased from 1860 in 1969 to 6023 in
December 1973, The average popula-
tion per branch has come down from
65,000 persons in 1969 to 33,000 persons
by the end of 1973.

But there has been a slackening .
the pace of branch expansion dunng
the last two years, due to scarcity o
trained and experienced personnel, th
increasing cost and the fact th.t
takes about three to four years for .
new branch to break even. Enualh
impressive is the nationalised Lanh.

record in securing deposits. The,
have succeeded n doubling ther
deposits from Rs. 3885 crores

Rs 8450 crores by February. 1974
Another importani ohiective of bari
nationalisation was to meet incres-
singly the needs of agriculture and
other priority sectors. The advance
of public sector banks to prionty
sectors have increased from Rs 0
crores in June, 1969 (o Rs. 1326 crorcs
in December, 1973. Their share r
public sector bank credit has thus
increased from 14.9 per cent in June
1969, to about 24 per cent in Decemler
1973. Out of this amount Rs 4%
crores went to agriculture for bnth
direct and indirect finance and Rs 043
crores to smal] scale industrialici<

In quantitative terms, the perfor-
mance is creditable, and marks a con-
siderable shift in the sectoral alloca-
tion of credit towards the prionty
sectors.

Having said this, it is necessary 1o
point out the qualifications to this 17-
pressive performance and the direc
fiong in which bank nationalisation e
not fulfilled our expectations.

The disparities between differ: !
States and regions continue anl hae
not been reduced to any considerable
extent, The relative backwardres of
eastern and north-easlern regions pe’
sists even afler 4 years of hectiC
branch expansion, The population pet
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«office in Assam, the only major state
in the north-eastern region, was as
‘high as 80,000 in June 1873 znd in
Bihar and Orissa in the eastern region
it was 1.00,000. The disparities in
banking facilities particularly between
rural and urban or metropolitan areas
equally great. As against the national
average p.pulation of 02,000 per office
in the rural sector, it was more than
2,00,000 in a majority of States in the
north and north-eastern remions. Dis-
parities of banking facilities hetween
different districts in he same State are
also very pgreat. A few districts
account for substantial proportion of
bank offices. In West Benga)l, for in-
stance, 25 per cent of the districts
account for 87 per cent of bank offices
in the State as on June, 1973.

The ratio of bank credit to hank
deposits is 48 per cent in the rural
areas, 42 per cent in the semi-urban
areas and 77 per cent in the towns and
cities. The imbalance means. in effect,
that money deposited hy villagers is
being used to finance investment in
the towns. Is this not exactlv the
reverse of what we had expecte?

As regards credit to priority sectors
we find that its nronortion increased
from 14.0 per cent in 1969 to about
24 per cent in December. 1973. But
here also the same storv is repeated,
Bix states of Msharachtra. Tamil
Nudu, Gujarat, Mysore, West Bengal
and Andhra Pradesh account for 63
per cent of the total credit to priority
sectors by the nationalised banks,
whereas the whole of eastern and
north-eastern region receives gnly
11 per cent of the credit. As for
intra-state  distribution  between
various priority sectors, it has been
observed that adequate care has not
been taken of rural needs. In Maha-
rashtra, there are complaints that
oly 3.6 per cent of the total advances
has been made available to the agri-
cultural sector. On closer abserva-
tion it will be found that much of this
has been taken away by the relatively

Commission and Working of
Nationalised Bunks (Dis.)

further prosperous farmers ang the
small fry has becn left in the cold.
This situation ealls for a fundamental
change in the orientation of the
banks’ lending policies.

Lastly, there is one point on Which
all bank customers are universally
agreed, namely that the customer
service in the nationalised banks has
deteriorated considerably. Some
custumers have even complained of
rude behaviour and discourtesy on
the part of the bank staff. Trade
unions which clamoured for bank
nationalisation now do not care for
the quality of the services rendered
by their members to the customers.
The matter needs urgent attention
on the part of the Reserve Bank and
the Finance Ministry.

The Banking Commission made
some jmportant recommendations re-
garding (1) the coordination of the
working of nationalised banks with
the cooperative sector, (2) the setting
up of merchatt banking and (3) the
regulation of non-banking financial
institutions. These have not received
due cons deration at the hands of the
Government. Thes: referms are
necessary to transform banking into
an efficient instrument for mobilising
resources and diverting them into
priority sectors and giving the Gov-
ernment greater control over the
monetary and banking habits of the
people.

SHRI ERASMO DE SEQUEIRA
(Marmasgoal- Recommendation No.
32 of the report of the Banking Com-
mission is that the rural banks should
set up and maintain godowns and
supply inputs to agriculture, This is
representative. I think. ot the malaise
that plagues most of our policies.
For. on the one side were expect our
in<litutions to do things which shou'd
logicallv be completely outside their
purview, and on the other, we do not
pay any attention at all to the
policies that would leag them {o per-
form the functions that they are
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really supposed to perform. We all
know that banking begins with the
mobilisation of savings, I would like
to ask the Finance Minister what he
is doing to encourage savings. Today,
the interest rate for a 5l-month or
81-month deposit is 10 per cent. I
am talkinng of fixed deposits. The
rate of inflation is between 27 and 30
per cent why should anybody deposit
money in the bank if at the end of
five years the value of his principal
is going to be so thoroughly eroded
by inflation” How do you expect an
interest rate which is onc-third of the
rate of inflation to give him any in-
centive for saving?

In this situation, I would like to
ask the Finance Minister how long it
is going to take the Government to
arrive at the conclusion that they
must now go in for the system of
indexing, where at regular intervals,
the value of the principa] k1 deposit
is increased to neutralise the eroding
effect of inflation, and whero the
man is assured that once he puts his
money in the bank, he will get
uneroded principal at the end of the
period, and a reasonable rate of
return, which could be lowered frcm
the present ien per cent.

As things stand now, the obvious
choice is to put the money in goods
rather than In savings.

On the side of utilisation, I would
like to ask Government what thcy
are doing in the way of innovation
to create and nurture widespread
growth, because I find every Minister
preaching from the house-fops that
‘We are encouragimg new entre-
préneurs and we are encouraging
widespread ownership’, and yet the
first question that is asked of any-
body who goes to the bank for a loan
is ‘what security can you offer?’.

And what is the definition of secu- -

rity? Assets A qualification is no
security. A good project iz no

AUGUST 4, 197

Rmanq‘ Banking
Working

mﬁqm;md Banks (Dis.

s

security, A ready market is

rity. The likely capacity to repay is
no security, And yet if you ha
old house that will fetch you

market value you have takem into
account, or if you have a large
balance of accounts receiveble most
of which you could not collect, that
15 gecurity, How do you expect uny
diversification in growth, if thig is
the policy you follow in landing?

.=y

We all know that resources are
few, and that maximum use must be
made of them. And yet the most
prevalent system of Ilending to
business is the outmoded and com-
pletely unrelated system of cash
credits, where the money is allocated
and often remains unutilised. Where
it 15 unrelated to need and again
related to the great concept of
security, this great conservative con-
cept that is still ruling our country.

We all know that all goods are in
short supply, and that hoarding must
stop, whether of food or of raw
materials. And yet again the most
current system of lending for raw
materials is hypothecation, No re-
lationship to monthly requirements:;
just the capacity to own and to hoard.
Security again.

" A

And yet the bill market scheme,
which is far more related to a quick
turnover, which is far more related
to the needs of production, and which
would result in a much quicker uti-
lisation of the little money that we
have lies on the book, but langui<h-

ing.

There is reason, I  think, for
Government to really start thinking,
and to ensure that on the one side
it makeg it worth while for people to
save, and on the other it is possible
for them to utilise the money that is
available, very much faster than they
are ufilising now.
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Where does the money come from,
arwl where does it go? I will give
yop the example of Goa. A tremen-
dous amount of deposits has ‘been
collecied. And yet the ndvances mre
a minimel percentage of the Jdeposits
that hpve been collected. You know
why? Goa is rural. So the momey
1s coflected there. Where does it ge?
To the urban centres. It goes from
agriculture into Industry.

It is a repetiflon of Goa all over
this country that hag produced the
imbalance, that has produced the in-
diseriminate substitution of available
men with machines, the Unemploy-
merit, and the completely lopsided
econemy that we have in this coun-
try today. This is anofher policy
that Government will have to change.
Money will have tp go primarity -to
agricultare and only then into indus-
try. .

Now how 1z this going to work,
unless there is in banking decentra-
hsation? "Until the day when the
agent at the bank 15 given a directive
on the amount of mongy he can lend,
perhaps & sectoral division of that
money? But it is left to him to de-
cide the credit; who he is going to
give credit to and how much. Be-
cause banking tan no more be run
from a group of offices in North
Block, then can this gntire country
be successfully run from one single
office in South Block,

ot e Fereire e - (her) K5
frdi ¥memw fig Magrga tfe
&1 & v & 402 g0 B wEwEr
fivgrar ge afr &) W ev o
"l ¥ oY garlt  wrhiend ff S
T gt f ol e ag wer P 2w
T oRdGde qewm @ R
foeger o w1 % e oty
# P e dhwew sl sr d Ot ¥
TR Y, TEe S o g §
WWQ”
1620 L8—10,
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Bank nationalisation in India
has been g success and holdg good
prospects for future progress.
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AR AT AY I O WA F A
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SURENDRA MOHANTY
(Kendrapara): Mr Chairman, Sir,
in a flamboyant message, [ should
say, to the “New Trends in Banking”,
the Finance Minister has said:

“The bold step for nationalwsation
of banks in 1969 evoked a positive
response from the common people.
The public sector banks have been
endeavouring to fulfil the objec-
tives of bank nationalisation.”

SHRI

This debate provides us an opportu-
mty for evaluating ag to how far the
operation of the nationalised banks
has been able to fulfil the aspirations
of the people mentioned by the Fin-
ance Minster.

In that context, I should say, one
major achievement of the nationalis-
edbmkshubeenc:;:up:m Not
much complaint was g hearg re-
garding corruption in the banlking
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sactpy .bafore the naticnplisatien of
bankg had taken place, But during
1872-78, the Central Vigilance Com-
misslon receiveg as many ag 181 vigl-
laneq cpsas and 455 complminis con-
cerning bank employees, Another
batch of 88 vigilante cases and 351
compilaints were brought forward
frem the previous ysar. From this,
one can very well assess the volume,
the extent of corruption that iz pre-
valent today in the nationalised
banks.

During the year, one Meanager of
the Punjab Nationa] Bank, one
Manager aof the Central Bank of India
and one Staff Officer of the Bank of
Baroda have been removed from
office. A, lerge numhber of vigilance
cases have, Rowever, not been dispos-
ed of ag yet. In that context, I
would like 1o bring to the notice of
the House thek all the 14 natiogalisad
banks and seven subsidiary banks of
the State Bank of India have accept-
ed the junisdiction of the Central
Vigilance Commusmion. But the State
Bapk gof India and the Reserve of
India, are stil] reluctant to accept the
Central Vigilance Commission’s juris-
diction. This has been mentioned in
the report of the Central Vigilance
Commissgion. 1 would request the
hon. Fimance Minister that he should
overrule this kind of objections, so
that the Reserve Bank of India and
the State Bank ef India are brought
under the jurisdiction of the Vigil-
ance Commission. Otherwise, the
numbrer of people growing every day
who can do faveur. to parties, cases
of corruption are bound to increese

Commission ewd Worlting of
Nationalleed" Banks (Dib.)

The tolal met prefits of the 14 na-
tionaliged banks declined o He. 3.53
crores from Rs. 4.18 crores in 1972.

To make avaflable banking facili-
ties to the rural people was ome of
the basic objectives af natignalisation
of banks. But the branch expansion
of the schediiled commercial banks,
inclughng the nationalised bankg s
passing through a slump at present
Leading commercial bankg have not
been able to keep up even 10 per cent
of their commitment. I come from
an underbanked State, Orissa. I
know that even the projects whuch
have been cleared do net materialise
A major difficulty experienced by
the bank administration in this res-
pect is stated to be the unwillingne:.
of a large number of persons to shift
to rural areas. I believe, the Gov-
ernment can provide a corrective to
this situation by dratting the person-
nel who have no difficulty or who
have no inhibition to function in the
rural areas. With the amount of un-
employment we have today, it can-
not be sald that, 'because people are
not willing to ge to the rural areas
branches of the State Bank or of the
nationalised banks cannot be opened
in rural areas. The existing banking
system being urban-oriented, it be-
comres all the more necessary for the
CGovernment to provide this correc-
tive 20 that the rural sector also re-
ceives the benefits of bank nationali-
sation.

Though benking Has been recognis-
ed 28 an iMiportant tool to help in the

;
i
ig
;



297 Report of Banking SRAVANA 33, 1896 (SAKA) Report of Bawking 398

Cowunission and Working of
Nasionalised Banks (Dis.)

parties in that State, you will find
the difference.

The banking credit system in India
continues to favour the industrialised
Stutes and ig greatly contributing to
regional imbalance. According to
publisheq statigtics, 77.5 per cent of
the total credit of the commercial
banks was invested in only five
Stateg and the Centrally administered
areas. The favoured States were
Maharashtra, from which the hon.
Finance Minister hails-whether it is
overdraft or bank advance, Maha-
rashtra always takes the lead—next
to Maharashtra comes  Mysore,
Andhra Pradesh, Tami] Nadu and
West Bengal, Maharashtra was the
biggest beneflciary with the credit
accounting for 28.8 per cent against
its deposits of 23.7 per cent. With all
humility I am capable of, I would
beg of the hon. Finance Minister to
compare this figure with that of
Orisga, and then he will come to his
own conclusion; 1 do not have to
impose this on him. The least-
bankeq Stateg are Orissa, Bihar,
Assam and Nagaland. Whereas there
15 a bank for every 30,000 persons in
India, in Otissa there iz only one
bank for every 93,000 of the popula-
tion. In that con I will request
the hon. Minister to kindly see that
underbanked States like Orissa are
not denied the opportunity of having
branches urnder the specious plea that
personnel are not available to move
to the rural areas.

One point more and I have finish-
ed. In spite of the unprecedented
increase in the number of bank
branches, the share of rural branches,
in the total of branches rose omly
from 22,1 per cent at the end of June
1969 to 36.1 per cent by December
1872. It is not much of gn achieve-
ment and I would like to emphasize
this peint fo- see that more branches
Are cpamed inithe rural areas.

Commigsion and Working of
Natwnalised Banks (Dis.)

My lxst poimt ig that large borro-
wers are deriving greater advantages
from the nationalisation of Banks. In
other words, bank nationalisation hes
helped the big houses in becoming
bigger, while the smaller unity and
the rural sector have been igneved.
The nationalisedq banks’ aggregate
advances to large industrial houses
as on tha last Friday of June 1973
was Rs. 0568.79 crores. As against
Rs, 568,79 crores to a few big busi-
ness houses, in the seotor of agricul.
tural lending, the amount involved
during the same period was Rs. 468
crores. Therefore, on an objectives
analysis of the implementation and
operation of the natienalited banks
one comeg te the painful conclusion
that it has not been able to achieve
the objectives for which the barks
had been nationalised. It was, of
course, more political than economic.
However, now that the banks have
breen nationalised, it is the moral
responsibility and also the adminis-
trative respongibility of the Pinance
Minister to see that these nationalised
banks are re-organiged In order to
fulfll the aspirations of the people
and achieving the objectives for

which the banks had been natiena-
lised.

SHRI K. SURYANARAYANA
(Eluru): 1 want to emphagize only
the co-operative sector. My other
friends have said that nationalisation
of the banks has benefited only the
existing big business-houses or big
industrialists, Of course, there is a
sel back in the opening of branches
in rural sector and other defects are
also there. But the manner of ap-
proach is dlse there.
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One more thing about the rural
sector. There is no money in the
rural sector to purchase even pump
sets, Here, we got advances from
the nationalised bankg and even from
co-operative banks and all that we
have to pay is 25 per cent ang the
balance the nationalised banks give
us and in this way, nearly 4,000 wells
have been energised in my constitu-
ency. The approach is also there;
there are defects in every sector but
let us not start controversy about
defecfs; the benefits are also there.
The nationalisation motive or pur-
pose is to incremse production in
rural areas as well as start other in-
dustries, This approach must be
there. Several friends have said
that they have not been given inter-
views by the bank officers ete. I
have gone there and without any
difficulty I got what I wanted. The
rickshawala and taxiwala and fisher-
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no coordination with the profits and
losses etc. We have got fourteen
nationalised banks; let us have 14 co-
operative bankg for the whole of
India. Let all the cooperative orga-
nised banks open their own branches
in the rural areas in place of central
banks and the rural credit societies
which are not beneficial at the pre-
sent stage. This is my submission.

The Andhrg Bank j3 a very great
financial institution which has ex-
ceeded over Rs, 100 or Rs, 200 crores
of deposit which hag been set as the
himit, Why should you hesitate to
nationalise the Andhra Bank and
other banks like that which have ex-
ceeded the amount stipulated by
Government as deposits including
foreign banks? I hope that the Gov-
ernment will do the needful in this
regard.

Now I wish to prefer to the Re-
port of the Banking Commission Re-
port. In Page 223 it says:

“The Commssion feels there-
fore that from the point of view
of ensuring a unified monetary and
credit policy, uniformity of laws
reloting to credit supplying agencies
and ensuring a high quality of en-
couragement of these agencies
through programmes of training
and exchange of information, Co-
operative credit should be trans-
ferred to the Union or the Concur-
rent List.”

To support this policy Gowvernment
hag to come forward with an Act.
which can be enforced from the
Centre. This iz my submigsion. At
present cooperative lawg are control-
led by the State Governments. But
what, wp see jg that politics also
comes in therp.

19 brs. Ly

Bo, the Cooperafive Act sheuld be
applied throughout Indis. Otherwise
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there is no meaning for having a
cooperative act in each State. Why
1s it that even though you are ad-
vancing to State Governments, they
have not been able to utilise the
funds properly? We have not reach-
ed our objective, That is the dis-
content in the country. So, I request
the Government of India to think
over the matter while considering
the recommendations of the Banking
Commission Report whether they can
modify the Cooperative Act also and
apply it universally for the entire
country.
Thank you.

MR, CHAIRMAN: We have decided
to adjourn at 7 O’ clock. But, I have
before me a list of three more
speakers. I hope the House will have
no objection to sit for another twenty
minutes, Please cooperate with me.

SHRI P. M. MEHTA: Sir, origi-
nally we were to adjourn at 7 P.M.

MR. CHAIRMAN: That is right,
Therefore, I am requesting the House
to sit for another twenty minutes.
There are three more speakers. Let
each of them confine to seven minutes
only. Let us give them the chance to
express their views.

Mr, Mavalankar.

SHRI P, G. MAVALANKAR
(Ahmedabad): Mr. Chairman, Sir, it
is good that this debate on a wvital
subject has taken place to-day. The
report ‘of the Banking -Commission
was laid on the table of the House as
far back as 17th March, 1972. More
than two years have passed, We have
not been able to discuss that Report at
all. To-day's debate is meant for a
discussion on the report of the Bank-
ing Commission as well as a discus-
sion on the working of the nationalis-
ed banks—both these have been com-
bined. I should have thought that
Parliament had some definite and
etafled opportunities to discuss these
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Therefore, I want to start with my
brief comments, where my hon.
friend, Shri Chandrappan left almost
as his last point, I would like to
know one thing. Why is it and how
is it that we are not able to Have a
sort of Parliamentary scrutiny or con-
trol over the working of the
nationalised banks? As I understand
it, the working of the nationalised
banks is not within the purview of
the Parliamentary scrutiny or con-
trol. But my point is that all these
banks should have their working
examined by a Parliamentary Com-
mittee. I would suggest that we bring
the working of the nationalised banks
within the purview of the parliamen-
tary scrutiny and control; and I also
feel that the Reserve Bank's role
needs to be Jooked into or examined
in this regard.

I find increasingly that the Reserve
Bank is becoming an extended arm of
the Government. I quite see the fact
that the Reserve Bank which is the
bankers' Bank—Central Bank—has to
function in tune with the govern-
ment’s clearly laid down policy in
financial and economic matters, But,
surely, it cannot become a mere de-
partment of the Government.

So, having said that, I want to say
that the role of banking is crucial and
vipotal in any economy, particularly,
a developing economy. The Banking
Commission  Report has rightly
stresseqd this role as “achieving the
desired level and rate of economic
growth.,” The nationalisation of banks
took place—although it was a politi-
cal decision, I think a large number
of people in the country and, I think
in this House, all have welcomed the
decision of nationalisation of banks—
because of this fact that commercial
banks were not delivering the goeds,
g0 to speak, to the community and the
community's interests and the soclal
obligations of the commercial banks
were not looked into by them and
therefore. we nationalised them. I
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Shri P. G. Mavalankar——contd,
want fo ask the Finance Minister—
would he really not look into the
questron of having some kind of a
sysiematic assesement of the working
ef the nationulised banks over a period
of fve yearsy Wonld he not consider
the desirability or feasibility of hav-
ing some kind of a report—an objec-
tive assessment of the failures and
achievernents? 1 do net think, there
are all failures and no achievements!
There gre certain achievements also.
Why not Qovernment go into it by
sorre sort of a Committee to look inte
all matters and come ocut ‘with a report
%0 that wherever there is an arep for
improvement, we can go shead in that
respett ang wherever there are diffi-
cultien or failures, we shall admit
them candidly and then try to
improve, I say this because I feel
even after nationalisation we have not
achieved certain things. For example,
has social control been achieved
through nationalisation; has there been
rapid economic growth; has there
been sound financial house-keeping;
have we been able to push up econo-
micallv backward and financially
handicapped sections and, also, have
we been able to achieve a balanced
regional development? If you
examine these questions the answer
would be largely in the negative and,
therefore, 1 feel some objective ana-
lysis should be made followed by a
studied report which would be helptul
end constructive,

About nationalisation i general
there is an all-round deterioration. In
reply to my gquestion on March 22,
this year, Shri Chavan gave a very
shrewd gccount. 1 compliment, of
course, the person who has drafted
the reply. My question was:

‘{n) whether since mationalisation,
the banks have deteriorated in their
d1l round services; and

(b) if sq, the wurgent remedial
steps being taken by Government to
improve the situation?”
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In his reply Shri Chavan admitted
that there was deterioration, Then
he sa¥ys:

“It has, however, been their con-
stant endeavour to teke appropriate
mepsures to improve the quality of
service to their customers such as,
chenging  suitably the scope and
content of the training programmes,
recruftment of techhically qualified
staff, simphfication of forms and
procedures, decentralisation of the
administrative structure, delegation
of powers at regional and branch
level and promotion of better rela-
tions between the employees and the
management with a view to improv-
ing customer service”

It is a good answer by an examinee,
but I wanted a practical answer to
improving the situation. These are
the peints on which the hon. Minister
hag admitted that there were areas
where a lot of improvement was need-
ed Therefore, I would like the Gov-
ernment to look into the matter and
maybt in his reply he can elaborate
what kind of improvement he is
suggesting because 1 find almost
everything is getting loosened and
almot ev becoming lethargic
at all levels'! Even after nationalisa-
tion the service to the customers has
become very poor Customers keep
on waiting helplessly to get certain
services which they were getting
slightly better previously,

Sir, just a word sbout overtime and
then I have done. I think overtime
has yeached scandalous proportions
and we must be very strict with re-
gard to this business of overtime
Further, Sir, there ia a lot of political
interference. Trade unionism and
trade-unionism warfare have pro-
jected themselves into the working
of the nationalised barks. I feel this
aspect may alsg be looked into.

Finally, the hon, Finance Ministe:
would see that there are number of
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citizens banks opening up at manhy
places to serve the community. It is
also a kind of reflection on the said
state of affairs in the nationalised
banks, because in the name of public
sector expansion, what is happening is
that the public sector 1s becoming
rapidly a pampered sector and a kind
of a parasite sector!

I want to conclude by saying, let us
not look at this problem from a politi-
cal or a purely ideological angle
Nationalisation is good, but wherever
1t has not achieved the purpose, I
hope, Government will do something
with a view to setting the matter
right,
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aga d %1 & F1d Y G OF agT ag0
faug @ W sware & awg ¥ ga% adr
qaTeZE a7 quAY Tt Trelt o gEAY
t ) @ e ¥ 9vAY arA w) ofaseae
AT AT ¥ 2@ @Y a7 & % &) Ao
gt forgr d%7 #7 AT WY ogy wly
T 9T | FUATER A% & T T
sy WY aTS FTRAT I A1 AfFA
a9 TR 4 ®1 T AW WY AgrgATar
AgraT g fae AT A g7 W@
B AWT T q9T 37T 4% 7 & U
fre w¥ar safed 4% & oy
1 @ra fear @ oar | wwE T
qdY Y oY wdr g away &0

aar ag § fr fae SEwr e e
TSwTor fvaT war ar W Sqar ¥
form soTe oY wramr da g€ § st
T war ey gfr g &) ot wreer
wH guT @ 9% fod ¥ wrosy aurg
BT g 1 T oy whwat § 9t e
s faanar gRiT & g aife ST
T AN WY R F TE |

ugt o AN TR w7 AT § WY
AN T Y Wit & whasin swofam

Commission and Working of
Nationalised Banks (Dis.)

FaHr ) 78 Tt aa & | WA ¥ 51
afeve v ofars wadr § ) gawT
@ g | Qfasera dxe v ol
vga fam A fasrar a1 v AY Ao
A% a9 TAT &1 qg WY WEST am g |
afes ww W 5 ofasear daee
T{T qBT ¥ AR FH 9T A F' gEI
afee mrardy fads s @ ) qawy
¥ 7% &g A4 faur SReT aa A
w7 fawr Ay g wAA 0 weR
Atz 4F Fr @m Sy Fy  ofmy
uats # @ JI ® ) gAT Aqre
adar fer aifs smeaw w1 wW
fer gF 1 =fwa Iefarar s
& | FIFTRTT &1, 73 T7 T BT 730
fAeAT & 1 WY AT Avw § o By
famat & 1 wro wE@ feare & fod
arfomer s & for v aard mYe
9% for gze Y oY w7 v SfEA
"7 29 5 B B12 AN 1 7T WA ¢
= fasr qmar & 7 wosy fesafaEr
wifgy @k wiedY &Y | ®&v gHaa
adf %7 frrfetag srgFar ¢ 7
oo dao A waw fe & & fe o &
uFE arew At foar & gawr famr aredy
& faar famaifedy & <m fod @ |
Afe i i wag rrd? AT
ug Tmar ¢ & aqer 7 T Ay °g
Y TF T GRAT | 39 ATEA A WIIH
T 7 ZAT FT AT FEY F7AT, AW
FT 7Y FT AT | Taw gfewr w o
@ 1 WEAwWES &1 I8 AW w
*9qT 39T q YTET FrATT TAAT § (6T
w13 ag afaw gt a1 7 &Y AR IR W
fammar e & | SfwT Y@ AT Y, &
o™ Y, I AT F), OR frarw W@
A 2T § 0AR A FT B e
Ty Afgd fF 9% gfeewion § afdaw
Al



307 Report of Banking
Commission and Working of
Natwonalised Banks (Dis.)

[#fr frarra farg)

qficar gt & wree wT T wgr & fe
§® qarey & foq qfawerar & aned
aife ot wowr R Sfeerm qrd)-
fag 1 A frafaTHa ¥ o agdw
QY WY 7€ & forw ¥ wer QfaweraT #Y
¥ | AT WA wOAT AN W AR
TG 4T 47 F (%7 Haw o€ wiw ¥ faaw
T (g AT gumang feay fawen
§ 3w T FY oA &) 47 qAT
& femrr 7 wfdas & &Y o=@ &
3 %7 AW & a9 agmafy @I q@
B &Y g% )

WX oY sty R W@H @ 3
34 & ¥fe7 frmma & foo 39 ¥ fao
g1 11-12 wfama & 07 78 g
8| & =g g f ww s wst &
w2Tg WYT qg @ oY 9 #7 | AIeimm
#1 @af w@e fafse 71 aaf ™
wFifaa A g AYed § 3% F1 TG
507 wfed, FrewwrT ¥ g =nfgd

T {eedtor 7Y 7w wfew foar 2
afsa for Mm@ EHE AN aw@e
7 cfareafeg £ ram g 2
WX 64 sfovm a3 a3 wfegafoen
®Y gUT § RERY [Ty T 9TAT g )

WA 3 & WA QuEiw AT
W TR F g faegw agrar anfed o
o g ww g, ufew &
grit | g o fer Y safa Fragan
g W d T T R A 9 W
Mg v =T § 1 vw A wogEe
142 & fawms qraifaw ww e &30
faaral & forg awrg 7€ &g &Y Wi
form & T I7eT ufew &w
T % W=7 %)

AUGUST 14, 1974

Report of Banking 308
Commisgion and Working of
Nationalised Banks (Dis,)

SHRI SHYAM SUNDER MOHA-
PATRA (Balasore): Mr. Chairman,
bank nationalisation should, m my
opinion, be calleq the Magna Carta of
the Indian people. It came at a mo-
mentous time when the entire pountiy
was passing through an economic and
political per1ili and Shrimati Indira
Gandhu took a bold lead to usher in
prabably the first step to soclalism in
this country.

I want to impress on the hon, Minms-
ter one aspect of banx nalionalisation
That 1s to change the attitude of the
bank executives This change in the
attitude of bank executives 15 of pata-
mount Importance now at least in
satisfy the psychological aspect of bank
nationalhisation. A wiiter has wniten
only a few months thi¢ about the bank
execulives:

“They should be people who er1e
convinced that the future prosperity
of the economy 1s highly dependent
on the hitherto underdeveloptu
regions, particula:ly baving bankers
commitited to the objectives of
nationalisation”

This commtment should not only he
found 1n the bureaucrats IAS, ICS
and so on, this commiment to the
welfare of the people—l do not «u
commitment to the party ideology
should be of paramount importance
regard to bank nationalication, Un-
fortunately, 1t 18 not seen in the bank
executives. May I suggest that thesc
executives should undergo a refresher
or training course wherein they should
be told how {o participate 1n the
planning of new India, how to help the
people, how to feel oneness with the
rural people?

I have seen when people go to the
bank managers in what uncouth n.an-
ner the latter treat these poor penple
There is probebly a letter still 1yi"8
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with the Deputy Minister, Shrimat
Rohatgi, on specific allegations against
some bank managers.

Then the bank managers must know
the local language. Unfortunately, in
Orissa I have seen that they do not
know the local language. If you say
that the IAS officers before being
posted to an area have first to learn
the local language, this should apply
equally to the bank cxecutives. When
they go to Orissa, they should know
QOriya; some may go to Gujarat, Ben-
gal, Maharashtra, Andhra Pradesh and
so on. They should know the local
language. People come to them and
talk in their mother tongue. If these
executiveg do not know the local lagu-
age, that rapport will not be there. So
I woulg impresg on the hon. Minister
to see that before they are posted to
a particular State, they first learn the
local language.

Then there should not be disparity
in advances as between the urban areas
and the backward areas There has
been gross disparity as far as the ad-
vances are concerned. This being so,
naturally there will be a psychological
warfare between the two sectors.

As far as banking assistance is con-
cerned, the average annual growth
rate of banking assistance has deter-
1orated in both the developed sector
and in the backward areas. In fhe
backward areas, before nationalisation
it was 21.7 per cent, but after nationa-
hisation 1t ig 21.5 per cent. In the deve-
lopeq areas, before nationalisation it
was 16.6 per cent and after nationalisa-
tion it is 16.2 per cent. Between 1966
and 1972 the developed areas have
contributed less as far as the deposit
is concerned, It is really the backward
People tribals. Harijans and illiterate
People who have contributed to the de-
posits of the banks but you do not find
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the growth of industrialisation in the
bakward areas. There is a feeling that
the urban areas are developing more
and the backward areas are lagging
behind. The State of Maharashtra has
progressed a good dea]l compared to
other States in the matter of indus-
trialisation. Why cannot be ask the
banks to give technical know-how to
the people to start small industries
or develop colleges or build hospitals.
I saw a report that in Orissa a bank.
gave a loan for a cinema picture
taking the risk that the pictu-e might
be a flop also If that risk could be
taken, it means they have imagination,
new ideas and perspective. Let us not
go back to the old British days when
there were fixed definite ideas inherent
in the banking system. The country
15 trying to have a resurgence. If we
go to the Gandhian economy, the vil-
lage should be the economuc unit; the
districy should be the ecunomic unit.
Why not ask the bank managers to
develop willage areas or districts and
make them industrially advanced. By
that we can develop the country, This
is new awakening, resurgence and that
could be done by the bank executive.
I hope a lead will be taken by our hon,
Minister ip whose hands the finances
are safe.

THE MINISTER OF FINANCE
(SHRI YESHWANTRAQO CHAVAN): I
am grateful to the hon. Members who
have participated in this debate.

MR CHAIRMAN: The House would
have the benefil of the hon. Finance
Minister's views on 5 subseguent day.
The Ilouse now stands adjourned.

19.22 hrs.

The Lok Sabha then adjourned till

Eleven of the Clock on Friday the

August 18, 1974|Sravana 25, 1898
(Saka)
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